
International Registration designating India 
Trade Marks Journal No: 1898 ,   22/04/2019           Class 3 
 

4128312    04/09/2018
[International Registration No. : 1455987]
Dalian Wanchun Bulin Pharmaceutical Co., Ltd.
No. 19-6, Double D4 Street, Dalian Economic Development District, Dalian Liaoning Province China

Proposed to be Used
IR DIVISION
Cosmetics; hand cleaning cream; dry-cleaning preparations; laurel oil; perfumery; cosmetics for animals; preventing 
crimple cream; air fragrancing preparations; balms other than for medical purposes.

4457



Trade Marks Journal No: 1898 ,   22/04/2019           Class 3 
 

4134161    16/11/2018
[International Registration No. : 1458707]
FLOW FUSHI Co., Ltd.
4-1-28, Roppongi, Minato-ku Tokyo 106-0032 Japan

Proposed to be Used
IR DIVISION
Soaps; cosmetics; perfumes; dentifrices; false nails; false eyelashes; adhesives for affixing false eyelashes.

4458



Trade Marks Journal No: 1898 ,   22/04/2019           Class 3 
 

4134406    16/11/2018
[International Registration No. : 1458006]
COLORCODE
101-1201 (Samjeong-dong, Bucheon Technopark ssangyoung 3rd general production), 397, Seokcheon-ro, Bucheon-si Gyeonggi-do 
14449 Republic of Korea

Proposed to be Used
IR DIVISION
Cosmetics; oils for cosmetic purposes; nail polish; make-up powder; perfumes; dentifrice.

4459



Trade Marks Journal No: 1898 ,   22/04/2019           Class 5 
 

4134349    31/10/2018
[International Registration No. : 1457972]
Changchun BCHT Biotechnology Co.
1260 Huoju Road, Changchun High-tech Zone, Changchun Jilin China

Proposed to be Used
IR DIVISION
Anaesthetics [local anesthetics]; medicines for human purposes; biochemicial drug; medicines for dental purposes; 
biological preparations for pharmaceutical purposes; pharmaceutical preparations; enzyme preparations for medical 
purposes; diagnostic preparations for medical purposes; vaccines; crude drug.

4460



Trade Marks Journal No: 1898 ,   22/04/2019           Class 7 
 

4127130    31/10/2018
[International Registration No. : 1457068]
HANGZHOU TRUST AUTO BEARING CO.,LTD
Lanxikoucun, Yuanpu Town, Xihu District, Hangzhou city Zhejiang Province China

Proposed to be Used
IR DIVISION
Vehicle bearing; bearings for transmission shafts; ball-bearings; mechanical seals; universal joints [cardan joints]; 
machine wheelwork; bearing (machine parts); self-oiling bearings; crank shafts; shock absorbers.

4461



Trade Marks Journal No: 1898 ,   22/04/2019           Class 7 
 

4127164    05/11/2018
[International Registration No. : 1457380]
Disab Vacuum Technology AB
P O Box 170 SE-241 23 Eslöv Sweden

Proposed to be Used
IR DIVISION
Suction conveyors, lifting installations for the transport of goods, mechanical waste recycling equipment, vacuum loaders 
for addition to street sweeping machines, street sweeping machines; ducting and suction pumps for cleaning 
manufacturing sites, specially metalworking areas; dust separators and air filters for suction machines used in cleaning 
manufacturing sites, specially metalworking areas; suction machines for industrial purposes, specially for cleaning 
metalworking areas.

4462



Trade Marks Journal No: 1898 ,   22/04/2019           Class 7 
 

4129952    04/09/2018
[International Registration No. : 1456810]
JINAN XINTIAN TECHNOLOGY CO., LTD.
No. 8, Aoti West Road, Lixia District, Jinan City Shandong Province China

Proposed to be Used
IR DIVISION
Printing presses; proofing machines; engraving machines; computer aided carving machines; marking machines for 
industrial purposes; wrapping machines; packing machines; sealing machines for industrial purposes; sheaf-binding 
machines; computer aided cutting machines.

4463



Trade Marks Journal No: 1898 ,   22/04/2019           Class 7 
 

 

4134117    05/11/2018
[International Registration No. : 1458139]
FUNDACIO PRIVADA CENTRE CIM
C/ Llorens I Artigas, 12 E-08028 BARCELONA Spain

Proposed to be Used
IR DIVISION
Machine tools; motors and engines (other than for land vehicles); couplings and transmission components (other than for 
land vehicles); agricultural implements other than hand-operated; incubators for eggs; automatic distribution machines.

4464



Trade Marks Journal No: 1898 ,   22/04/2019           Class 7 
 

4134119    31/08/2018
[International Registration No. : 1458577]
Changzhou HuaEn Garment Machinery Factory
No.2 Jianye Road, Xuejia Town, Xinbei Dist., Changzhou Jiangsu China

Proposed to be Used
IR DIVISION
Calender rolls being machine parts; cotton gin; machines for the textile industry; rubber-covered rolls being parts of the 
textile dyeing machines; ironing machine (leather industry); coining mill for textile use; stitching machines; ironing 
machine; overlock machine; machines for processing plastics.

4465



Trade Marks Journal No: 1898 ,   22/04/2019           Class 7 
 

4134139    31/10/2018
[International Registration No. : 1458704]
Chengdu Gute Machinery Co., Ltd.
No.416, Jingqi West Road, Pengzhou Industrial Development Zone, Pengzhou, Chengdu Sichuan China

Proposed to be Used
IR DIVISION
Road rollers; threading machines; cutting machines; concrete vibrators; mixing machines; steel bar cold-extruding 
machine; road making machines; grouting machine; steel cutting machines; bending machines.

4466



Trade Marks Journal No: 1898 ,   22/04/2019           Class 7 
 

4134274    02/07/2018
[International Registration No. : 1458952]
WUXI EL PONT RADIATION TECHNOLOGY CO.,LTD
NO.8, Weiye Road, Qianqiao Matching Zone, Huishan Economic Development Zone, Wuxi Jiangsu China

Proposed to be Used
IR DIVISION
Machines for manufacturing electronic equipment; machines for the textile industry; fertilizer distributing machines; 
machine wheelwork; washing apparatus; machines for the petrochemical industry; hydraulic engines and motors; 
machines for processing pharmaceuticals.

4467



Trade Marks Journal No: 1898 ,   22/04/2019           Class 7 
 

4134338    05/09/2018
[International Registration No. : 1457685]
METALURGICA TORRENT, S.A.
C/ Partida Sierra, s/n E-22310 CASTEJON DEL PUENTE (Huesca) Spain

Proposed to be Used
IR DIVISION
Lathes.

4468



Trade Marks Journal No: 1898 ,   22/04/2019           Class 9 
 

Priority claimed from 03/07/2017; Application No. : 4020170082219 ;Republic of Korea 

3777831    03/01/2018
[International Registration No. : 1392449]
SAMSUNG ELECTRONICS CO., LTD.
129, Samsung-ro, Yeongtong-gu, Suwon-si Gyeonggi-do Republic of Korea

Address for service in India/Agents address:
S.S. RANA & CO.
317, LAWYERS CHAMBERS, HIGH COURT OF DELHI, NEW DELHI - 110 003.

Proposed to be Used
IR DIVISION
GPS positioning apparatus; computer hardware for tracking people, objects and pets using GPS data; computer software 
for tracking people, objects and pets using GPS data; Global Positioning System [GPS] tracking and location devices; 
wearable activity trackers; smart phone application (software).

4469



Trade Marks Journal No: 1898 ,   22/04/2019           Class 9 
 

4134320    31/10/2018
[International Registration No. : 1457896]
Sungrow Power Supply Co., Ltd.
No.1699 Xiyou Road, New & High Technology Industrial Development Zone, Hefei Anhui China

Proposed to be Used
IR DIVISION
Electric apparatus for commutation; solar batteries; semi-conductors; counters; materials for electricity mains [wires, 
cables]; distribution boxes [electricity]; condensers [capacitors]; current rectifiers; power station automation equipment; 
alarms; inverters [electricity]; transformers [electricity]; regulated power supply apparatus; chargers for electric batteries; 
electro-dynamic apparatus for the remote control of signals; accumulators, electric; measuring apparatus; electrolysers; 
fire extinguishing apparatus; radiological apparatus for industrial purposes.

4470



Trade Marks Journal No: 1898 ,   22/04/2019           Class 11
 

4126834    29/11/2018
[International Registration No. : 1457450]
Linde Aktiengesellschaft
Klosterhofstr. 1 80331 München Germany

Proposed to be Used
IR DIVISION
Cl.11;Purifying apparatus for separating and cleaning of gases and parts and fitting of the aforesaid apparatus; 
apparatus for cleaning or separating gases and for filtering impurities from gases, in particular the aforesaid apparatus 
being adsorption-based or membrane-based, or a combination; adsorptive and membrane gas purifiers and gas 
conditioners for hydrocarbons, namely natural gas purifiers and conditioners for the purification and preparation of 
hydrocarbon gas.

4471



Trade Marks Journal No: 1898 ,   22/04/2019           Class 11 
 

Priority claimed from 16/03/2018; Application No. : 2018-031765 ;Japan 

4130799    12/09/2018
[International Registration No. : 1456185]
evertron inc.
7F NIKI Building, 2-3-25 shiba, Minato-ku Tokyo 105-0014 Japan

Proposed to be Used
IR DIVISION
Cooking apparatus and instruments for commercial use; dish dryer for commercial use; dish disinfectors for commercial 
use; household electric heating appliances; heaters; sink; cooking apparatus; machines for frying food.

4472



Trade Marks Journal No: 1898 ,   22/04/2019           Class 12 
 

4037609    07/11/2018
[International Registration No. : 1439925]
CHONGQING MAOTIAN MACHINERY CO.,LTD.
CHANGSHENG BRIDGE, WUJIABA, DONGFENG VILLAGE, XIEMA TOWN BEIBEI DISTRICT, CHONGQING CITY China

Address for service in India/Attorney address:
ASWAL ASSOCIATES
Aswal Associates 59 Harmony Apartments, Pocket-1, Sector-4, Dwarka, New Delhi-110078, India

Proposed to be Used
IR DIVISION
Electric vehicles; cycle cars; electric motors for land vehicles; reduction gears for land vehicles; electric bicycles; electric 
tricycles; wheelchairs; baby carriages; golf carts (vehicles); gear boxes for land vehicles.
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

4473



Trade Marks Journal No: 1898 ,   22/04/2019           Class 12 
 

Priority claimed from 30/05/2018; Application No. : 31264975 ;China 

4129882    31/10/2018
[International Registration No. : 1456865]
TRIANGLE TYRE CO., LTD.
No. 56 Qingdao Middle Road Weihai, Shandong China

Proposed to be Used
IR DIVISION
Inner tubes for pneumatic tyres; tyres for vehicle wheels; casings for pneumatic tyres; treads for retreading tyres; 
pneumatic tyres; automobile tyres; tyres, solid, for vehicle wheels; airplane tyre; mousse filler within tyre; studs for tyres; 
adhesive rubber patches for repairing inner tubes; vehicle wheels; automobile wheel; non-skid devices for vehicle tyres.

4474



Trade Marks Journal No: 1898 ,   22/04/2019           Class 12 
 

4134419    03/10/2018
[International Registration No. : 1457988]
Wuxi Renjie Technology Co., Ltd
22-2, Qunxing Road, Meicun, New District, Wuxi City Jiangsu Province China

Proposed to be Used
IR DIVISION
Vehicles for locomotion by land, air, water or rail; tires for vehicle wheels; anti-theft devices for vehicles; remote control 
vehicles, other than toys; motorcycles; suspension shock absorbers for vehicles; electric tricycles; electric vehicles; 
electric bicycles; strollers.

4475



Trade Marks Journal No: 1898 ,   22/04/2019           Class 14 
 

4134065    28/11/2018
[International Registration No. : 1457688]
NIWAKA Corporation
105 Fukunaga-cho, Tominokoji-dori Sanjo-agaru, Nakagyo-ku Kyoto 604-8084 Japan

Proposed to be Used
IR DIVISION
Precious metals; personal ornaments in the nature of jewellery; clocks and watches.

4476



Trade Marks Journal No: 1898 ,   22/04/2019           Class 20 
 

4130934    03/10/2018
[International Registration No. : 1456631]
XIAMEN TOPPLA MATERIAL TECHNOLOGY CO., LTD
No. 31 HoushanTou Road, Shenqing Industrial Area, Guankou Town, Jimei District Xiamen, Fujian China

Proposed to be Used
IR DIVISION
Furniture; lockers; display cases; chests, not of metal; nesting boxes; works of art made of bamboo and wood; picture 
frame brackets; works of art made of resin; coffins.

4477



 
Trade Marks Journal No: 1898 ,   22/04/2019           Class 22 
 

 

4136786    04/09/2018
[International Registration No. : 1458170]
Jinjiang Yitailong Chemical Fiber Manufacturing Co., Ltd.
Shixia Industrial Zone, Longhu Town, Jinjiang Fujian China

Proposed to be Used
IR DIVISION
Silk rope; tents; nets; woven bag (terms considered too vague by the International Bureau – Rule 13 (2) (b) of the Common 
Regulations); down [feathers]; raw silk; silk flock; fleece wool; textile fibers [fibres]; sails.

4478



Trade Marks Journal No: 1898 ,   22/04/2019           Class 25 
 

Priority claimed from 22/05/2014; Application No. : 86289905 ;United States of America 

3038408    23/04/2015
[International Registration No. : 1215574]
SAULE, LLC
9630 Aero Drive San Diego CA 92123 US

Address for service in India/Attorney address:
SELVAM & SELVAM
9/3,Valliammal Street, Kilpuak, Chennai - 600 010. Tamil Nadu. India.

Proposed to be Used
IR DIVISION
Beanies; gloves; hats; jackets; shirts; sweatshirts; t-shirts.
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

4479



Trade Marks Journal No: 1898 ,   22/04/2019           Class 29 
 

4126883    03/10/2018
[International Registration No. : 1457146]
QINGDAO JINBANQIAO AGRICULTURAL TECHNOLOGY CO., LTD.
Chenjiazhuang village, Sanlihe street office, Jiaozhou city, Qingdao city Shandong province China

Proposed to be Used
IR DIVISION
Oils for food; flaxseed oil for cooking; nuts, prepared; seeds, prepared; processed beans.

4480



Trade Marks Journal No: 1898 ,   22/04/2019           Class 29 
 

4131065    26/11/2018
[International Registration No. : 1456558]
ANHUI GREEN MOON TEA INDUSTRY CO. LTD
CALAMUS STREET, CALAMUS TOWN, YUEXI COUNTY 246600 ANHUI PROVINCE China

Proposed to be Used
IR DIVISION
Game, not live; fish, not live; vegetables, tinned; fruit pulp; vegetables, dried; dried bamboo shoot; eggs; processed 
melon seeds; dry edible fungi; tofu.

4481



Trade Marks Journal No: 1898 ,   22/04/2019           Class 29 
 

 

Priority claimed from 01/08/2018; Application No. : HKI.4.01.13-0026/201 ;Indonesia 

4134315    24/08/2018
[International Registration No. : 1458222]
PT. SARI MAS PERMAI
Jl. Waru Gunung No. 23 Surabaya - 60221, East Java Indonesia

Proposed to be Used
IR DIVISION
Cooking oil, oils for food, fats for food, margarine, vegetable, oils for food.

4482



Trade Marks Journal No: 1898 ,   22/04/2019           Class 30 
 

 

Priority claimed from 01/11/2018; Application No. : 34407627 ;China 

4134149    23/11/2018
[International Registration No. : 1458762]
SICHUAN DANDAN PIXIAN BEAN PASTE GROUP CO., LTD
NO.38 YONGAN ROAD, SICHUAN CUISINE INDUSTRIALIZATION PARK, PIDU DISTRICT, CHENGDU SICHUAN China

Proposed to be Used
IR DIVISION
Seasonings; condiments; spices; peppers [seasonings]; relish [condiment]; soya bean paste [condiment]; ketchup 
[sauce]; chow-chow [condiment]; sauces [condiments]; pesto [sauce].

4483



Trade Marks Journal No: 1898 ,   22/04/2019           Class 30 
 

 

4134288    15/11/2018
[International Registration No. : 1458808]
SHANDONG LINGHUA GOURMET CO., LTD.
LINGHUA ROAD, HIGH-TECH ZONE, JINING CITY SHANDONG PROVINCE China

Proposed to be Used
IR DIVISION
Starch for food; starch products for food; vermicelli; soluble starch; garlic juice; condiments; powerful monosodium 
glutamate; chicken extracts; vinegar; rice; soya sauce; dried noodles; instant noodles.

4484



Trade Marks Journal No: 1898 ,   22/04/2019           Class 30 
 

4134293    23/11/2018
[International Registration No. : 1458705]
FENGHUANG ZhenGan A'NIU FOOD CO.,LTD.
TUQIAO'AO Village, Kangjia Qiao Town, Fenghuang County, Xiangxi Tujia and Miao Autonomous Prefecture Hunan China

Proposed to be Used
IR DIVISION
Tea; tea-based beverages; sugar; candy; honey; pastries; cereal-based snack food; sweet pounded rice cakes; cereal 
preparations; noodles.

4485



Trade Marks Journal No: 1898 ,   22/04/2019           Class 33 
 

4129900    23/11/2018
[International Registration No. : 1456305]
JIANGSU KING'S LUCK BREWERY JOINT CO., LTD.
No. 1, Jinshiyuan Avenue, Gaogou Town, Lianshui County, Huai'an City Jiangsu Province China

Proposed to be Used
IR DIVISION
Fruit extracts, alcoholic; bitters; anisette [liqueur]; aperitifs; wine; baijiu [Chinese distilled alcoholic beverage]; gin; 
liqueurs; alcoholic beverages, except beer; cocktails.

4486



Trade Marks Journal No: 1898 ,   22/04/2019           Class 35 
 

 

4126833    13/09/2018
[International Registration No. : 1457117]
Shandong Yuntong Information Technology Co., Ltd.
Room 416, Building C, No. 228, South Road, Dongying District, Dongying City Shandong Province China

Proposed to be Used
IR DIVISION
Import-export agencies; publicity; sales promotion for others; providing an online marketplace for buyers and sellers of 
goods and services; providing advertising space for goods and services on a web site; presentation [demonstration] of 
goods and services in the communication media for retail purposes; data retrieval in computer files (for others); business 
management relating to marketing; commercial management of franchising; procurement services for others [purchasing 
goods and services for other businesses].

4487



Trade Marks Journal No: 1898 ,   22/04/2019           Class 35 
 

4131064    13/09/2018
[International Registration No. : 1455965]
Shandong Yuntong Information Technology Co., Ltd.
Room 416, Building C, No. 228, South Road, Dongying District, Dongying City Shandong Province China

Proposed to be Used
IR DIVISION
Import-export agencies; publicity; sales promotion for others; providing an online marketplace for buyers and sellers of 
goods and services; providing advertising space for goods and services on a web site; presentation [demonstration] of 
goods and services in the communication media for retail purposes; data retrieval in computer files (for others); business 
management relating to marketing; commercial management of franchising; procurement services for others [purchasing 
goods and services for other businesses].

4488



Trade Marks Journal No: 1898 ,   22/04/2019           Class 35 
 

4134542    04/09/2018
[International Registration No. : 1458379]
Dalian Wanchun Bulin Pharmaceutical, Co., Ltd.
NO.19-6, Double D4 Street, Dalian Economic Development District, Dalian Liaoning Province China

Proposed to be Used
IR DIVISION
Import-export agency services; sales promotion for others; data search in computer files for others; drug retail or 
wholesale services; distribution of samples; arranging and conducting of commercial exhibitions; business management 
assistance; provision of an on-line marketplace for buyers and sellers of goods and services; retail or wholesale service 
for veterinary drugs; retail or wholesale services for pharmaceutical, veterinary and sanitary preparations and medical 
supplies.

4489



 
Trade Marks Journal No: 1898 ,   22/04/2019           Class 36 
 

Priority claimed from 05/10/2018; Application No. : 17965276 ;European Union 

4136909    09/10/2018
[International Registration No. : 1458714]
SMART & SMART CORP.
701 Waterford Way Suite 340 Miami FL 33126 United States of America

Proposed to be Used
IR DIVISION
Insurance services; financial affairs; monetary affairs; real estate affairs; reinsurance services; insurance brokerage 
services; consultancy and advisory services regarding insurance; travel insurance services; consultancy and brokerage 
services relating to travel insurance.

4490



 
Trade Marks Journal No: 1898 ,   22/04/2019           Class 41 
 

Priority claimed from 08/08/2018; Application No. : 307945 ;Israel 
4130926    19/08/2018
[International Registration No. : 1456297]
Armoza International Media Ltd. Identification Number: 513708107
Haarbaa St. 16 6473916 Tel Aviv - Yafo Israel

Proposed to be Used
IR DIVISION
Editing, producing, directing, presenting and/or publishing and/or lending (non- financial) and/or disseminating of radio, 
television, audiovisual, musical, entertainment and theatre programmes (not included in other classes); production of 
films and videotapes; organising cultural and musical events, arranging and conducting of music events, concerts, 
festivals, performances and parties; services of musicians and other performing artists (not included in other classes); 
performing and composing of music; rental (non- financial) of audio recordings, sound apparatus and musical 
instruments; recording, production, post-production, publication, lending and/or rental (non- financial) of musical works, 
films, recorded video and/or audio recordings; providing of information in the fields of show performance, entertainment, 
radio and television programmes, motion picture films, culture and entertainment; planning of (game) shows on radio and 
television, including formats; film and video rental; rental of show scenery (non- financial); rental of radio and television 
receiving sets; publishing, lending and dissemination of books, newspapers, magazines, guides, programme listings and 
other publications; publishing services; the aforesaid services including via radio, television, teletext, the Internet or other 
networks, electronic or otherwise; editorial services (non-publicity); reporting of photographic, film and video; 
photography; booking of seats for theatrical shows; all services included in class 41.

4491



Trade Marks Journal No: 1898 ,   22/04/2019           Class 42 
 

Priority claimed from 25/06/2018; Application No. : 2018/60618 ;Turkey 

4130796    24/09/2018
[International Registration No. : 1456671]
ZERODENSITY YAZILIM ANONIM SIRKETI
Zafer SB Mah. Nilufer Sk. No:29/11, Ege Serbest Bölgesi Sit., Esbas B Blok Apt. Gaziemir Izmir Turkey

Proposed to be Used
IR DIVISION
Scientific and industrial analysis and research services; engineering; engineering and architectural design services; 
testing services for the certification of quality and standarts; computer services, namely, computer programming, 
computer virus protection services, computer system design, creating, maintaining and updating websites for others, 
computer software design, updating and rental of computer software, providing search engines for the internet, hosting 
websites, computer hardware consultancy, rental of computer hardware; industrial design services, other than 
engineering, computer and architectural design; graphic arts designing.

4492



Trade Marks Journal No: 1898 ,   22/04/2019           Class 42 
 

4134544    04/09/2018
[International Registration No. : 1458339]
KUNSHAN XUANLIFE INFORMATION TECHNOLOGY Co., Ltd
Building 2, No. 15 JinYang Road, HuaQiao Town, KunShan City Jiangsu Province China

Proposed to be Used
IR DIVISION
Research and development [for others]; styling [industrial design]; data conversion of computer programs and data [not 
physical conversion], software design (computer -); computer hardware (consultancy in the field of -); providing search 
engines for the Internet; creating and maintaining web sites for others; cloud computing; cartography services; modelling 
(industrial design); computer programs and data conversion (not visible transformation); software as a service (SaaS).

4493



Trade Marks Journal No: 1898 ,   22/04/2019           Class 42 
 

4136796    19/10/2018
[International Registration No. : 1458299]
Limited Liability Company "MS Atlantic"
Novozavodskaya st, d. 18, korp. 1, RU-121309 Moscow Russian Federation

Proposed to be Used
IR DIVISION
Computer software design.

4494



 
Trade Marks Journal No: 1898 ,   22/04/2019           Class 43 
 

Priority claimed from 02/07/2018; Application No. : 2018/62218 ;Turkey 

4134368    25/09/2018
[International Registration No. : 1457739]
D ET VE ET ÜRÜNLERI GIDA PAZARLAMA TICARET ANONIM SIRKETI
Dikilitas Mahallesi, Üzengi Sokak, No:8, Besiktas Istanbul Turkey

Proposed to be Used
IR DIVISION
Services for providing of food and drink; restaurant services; self-service restaurant services; cafeterias; cafés, canteen 
services, cocktail lounges, snack bars, catering, pubs; rental of food service equipment used in services providing food 
and drink; arranging temporary housing accommodations, namely hotels, motels, holiday camps, boarding houses, rental 
of tents, youth hostel services, room reservation services; reservation of temporary accommodation, rental of banquet 
and social function facilities for special occasions, namely, wedding receptions, conferences and meetings; providing day 
care centers for children, the disabled or the elderly; pet day care services, pet and animal boarding services.

4495



 
Trade Marks Journal No: 1898 ,   22/04/2019           Class 45 
 

4136118    23/11/2018
[International Registration No. : 1453138]
Beijing Ciprun Network Technology Co., LTD
RM 501, E World Building No. 11, Zhongguancun St, Haidian District Beijing China

Proposed to be Used
IR DIVISION
Arbitration services; copyright management; monitoring intellectual property rights for legal advisory purposes; legal 
research; litigation services; mediation; registration of domain names [legal services]; alternative dispute resolution 
services; legal document preparation services; legal administration of licences.

4496



Trade Marks Journal No: 1898 ,   22/04/2019           Class 99 
 

Priority claimed from 21/08/2018; Application No. : 4477229 ;France 

4019094    04/10/2018
[International Registration No. : 1437063]
TMC HOLDING
12 RUE DU MEUNIER, ZAC DU MOULIN, F-95700 ROISSY-EN-FRANCE France

Address for service in India/Attorney address:
GLA LAW OFFICES
C-129, Second Floor, Lajpat Nagar-I, New Delhi -110024

Proposed to be Used
IR DIVISION
Cl.3;Cleaning, polishing, degreasing and abrasive preparations; soaps; preservatives for leather (polishes); creams for 
leather; preparations and products for maintaining, cleaning, washing, degreasing, waxing, polishing, protecting and 
preserving the finished surface of vehicles; abrasives and anti-rust or rust-removal products; strippers, stain removers, 
detergents other than those used during manufacturing operations and those for medical use; paint stripping products; 
varnish-removing products; wet cleaning preparations; antistatic and non-stick treatment preparations.

Cl.37;Cleaning, maintenance, washing, polishing, external buffing of vehicles and particularly airplanes; leather care, 
cleaning and repair; disinfection; window cleaning; anti-rust treatment for vehicles; wet cleaning; antistatic and non-stick 
treatment; rental and maintenance of cleaning machines.

4497



Trade Marks Journal No: 1898 ,   22/04/2019           Class 99 
 

Priority claimed from 06/03/2018; Application No. : VA 2018 00530 ;Denmark 

4126903    24/08/2018
[International Registration No. : 1457135]
PBO Group ApS
Brunbjergvej 5 DK-8240 Risskov Denmark

Proposed to be Used
IR DIVISION
Cl.3;Soaps; perfumery, essential oils, cosmetics, hair lotions; room fragrances and scented room sprays.

Cl.4;Candles and wicks for lighting, including perfumed candles.

Cl.14;Precious metals and their alloys; trinkets coated with precious metal; boxes of precious metal; ring holders of 
precious metal; key fobs of precious metals; jewellery, precious stones; horological and chronometric instruments.

Cl.18;Leather and imitations of leather; animal skins and hides; boxes of leather and imitations of leather; document 
cases of leather and imitations of leather; trunks and travelling bags, bags, wallets, carrying bags; umbrellas, parasols 
and walking sticks; whips, harness and saddlery.

Cl.21;Household containers; combs and sponges; brushes; glassware, porcelain and earthenware not included in other 
classes; flasks, dispensers and sprayers for fragrances and perfumes, including for room fragrances and room perfumes.

Cl.25;Clothing, footwear, headgear.

Cl.35;Wholesale and retail sales services, including via global networks, with soaps, perfumery, essential oils, 
cosmetics, hair lotions, room fragrances and scented room sprays, candles and wicks for lighting, perfumed candles, 

4498



precious metals and their alloys, trinkets coated with precious metal, boxes of precious metal, ring holders of precious 
metal, key fobs of precious metals, jewellery, precious stones, horological and chronometric instruments, leather and 
imitations of leather, animal skins and hides, boxes of leather and imitations of leather, document cases of leather and 
imitations of leather, trunks and travelling bags, bags, wallets, carrying bags, umbrellas, parasols and walking sticks, 
whips, harness and saddlery, household containers, combs and sponges, brushes, glassware, porcelain and 
earthenware, flasks, dispensers and sprayers for fragrances and perfumes, including for room fragrances and room 
perfumes, clothing, footwear and headgear.

4499



Trade Marks Journal No: 1898 ,   22/04/2019           Class 99 
 

Priority claimed from 18/05/2018; Application No. : 017902431 ;European Union 

4126958    16/11/2018
[International Registration No. : 1457023]
Müller Hydraulik GmbH
Albring 29 78658 Zimmern ob Rottweil Germany

Proposed to be Used
IR DIVISION
Cl.7;Separators (machines), steam traps, filters (parts of machines or engines), filtering machines, high-pressure 
installations for cooling lubricants, metalworking machines, pumps (included in this class), cleaning machines, 
lubricating pumps, sifting machines, controllers for operating machines and motors, in particular high-pressure 
installations and machines and machine tools for treatment of materials and manufacturing; conveyors and conveyors 
belts; mechanical and pneumatic control equipment; lubrication machines; installations for lubricating purposes.

Cl.9;Electronic controls for motors.

Cl.11;Oil-scrubbing apparatus, air and water filters for industrial purposes.
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Priority claimed from 16/05/2018; Application No. : 40201809091V ;Singapore 

4128082    15/11/2018
[International Registration No. : 1456921]
HENDRICKS CORP. PTE. LTD.
3 Ang Mo Kio Street 62, 07-13 LINK@AMK Singapore 569139 Singapore

Proposed to be Used
IR DIVISION
Cl.9;Augmented reality software for creating maps; computer digital maps; computer hardware; computer software and 
programs, namely, computer vision software and video analytics software and programs for video/image data capture and 
extraction, recording, transmitting and processing apparatus; computer software application solutions for use in building 
security, people monitoring, estate management and facilities maintenance; computer software application that enables 
climate change and flood modelling; computer software for use in database management; computer software that 
provides web-based access to applications and services through a web operating system or portal interface; computer 
software, namely, behaviour analytics software to detect drowning persons; computer software, namely, facial 
recognition software to identify blacklisted individuals; computer software, namely, video analytics software to detect fire 
and smoke; computer software, namely, video analytics software to detect intruders; computer software, namely, video 
analytics software to detect traffic accidents and other traffic misconduct; computer software, namely, video analytics 
software to detect unattended objects; computer software, namely, video analytics software to facilitate people-counting; 
computer software; data processing system, apparatus and software; digital map making apparatus; electric and 
electronic access control systems; electronic instrument and equipment for measuring environmental conditions; fire 
detection apparatus; map measuring instruments; movement sensors; optical sensors; security analytics software and 
hardware; smoke sensors; temperature sensors; traffic monitoring instrument.

Cl.35;Advertising; advisory services relating to data processing; analysis of market research data and statistics; 
automated data processing; business administration; business assistance; business consultancy services relating to 
data processing; business data analysis; business information; business management and administration services 
supporting utilisation of a global computer network; business management; business planning; business surveys; 
collecting business information; collection of data; collection of market research information; compilation and 
systemization of information into computer databases; computer assisted business information; computer data 
processing; computer file management; consultancy relating to data processing; data compilation for others; data entry 
services; data management; data collection, systematization and compilation; computerized data processing and 
verification; data retrieval; data search in computer files for others; data transcription; electronic data processing; online 
advertising via a computer communications network; online data processing services; planning and conducting of trade 
fairs, exhibitions and presentations for commercial or advertising purposes; promoting the goods and services of others 
via a global computer network; providing business information directory services, via a global computer network; 
providing business information, also via Internet, the cable network or other forms of data transfer; provision of business 
data; retail services in relation to computer hardware; retail services in relation to computer software; statistical 
evaluations of marketing data; systematization of data in computer databases; systemization of information into computer 
databases; updating and maintenance of data in computer databases; wholesale services in relation to computer 
hardware; wholesale services in relation to computer software.
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Cl.42;Advisory services relating to computer software; analysis of data from sensors to predict lift breakdown; 
analytical services relating to computers; cloud computing services; computer hardware design; computer network 
design for others; computer programming; computer security services [design and development of secure computer 
hardware, software and systems]; computer software consulting; computer software design; computer software 
development; computer software installation and maintenance; computer software rental; computer software research; 
computer software technical support services; computer system integration services; configuration of computer 
software; consultancy and information services relating to the design, programming and maintenance of computer 
software; creating of computer programs; creating, maintaining, and updating computer software; data mining and 
conversion services; design and development of computer hardware, software and networks; design and development of 
computer software applications that enable climate change and flood modelling; design and development of computer 
software for evaluation and calculation of data; design and development of facial recognition software; design and 
development of software for database management; design and development of systems for data input, output, 
processing, display and storage; design and development of video analytics software; design and writing of computer 
software; design, development, customisation, installation and integration of computer software application solutions for 
use in building security, people monitoring, estate management and facilities maintenance; editing of computer 
programs; infrastructure as a service (IaaS); installation and maintenance of computer software; maintenance of 
computer programs; mapping; monitoring of computer systems to detect lift breakdowns; platform as a service (PaaS); 
programming of computer software for evaluation and calculation of data; programming of computer software for reading, 
transmitting and organising data; programming of operating software for computer networks and servers; providing 
information about the design and development of computer software, systems and networks; providing information on 
computer technology and programming via a web site; providing information, including online, about design and 
development of computer hardware and software; providing temporary use of non-downloadable analytics software; 
computer services, namely, hosting of database for users to organize, store, search and retrieve data; remote 
management of computer software applications for others; research and development of computer software; software as 
a service (SaaS); technical consultancy relating to the application and use of computer software; technical data analysis 
services; technical support services for computer software and network problems; updating of computer programs.
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4128255    31/10/2018
[International Registration No. : 1457619]
PIONMEDEK MEDICAL TECHNOLOGIES CO., LTD.
B101-B102, BUILDING 2, NO.6 XINRUI ROAD, SCIENCE CITY, GUANGZHOU GUANGDONG PROVINCE China

Proposed to be Used
IR DIVISION
Cl.9;Computer programmes [programs], recorded; computer software, recorded; computer operating programs, 
recorded; monitors [computer hardware]; monitors [computer programs]; readers [data processing equipment]; encoded 
identification bracelets, magnetic; computer software applications, downloadable; data processing apparatus; quantity 
indicators; time recording apparatus; electronic agendas; plotters; radios; transmitters of electronic signals; 
transponders; detectors; surveying apparatus and instruments; pressure gauges/manometers; pressure measuring 
apparatus; temperature indicators; precision measuring apparatus; dosage dispensers/dosimeters; saccharometers; 
densimeters; pressure indicators; inductors [electricity]; sensor; light-emitting diodes [LED]; alarms; batteries, electric.

Cl.10;Catheters; droppers for medical purposes; electrodes for medical use; probes for medical purposes; surgical 
probes for medical purposes; surgical apparatus and instruments; drainage tubes for medical purposes; medical 
apparatus and instruments; needles for medical purposes; trocars; apparatus for use in medical analysis; diagnostic 
apparatus for medical purposes; testing apparatus for medical purposes; electronic thermometers for medical purposes; 
physiotherapy apparatus; ultrasonic therapy apparatus; furniture especially made for medical purposes; surgical implants 
comprised of artificial materials.
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Cl.35;Advertising/publicity; business research; commercial administration of the licensing of the goods and services of 
others; marketing; import-export agency services; sales promotion for others; retail or wholesale services for medical 
supplies.

Cl.42;Technical research; research and development of new products for others; computer programming; computer 
software design; maintenance of computer software; electronic data storage; cloud computing.
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Priority claimed from 20/08/2018; Application No. : 32996967 ;China 

4128307    08/11/2018
[International Registration No. : 1456893]
WUHAN JINGCHEN INTELLIGENT IDENTIFICATIONTECHNOLOGY CO., LTD
1201-2-1, MARS SPACE NO. 366, HENGAN ROAD, HONGSHAN DISTRICT, WUHAN CITY 430070 HUBEI PROVINCE China

Proposed to be Used
IR DIVISION
Cl.9;Radio-frequency identification [RFID] tags; thermal printers; electronic tags for goods.

Cl.16;Heat sensitive paper; printed paper labels; label paper.
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Priority claimed from 22/05/2018; Application No. : 17904240 ;European Union 

4128308    14/09/2018
[International Registration No. : 1457335]
Blixt Tech AB
c/o Epicenter, Mäster Samuelsgatan 38 SE-111 57 Stockholm Sweden

Proposed to be Used
IR DIVISION
Cl.9;Measuring, detecting and monitoring instruments, indicators and controllers; computer hardware; computer 
software for the collection, editing, transmission, storage and sharing of data and information; computer hardware and 
computer software for transmission, accumulating, conversion, regulating and displaying data; computer hardware and 
software for wireless content delivery; computer software platforms for wireless acquisition, transfer, conversion, 
regulating and recorded data; control installations (electric -); apparatus and instruments for controlling electricity; 
temperature controlling apparatus; sensors and detectors; safety, security, protection and signalling devices; energy 
control devices, included in this class; alarm systems; electric locks; access control devices (terms considered too vague 
by the International Bureau - rule 13 (2) (b) of the Common Regulations); WAN [wide area network] hardware; WAN (wide 
area network) software; computer hardware and software systems for remote monitoring of environmental conditions and 
control of devices in relation to buildings and installations; environmental monitoring systems consisting of meters and 
sensors that measure pressure, humidity and temperature and include alarm and reporting functions; software for 
controlling environmental, access and security systems of a building; home and office automation systems consisting of 
wireless and wired controllers, control devices and software for lighting, heating, ventilation, air conditioning, security 
and other monitoring and control applications; mobile data and control platforms consisting of data transceivers, wireless 
networks and gateways for collection and management of data; wireless control devices to monitor and control the 
functioning of other electronic devices (other than gaming apparatus) (terms considered linguistically incorrect by the 
International Bureau - rule 13 (2) (b) of the Common Regulations); parts and fittings for the aforesaid goods included in 
this class; apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity; data processing equipment; computers; computer software; computer programs [downloadable software]; 
fuses; fuse boxes; circuit breakers; printed circuits; circuit closers; integrated circuit chips; inverters [electricity]; 
switches, electric; testing apparatus not for medical purposes; material testing instruments and machines; electric 
control devices for energy management.

Cl.42;Software design and development; consultancy in the field of energy saving and energy efficiency; recording of 
data relating to energy consumption in buildings, included in this class; development of integrated energy concepts; 
cloud computing with software for transmission, storage, converting, adjustment and display of data (terms considered 
too vague by the International Bureau - rule 13 (2) (b) of the Common Regulations); platform as a service (PaaS) with 
computer software platforms for facilitating cloud-based communications between wireless acquisition, transportation, 
converting and storage of data; monitoring of network systems; design and development of networks; design and 
development of networks for control devices for the home, namely wireless and wired controllers for lighting, thermostats 
and controllers for heating, controllers for roller blinds and doors, apparatus controllers, namely controllers for ovens, 
washing machines, laundry dryers, refrigerators, freezers, dishwashers, artificial watering of lawns and gardens, home 
audio and image systems; scientific and technological services and research and design relating thereto; industrial 
analysis and research services; design and development of computer hardware and software; software as a service 
[SaaS]; design and development of energy management software; development of energy and power management 
systems.
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Priority claimed from 30/03/2018; Application No. : 29945813 ;China 

4129821    13/09/2018
[International Registration No. : 1456464]
SUZHOU JOFAE AGRICULTURAL MACHINERY CO.,LTD
No.551, Jiangxing East Road, Wujiang Eco-Tech Development Zone, Suzhou 215200 Jiangsu China

Proposed to be Used
IR DIVISION
Cl.7;Plant setting machines; agitators; electromechanical machines for chemical industry; compressors [machines]; 
belts for machines; rice husking machines; pumps [parts of machines, engines or motors]; trimming machines; tilling 
machines for agricultural purposes; packaging machines; embossing machines; conveyors [machines]; machines for the 
chemical processing of forest products; hand-held tools, other than hand-operated; starters for motors and engines; 
disintegrators; crushing machines; metal working machines; paint-spraying machines; transmissions for machines; 
extractors for mines; foundry machines; hydraulic cylinders [parts of machines]; sifting installations; scarifiers [earth 
moving machines]; engine cylinders; valves [parts of machines].

Cl.35;Organization of exhibitions for commercial or advertising purposes; rental of sales stands; advertising; import-
export agency services; sales promotion for others; systemization of information into computer databases; procurement 
services for others [purchasing goods and services for other businesses]; personnel management consultancy; business 
management assistance; outsourcing services [business assistance].
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Priority claimed from 16/04/2018; Application No. : 30 2018 104 232 ;Germany 

4129879    08/10/2018
[International Registration No. : 1456183]
SEG Automotive Germany GmbH
Lotterbergstraße 30 70499 Stuttgart Germany

Proposed to be Used
IR DIVISION
Cl.7;Engines; alternators for vehicles; generators for vehicles; three-phase generators for generating electrical energy 
in combustion and hybrid engines; three-phase generators for generating electrical energy in vehicles; three-phase 
generators for the conversion of mechanical energy into electrical energy in combustion and hybrid machines; three-
phase generators for the conversion of mechanical energy into electrical energy in vehicles; shut-off components for 
machines; generator sets for motors; drives for electric generators; electric drives for machines; starters for machines 
and power generators; starters for existing systems for automatically switching off and starting of engines by means of 
electronic control units; starters for vehicles.

Cl.9;Apparatus and instruments for conducting, switching, transforming, storing, regulating and controlling electricity; 
apparatus and equipment consisting thereof for recuperation and conversion of energy; apparatus and equipment 
consisting thereof for recuperation and conversion of energy for use in vehicles.

Cl.12;Engines for vehicles; drive units for vehicles; electric motors for vehicles; gasoline and diesel engines for 
vehicles; electric drives for vehicles; electrical engines for land vehicles.
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Cl.35;Wholesale, retail, mail order retail and online mail order retail services relating to engines, alternators for 
vehicles, generators, three-phase generators, shut-off components for machines, systems for automatically switching-off 
and starting of engines (start/stop systems), generator sets for motors, drives for electric generators, electric drives for 
machines, starters for machines and power generators, apparatus and instruments for conducting, switching, 
transforming, storing, regulating and controlling electricity, apparatus and equipment for recuperation and conversion of 
energy, engines for vehicles, drive units for vehicles, starters for vehicles, electric motors for vehicles, gasoline and 
diesel engines for vehicles, electric drives for vehicles, shut-off components for vehicles, systems for automatically 
switching off and starting of vehicle engines (start/stop systems), electric machines for vehicles and apparatus and 
equipment for the recuperation and conversion of energy for use in vehicles.

Cl.37;Installation, maintenance, servicing and repair of engines, alternators for vehicles, generators, three-phase 
generators, shut-off components for machines, systems for automatically switching-off and starting of engines (start/stop 
systems), generator sets for motors, drives for electric generators, electric drives for machines, starters for machines and 
power generators, apparatus and instruments for conducting, switching, transforming, storing, regulating and controlling 
electricity, apparatus and equipment for recuperation and conversion of energy, engines for vehicles, drive units for 
vehicles, starters for vehicles, electric motors for vehicles, gasoline and diesel engines for vehicles, electric drives for 
vehicles, shut-off components for vehicles, systems for automatically switching off and starting of vehicle engines 
(start/stop systems), electric machines for vehicles and apparatus and equipment for the recuperation and conversion of 
energy for use in vehicles; consultancy and provision of information on the above-mentioned installation, maintenance, 
servicing and repair services.

Cl.42;Scientific and technological services and research and design relating thereto, relating to engines, alternators for 
vehicles, generators, three-phase generators, shut-off components for machines, systems for automatically switching-off 
and starting of engines (start/stop systems), generator sets for motors, drives for electric generators, electric drives for 
machines, starters for machines and power generators, apparatus and instruments for conducting, switching, 
transforming, storing, regulating and controlling electricity, apparatus and equipment for recuperation and conversion of 
energy, engines for vehicles, drive units for vehicles, starters for vehicles, electric motors for vehicles, gasoline and 
diesel engines for vehicles, electric drives for vehicles, shut-off components for vehicles, systems for automatically 
switching off and starting of vehicle engines (start/stop systems), electric machines for vehicles and apparatus and 
equipment for the recuperation and conversion of energy for use in vehicles; industrial analysis and research services; 
technological consultancy; conducting technical tests; conducting industrial tests; conducting technical feasibility 
studies.
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Priority claimed from 14/05/2018; Application No. : 4453035 ;France 

4129884    31/10/2018
[International Registration No. : 1456766]
NAVAL GROUP
40-42 rue du Docteur Finlay F-75015 PARIS France

Proposed to be Used
IR DIVISION
Cl.12;Submarines.

Cl.16;Instructional or teaching material (except apparatus) for submarines and combat systems; index cards, files, 
books and newsletters for submarines and combat systems; user manuals and technical instructions for submarines and 
combat systems; product catalogs for submarines and combat systems.

Cl.37;Construction, repair and maintenance of submarines; construction, installation, repair and maintenance of 
combat systems.

Cl.41;Education and training concerning driving, technical assistance, maintenance and repair of submarines; 
education and training concerning installation, technical assistance, utilization, maintenance and repair of combat 
systems.

Cl.42;Scientific, technological and industrial research, analysis and testing in the fields of submarines and combat 
systems; architectural design, technical design and development of submarines, technical design and development of 
combat systems; technical inspection and supervision of submarines and combat systems; inspection of naval or 
underwater structures; testing, assessment (quality control) of products, materials, submarines and combat systems; 
consulting and technical and computer support for commissioning, controlling and operating submarines and combat 
systems; planning for the construction of submarines and combat systems; evaluation (quality control) of the design of 
submarines and combat systems; design and development of computers and software for use in submarines and combat 
systems.
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4129902    04/09/2018
[International Registration No. : 1456301]
SHANGHAI LYFEN CO., LTD.
No.300, Jiufu Road, Jiuting Town, Songjiang District 201615 Shanghai China

Proposed to be Used
IR DIVISION
Cl.5;Air purifying preparations; insecticides; dietary fiber; insecticidal cattle washes; vitamin preparations; medicinal 
drinks; powdered milk for babies; babies' diaper-pants; food for babies; traditional Chinese medicines.

Cl.29;Eggs; tofu products; fruit jellies; prepared nuts; meat; crystallized fruits; preserved vegetables; vegetable and 
fruit based snack foods; fruit-based snack foods; foods prepared from fish.

Cl.30;Ice cream; pastries; tortoise herb jelly; coffee; rice; chocolate; sugar; confectionery; cereal-based snack food; 
rice-based snack food; milk tea, non-milk based.

Cl.31;Litter for animals; grains [cereals]; live animals; nuts, fruits; malt for brewing and distilling; algae, unprocessed, 
for human or animal consumption; vegetables, fresh; fruit, fresh; flowers, natural.

Cl.32;Powders used in the preparation of fruit-based beverages; mineral water [beverages]; preparations for making 
liqueurs; beer; fruit flavoured lactic acid beverages, non-milk; waters [beverages]; non-alcoholic beverages flavored with 
tea and fruit; non-alcoholic fruit juice beverages; preparations for making beverages.
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Cl.33;Baijiu namely Chinese distilled alcoholic beverage; alcoholic fruit beverage; yellow rice wine; cocktails; alcoholic 
beverages, except beer; liqueurs; spirits [beverages]; wine; sake; whisky.

Cl.35;Advertising; systemization of information into computer databases; business management assistance; 
commercial information agency services; marketing; procurement services for others, namely, purchasing goods and 
services for other businesses; sales promotion for others; providing business information via a web site; presentation of 
goods on communication media, for retail purposes; provision of an on-line marketplace for buyers and sellers of goods 
and services.
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Priority claimed from 10/09/2018; Application No. : 302018000028909 ;Italy 

4129906    11/10/2018
[International Registration No. : 1456111]
Tomasella Industria Mobili di Tomasella Paolo & C. S.A.S.
Via Ungaresca, 16 I-33070 BRUGNERA (PN) Italy

Proposed to be Used
IR DIVISION
Cl.20;Furniture; picture frames; cupboards; desks; seats; armchairs; cushions; mattresses; divans; furniture fittings, 
not of metal; bed fittings, not of metal; furniture partitions of wood; furniture shelves; edgings of plastic for furniture; 
writing desks; sofas; beds; bed bases; tables of metal; dressing tables; lockers; mirrors with silvered glass; plate racks; 
showcases in the nature of furniture; drawers, being furniture parts; sofa beds; divans; dressing tables; table tops; 
chairs; chair cushions; chair pads; seating furniture; book rests; bookcases; tea carts; lockers; nightstands; sideboards; 
dinner wagons

Cl.35;Electronic commerce services, namely, providing information about products via telecommunication networks for 
advertising and sales purposes; presentation of goods on communication media, for retail purposes; wholesale store 
services and retail store services of sockets for electric lights, chandeliers, luminous tubes for lighting, kitchen ranges in 
the nature of ovens, lamp shades, lampshade holders, standard lamps, exhaust hoods for kitchens, cupboards, desks, 
furniture, seats, armchairs, cushions, mattresses, divans, furniture fittings, not of metal, bed fittings, not of metal, 
furniture shelves, edgings of plastic for furniture, writing desks, sofas, bed bases, tables of metal, dressing tables, 
lockers, mirrors with silvered glass, plate racks, showcases in the nature of furniture. 
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Priority claimed from 04/08/2018; Application No. : 30 2018 019 327 ;Germany 

4129913    15/09/2018
[International Registration No. : 1456331]
EcoIntense GmbH
Schreiberhauerstr. 30 10317 Berlin Germany

Proposed to be Used
IR DIVISION
Cl.9;Recorded content; computer software; mobile apps; parts and fittings in connection with computer software, 
recorded content and mobile Apps; all the aforesaid goods solely in connection with software solutions for the 
organization, documentation and evaluation of business processes and requirements in the field of occupational safety 
and health, environmental management and sustainability, as well as the conformity with the legal and regulatory 
requirements in these areas (compliance).

Cl.35;Business consultancy and advisory services; business analysis, research and information services; rental of 
objects in connection with the providing of the aforesaid services, included in this class; consultancy and information in 
relation to the aforesaid services, included in this class; all the aforesaid services solely in connection with software 
solutions for the organization, documentation and evaluation of business processes and requirements in the field of 
occupational safety and health, environmental management and sustainability, as well as the conformity with the legal 
and regulatory requirements in these areas (compliance).

Cl.42;IT services, namely development, programming and implementation of computer software, hosting, software as a 
service [SaaS] and rental of computer software, rental of computer hardware and facilities, IT consultancy, information 
services relating to information technology; IT security services in the nature of protection and recovery of computer 
data; duplication of computer programs; data migration services; scientific and technological services; testing, 
authentication and quality control; testing services for the certification of quality or standards; consultancy and 
information in relation to the aforesaid services, included in this class; all the aforesaid services solely in connection with 
software solutions for the organization, documentation and evaluation of business processes and requirements in the 
field of occupational safety and health, environmental management and sustainability, as well as the conformity with the 
legal and regulatory requirements in these areas (compliance).

Cl.45;Licensing of computer software; consultancy on regulations on safety at work; reviewing standards and practices 
to assure compliance with laws and regulations; all the aforesaid services solely in connection with software solutions for 
the organization, documentation and evaluation of business processes and requirements in the field of occupational 
safety and health, environmental management and sustainability, as well as the conformity with the legal and regulatory 
requirements in these areas (compliance).

4514



Trade Marks Journal No: 1898 ,   22/04/2019           Class 99 
 

Priority claimed from 23/04/2018; Application No. : 17890939 ;European Union 

4129928    25/09/2018
[International Registration No. : 1456826]
EvoSwitch IP B.V.
Luttenbergweg 8 NL-1101 EC Amsterdam Netherlands

Proposed to be Used
IR DIVISION
Cl.37;Maintenance and repair of computer hardware and networks; construction and construction supervision in the 
context of data centres, computer centres, internet exchange points and cables, including fibreglass cables, and/or 
physical connections between similar devices (laying of cables); installation, maintenance and repair of electric and 
electronic apparatus, telecommunications apparatus, multimedia apparatus, computer installations, network systems 
(hardware), burglar alarm systems, data technical installations, fire alarm installations, air conditioning installations and 
other installations, apparatus and machines for use in data centres, computer centres, exchange points and cable 
protective tube installations; installation, maintenance and repair of installations for computer rooms, computer cabinets, 
computer servers, computers; installation, maintenance and repair of facility installations for control and regulating 
apparatus, supply lines for power, air and cooling media, power supply lines, data lines, connection power units and 
interruption-free power and electricity supply apparatus; installation, maintenance and repair of facility installations for 
control and regulating apparatus, supply lines for power, air and cooling media, electronic monitoring installations for 
room, temperature, humidity and access control, control installations for computer centres, cooling installations for 
computer centres, switching hubs, measuring and server rooms; installation, maintenance and repair of facility 
installations for control and regulating apparatus, supply lines for power, air and cooling media, electronic monitoring 
installations for room, temperature, humidity and access control, cooling installations for computer cabinets, server 
cabinets, and parts and modules for the aforesaid goods, air conditioning installations, cooling ceilings, humidifying 
apparatu.

Cl.38;Telecommunications; provision of internet access services; operation and rental of telecommunications devices, 
cables, including fibreglass cables, cable protective tube installations and telecommunications apparatus; providing 
access to computer networks (intranets and the internet), internet access (software), and telecommunications 
connections to computer networks by means of dial-in nodes (software), including internet dial-in nodes, or computer 
centres (hardware); providing internet access via optical fibre broadband networks; electronic mail; telecommunications 
routing and junction services; rental of message sending apparatus; providing access to information on the internet; 
providing, rental and leasing access time to internal and external servers for domain name services, e-mail and the 
internet; providing of communications services in connection with internet and online service security; rental and leasing 
of cables (telecommunications); providing of internet and intranet access (hardware installation); rental and leasing of 
access time to databases and computer programs; telecommunications for facility installations for computer rooms, 
computer cabinets, computer servers, computers, control and regulating apparatus, supply lines for air and cooling 
media, power supply lines, data lines, connection power units, power and electricity supply apparatus; 
telecommunications in relation to electronic monitoring installations for room control, temperature control, humidity 
control and access control for computer centres, for cooling installations for computer centres, for switching hubs, for 
measuring and server rooms, for cooling installations for computer cabinets and server cabinets, for air conditioning 
installations, cooling ceilings and humidifying apparatus; providing and rental of telecommunications multimedia; 
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telecommunications for computer and multimedia hosting; telecommunications for server hosting; rental of 
telecommunications facilities in the context of data centres; providing and rental of access time to telecommunications 
networks; email services; providing telecom links; electronic transmission of data, sound, images, and documents via 
computer networks; providing access to databases; rental of access time to multimedia apparatus and computer 
databases; rental of cabinets, cages and/or racks for telecommunications apparatu; leasing access time to a computer.

Cl.42;Hosting of internet sites; design, development and updating of computer software; capacity monitoring and 
analysis for business networks; conducting technical tests, checks and measurements; technical consultancy in the field 
of computer and data security, data and database management, and network and connection technology; technical 
services in the field of information management on global computer networks (network loading, routing, traffic 
management, network topology); consultancy in the field of computers; computer system analysis; computer system 
design; data storage services; data management on servers; configuration of servers, including internet servers; 
consulting services in the field of computer hardware and computer software; implementation of computer programs on 
networks; configuration of servers for domain name services, e-mail, intranets and the internet; server administration; 
services (technical) for protection from illegal access to computers and/or networks, and for improving security for 
computers and/or networks, including the internet; technical project studies and project management; rental and 
maintenance of computerized data storage; rental of data processing equipment; rental of servers for use on intranets or 
the internet; rental of cabinets, housings and/or racks for data processing equipment; installation and maintenance of 
network systems (software); providing of application service provider services (software functionalities via remote access 
for several users via the internet or other data networks); computerisation, technical consultancy and technical planning 
for computer rooms, computer cabinets, computer servers, computers, control and regulating apparatus, supply lines for 
power, air and cooling media, power supply lines, data lines, connection power units, interruption-free power and 
electricity supply apparatus; computerisation, technical consultancy and technical planning for electronic monitoring 
installations for room control, temperature control, humidity control and access control for control installations for 
computer centres, for cooling installations for computer centres, switching hubs, measuring and server rooms, for 
cooling installations for computer cabinets, server cabinets, and parts and modules for the aforesaid goods, for air 
conditioning installations, cooling ceilings, humidifying apparatus; hosting of websites; rental of multimedia equipment, 
computer hardware and software; assessment, control and certification of (tele)communication installations and the use 
thereof; setting standards in the field of energy use for the assessment and certification of telecommunication 
installations and the use thereof; issuing of quality mark, quality guarantee; quality control services for certification 
purposes of quality marks; hosting services and software as a service and rental of software; interactive hosting services 
which allow the users to publish and share their own content and images online; hosting and rental of memory space for 
websites; hosting memory space on the internet; hosting on-line web facilities for others; server hosting; server 
administration; cloud computing; providing virtual computer systems and computer environments via cloud computing; 
electronic data storage and data back-up services; computer firewall services; anti-spamming services; computer 
security system monitoring services; platform as a service [paas]; hosting platforms on the internet; provision of security 
services for computer networks, computer access and computerised transactions; infrastructure as a service [iaas]; 
providing of computerisation services in connection with internet and online service security; computer software rental; 
providing and rental of computer installations and computer connections; computer and multimedia hosting; server 
hosting services.
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4129929    10/10/2018
[International Registration No. : 1456537]
Acentic GmbH
Venloer Str. 151-153 50672 Köln Germany

Proposed to be Used
IR DIVISION
Cl.9;Hotel TV communications systems and information systems, including containing a central input station, a hotel TV 
network, monitors/television sets and input stations; apparatus for interactive TV; pay-TV systems, including containing 
video play-back components with corresponding electronic controls, monitors/television sets and billing systems; 
interactive video communications systems, mainly featuring central computers, TV screens, aerial installations, magnetic 
data carriers, in particular video films and CDs; data processing equipment, computer software; computer operating 
programs and computer operating systems consisting thereof, recorded computer programs for telecommunications 
services; recorded computer programs in connection with and for access to computer networks, databases, mail boxes, 
video systems; apparatus for receiving and transforming encoded signals (decoders); electric, electronic and magnetic 
continuous checking devices being magnetic card-type devices and/or with keypads, including being parts and 
components therefor; computer game accessories comprising disc memories; video, computer and other electronic 
games programs for use with television receivers, all the aforesaid goods for hotels, cruise ships and other businesses 
providing accommodation; computers, computer peripheral devices, machine-readable data carriers containing programs 
and/or data, computer software and installations for data processing, for telecommunications and for internal information 
and data transmission for businesses providing accommodation and restaurants.

Cl.37;Installation, maintenance and repair of television systems, video systems, television and video systems, 
interactive video communications systems, mainly featuring central computers, TV screens, aerial installations, and of 
pay-TV systems, all the aforesaid services for hotels, cruise ships and other businesses providing accommodation.

Cl.38;Providing access to video games and video films on digital networks, pay-TV, the internet and accounts; 
message transmission; providing access to information channels and data for indexing and verification purposes; 
providing access to computer networks and content; providing telecommunication information relating to computer 
networks, content and services; providing and leasing access time to a computer database; providing access to computer 
networks.

Cl.42;Consultancy, planning and creating of computer programs, in particular for television systems, for video 
systems, for television and video systems, for interactive TV and interactive video communications systems, mainly 
featuring central computers, TV screens, aerial installations, and for pay-TV systems; computer services on the internet, 
namely the development, updating and maintenance of computer database systems, consultancy in the design and 
development of computer hardware; software design; rental of computer software, all the aforesaid services for hotels, 
cruise ships and other businesses providing accommodation.
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Priority claimed from 17/09/2018; Application No. : UK00003338919 ;United Kingdom 

4129930    02/10/2018
[International Registration No. : 1456870]
Fest Audio Ltd
5 Hillary Crescent LUTON LU1 5JH United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Applications for editing, recording, producing, synthesising and downloading music audio editing software; 
software to control and improve audio equipment sound quality; audio players; audio digitisers; audio processing 
apparatus; digital audio interface apparatus; audio receivers; audio equalizers; audio interfaces; audio compressors; 
audio mixers; audio analysers; integrated audio amplifiers; audio amplifiers; audio apparatus; audio recording 
equipment; audio recording apparatus; audio electronic apparatus; power mixers [audio apparatus]; master audio mixing 
desks for use in recording studios.

Cl.15;Musical instruments; cases for musical instruments; tuning devices for musical instruments; tuning apparatus for 
musical instruments; bags specially adapted for holding musical instruments.

Cl.35;Advertising and marketing services; market research; collection and systematization of business data; business 
management services relating to franchising; retail and online retail services for the sale of audio compressors, audio 
mixers, audio analysers, audio apparatus, and musical instruments.
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4129938    26/10/2018
[International Registration No. : 1456482]
KSB SE & Co. KGaA
Johann-Klein-Str. 9 67227 Frankenthal Germany

Proposed to be Used
IR DIVISION
Cl.6;Metal building materials; pipes and tubes of metal; pipe connections of metal; fittings, namely, ball valves of metal 
for pipelines for liquid or gaseous media; metal goods, namely valves, slide valves, butterfly valves, inlet valves, non-
return valves, shut-off valves, high pressure valves, pressure relief valves, globe valves; installations comprising the 
aforesaid goods; all the aforesaid goods for liquid or gaseous media.

Cl.7;Fittings, namely valves, cocks, slide valves, butterfly valves, turbine valves, non-return valves, globe valves, 
control valves as parts of machines; controlling and regulating devices for fittings (parts of machines); pneumatic, 
hydraulic or electric actuators for fittings.

Cl.11;Fittings for installations and devices for water supply, water purification, steam generating, heating, cooling, air 
conditioning, ventilating and sanitary purposes; water treatment plants and sewage purification, aforementioned goods 
for industrial, municipal and private use; steam valves; cocks, control valves, pressure relief valves and pipeline 
connections for water and gas pipes; regulating and safety accessories for water and gas pipes.
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Priority claimed from 31/05/2018; Application No. : 017910569 ;European Union 

4129939    30/11/2018
[International Registration No. : 1456771]
Bronova AS
Borgeveien 1 N-1653 Sellebakk Norway

Proposed to be Used
IR DIVISION
Cl.9;Mobile apps, not in the field of real estate.

Cl.35;Advertising, marketing and promotional services; business analysis, market research and business information 
services, all of the before mentioned services not in the field of real estate.

Cl.38;Telecommunication services.

Cl.42;Design services; information technology [IT] consultancy services; software development, programming and 
implementation, all of the before mentioned services not in the field of real estate.
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Priority claimed from 11/05/2018; Application No. : 30 2018 105 211 ;Germany 

4130003    09/11/2018
[International Registration No. : 1456560]
KLEO Connect GmbH
Am Buchenhang 3 82031 Grünwald Germany

Proposed to be Used
IR DIVISION
Cl.9;Communications networks; communication modems; communications devices; communications computers; 
communications software; communications equipment; communications satellites; communications processors; 
communications controls; communications transmitters; communications interface units; communications hubs; 
wireless communications devices; electric communications devices; portable communications devices; communications 
servers [computer hardware]; electronic communications systems; mobile communications end devices; 
communications devices for vehicles; satellites for communications purposes; wireless two-way communications 
systems; software for standardised communication; point-to-point communications devices; communications devices for 
aviation; computer software for communications processing; parts and accessories for communication devices; 
computer software for communication between microcomputers; portable communications devices in form of 
wristwatches; wireless communication devices for transmission of sound, data or pictures; computer software allowing 
the initialization of electronic media via communication networks; satellites; satellite transmitters; satellite devices; 
satellite aerials; satellite dishes; satellite receivers; satellite receiver devices; satellite navigators; satellite transmission 
devices; satellite communications devices; satellite transmission instruments; satellite transmission and reception 
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devices; satellite dishes for satellite transmissions; homing devices [satellite]; target monitoring devices [satellite]; 
devices for satellite transmission; receiving aerials for satellite emissions; satellite navigators for bicycles; satellites for 
signal transmission; ground stations for satellite communication; devices for transmission via satellite; peripheral 
devices adapted to computers; computer peripheral devices.

Cl.38;Communications services; digital communication services; online communication services; interactive 
communications services; electronic communications services; computer based communications services; mobile radio 
communications services; mobile communications services; radio telegraphic communications services; wireless 
communications services; electronic communications services; communication via telematics services; communication 
via computer terminals; communication via optical fiber networks; communication via telephone; communication via 
radio; consultancy services relating to communication networks; communications service via computer; communications 
services between computers; communications services via computer networks; communications services via computer 
terminals; communications services via Internet; communications services by cable; communications services via fiber-
optic network; communications services via satellite; communications services via radio; communications services via 
radio technology; communications services between processors; communications services via computer; 
communications services between computers; communications services between data bases; renting of communication 
channels, renting of communications devices, renting of communication equipment; providing electronical 
communication connections; renting of communication tools; communications services via electronic data transmission; 
communications services via satellite; communication via fiber-optic networks; electronic communications services for 
data transmission; communications services via a computer network; electronic communications services for banks; 
communications services via electronic computer terminals; electronic communications services via computers; 
interactive communications services via computer; communications services via multinational telecommunications 
networks; communications services via electronic media; communications services via electronic networks; 
telecommunications services, namely personal communications services; electronic communication services for data 
transmission; communications services for electronic data transmission; interactive transmission and communication 
services; rental of wireless communication systems; communication services via the Internet; electronic communications 
services for financial institutions; consultancy relating to wireless communication and operation of wireless 
communications devices; communication by means of telematics; consultancy relating communications devices; 
transmission of data via communications satellites; rental of communication equipment via radio satellites; rental of 
communication equipment via cable; information in the field of communication; communication via Virtual Private 
Network [VPN]; providing information about wireless communications; consultancy in the field of electronic 
communication; consultancy relating to electronic communication; transmission of information via electronic 
communications networks; electronic communications services for transmission over antennas; communication services 
for accessing data bases; communication services for the transmission of information; communication services via 
analogue and digital computer terminals; communication services using analogue and digital computer terminals; 
electronic communication services in connection with credit card verification; electronic communication services for the 
transmission of data; electronic communications services for the remote transmission of data; providing access to 
electronic communication networks; transmission of information via electronic communication networks; electronic 
communications services for presenting financial information; communication services via wireless application protocol 
[WAP], including those using a secure communication channel; providing communication by electronic means; 
communication via a global computer network or the Internet; transmission of information via an electronic 
communications network; providing centralized switching services for electronic communications networks; 
communication services for the transmission of information by means of computers; communication services for the 
electronic transmission of speech; telecommunications services for the operation of electronic communications systems; 
transmission of information via an electronic communications network; providing access to communications networks 
via computers; providing high-speed access to computer and communication networks; providing access to data in 
communication networks; telecommunications services for the operation of electronic communications networks; 
providing access to the Internet and other communications networks; messaging services using the Internet and other 
communications networks; providing telecommunications links to a global communications network of data bases; 
communication services for the transmission of information by electronic means; communication by computer terminals, 
by digital transmission or by satellite; communication services for the exchange of data in electronic form; providing 
access to electronic communications networks and electronic data bases; telecommunications services, namely, 
providing communication services over a fiber optic network; rental of communication facilities for the exchange of 
digital data; transmission of data and information by computer and electronic communications media; simultaneous 
transmission of television programs via global communications networks, the Internet or wireless networks; providing 
communication facilities for the exchange of data via electronic media; providing access to websites on the Internet or in 
any other communications network; broadcasting of audio, video and multimedia content on the Internet and other 
communications networks; communication services, namely electronic transmission of data and documents between 
users of computers; transmission of messages, data and content via the Internet and other communications networks; 
transmission of short messages [SMS], images, spoken words, sounds, music and text messages between 
communications devices; consultancy in the field of telecommunications; consultancy relating to telecommunications; 
consultancy relating to data transmission; satellite transmission; satellite transmissions; satellite transmissions; satellite 
transmission services; satellite telecommunications services; satellite telecommunications services; image transmission 
via satellite; data transmission via satellite; telecommunications services by satellite; telecommunication services by 
satellite; telecommunications attendances by satellite; sound transmission by satellite; satellite and cable transmission 
services; satellite and cable transmission; rental of satellite reception antennas; satellite broadcasting services in 
business affairs; rental of satellite radio reception antennas; rental of satellite transmission capacities; providing of 
satellite transmission capacity [telecommunication]; satellite communication services for business users; transmission of 
information by satellite; transmission of images via satellite; broadcasting feature films via satellite; retransmission of 
images via satellite; broadcasting programs via satellite; broadcasting financial information via satellite; conducting video 
conferences via satellite; sound and image transmission by satellite; satellite broadcasting services relating to 
entertainment; rental of satellite transmission equipment; transmission of audio and video content via satellite; satellite-
based transmission of data, sound and images; satellite broadcasting of sounds, images, signals and data; satellite 
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transmission of data via a global online computer network; transmission of sound and images via satellite or interactive 
multimedia networks.

Cl.42;Design of communication systems; consultancy relating to software for communication systems; maintenance of 
software for communication systems; development of software for communication systems; updating of software for 
communication systems; programming of data processing and communication systems; research in the field of 
communications technology; engineering services relating to the design of communication systems; maintenance and 
updating of software for communication systems; providing online non-downloadable software for use in 
communications; technological consulting attendance; technological consulting services; consultancy services relating 
to computer database programs; consultancy relating to computer networks; professional consultancy relating to 
computer software; professional consultancy relating to computers; consultancy in the field of information technology; 
technical consultancy relating to data processing; professional consultancy relating to computers; professional 
consultancy relating to computer software; consultancy relating to technological research; professional consultancy 
relating to computer hardware; technical consultancy relating to computer programming; consultancy in the field of 
telecommunications technology; technical consultancy in the field of telecommunications; consultancy relating to 
computer network applications; consultancy relating to computer system analysis; consultancy relating to computer 
software; consultancy relating to computer systems; consultancy and information services on computer peripheral 
devices; consultancy and information services for computer programming; consultancy relating to computer hardware; 
consultancy relating to computer programming; technical consultancy relating to data processing; consultancy in the 
field of computer technology; consultancy in the field of telecommunications technology; consultancy relating to the 
development of computer systems; consultancy regarding the design of computer hardware; technical consultancy 
regarding the operation of computers; consultancy in the field of computer software; technical consultancy in the field of 
aerospace engineering; consultancy relating to man-machine interfaces for computer software; consultancy and 
information services for the integration of computer systems; consultancy and information services for the design of 
computer software; consulting services in the field of cloud computer networks and applications; technical consultancy 
services in the field of information technology; consultancy in the field of computer hardware and software; consultancy 
and information services relating to the design and development of computer peripheral devices; consulting and 
consultancy in the field of computer hardware and software; planning services for data processing systems; integration 
of computer software; integration of computer systems.
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Priority claimed from 05/03/2018; Application No. : 017868578 ;European Union 

4130022    28/08/2018
[International Registration No. : 1456315]
Siemens Aktiengesellschaft
Werner-von-Siemens-Str. 1 80333 München Germany

Proposed to be Used
IR DIVISION
Cl.5;Chemical substances for medical, veterinary or pharmaceutical purposes; chemical substances for diagnostic 
purposes; chemical substances for medical laboratory analyses; chemical reagents for medical or veterinary purposes; 
serums; diagnostic agents for medical purposes; diagnostic agents for veterinary purposes; diagnostic agents for 
pharmaceutical purposes; clinical diagnostic reagents; medical diagnostic test strips; disinfectants; products for dental 
purposes (where included in this class), namely ceramic blanks for dental use, material for bonding ceramic parts and 
teeth, dental filling material as well as enamels for color matching of teeth.

Cl.9;Navigation devices; aerials and aerial systems; radar sets; short-wave transmitter and receiver stations; radio 
access systems; air-ground communication systems; directional radio systems; satellite communication equipment; 
encoding devices; thermal imaging devices; laser distance measuring equipment; IFF systems for aircrafts; devices for 
receiving, localizing and classifying electromagnetic signals; navigational devices for land vehicles, watercrafts and 
aircrafts; traffic decoders; pilot computers; on-board computers; devices for airbag diagnostics and tire diagnostics; 
software for aircraft fleet management; temperature sensors; cable harnesses; on-board power supply; engine control 
centers included in this class; igniting apparatus, electric, for igniting at a distance, control and switching devices; 
devices for fuel injection control; resonators for automobile technology; electronic control systems for gear, drive, 
differential, braking, antiskid, four-wheel steering, damping, self-leveling suspension and clutch systems; engine 
diagnostic apparatus; acoustic and optical signaling devices and annunciator panels; devices for railway signaling 
technology and systems composed of such devices; control machines for industrial communications; electroacoustic 
devices for conference systems, for recording and video studios; recording and video transmission and production 
systems; photographic and film equipment including video cameras; loudspeakers; loudspeaker boxes; microphones; 
headphones; electronic amplifiers; semiconductors; equipment and devices for recording, processing, storage and 
reproduction of radiological information; vibrotactile communication equipment; current collectors; lambda probes for 
scientific purposes; scientific research and laboratory devices, educational apparatus and simulators; scientific 
equipment, devices and instruments for the performance of laboratory analyses, not for medical purposes; laboratory 
apparatus, laboratory filters; data recorded electronically; information technology and audiovisual devices; magnets, 
magnetizing and demagnetizing equipment; measuring, detecting and monitoring instruments, equipment and control 
systems; optical devices and equipment, amplifiers and correctors; security, safety, protection and signaling devices and 
equipment; optical devices and instruments (where included in this class); electrical adapters, electrical accumulators, 
electrical alarm bells, electrical systems for remote control of industrial processes, electrical connecting units, electrical 
batteries, electrical contacts, electrical couplers, electrical conductors, electrical conducting tubes, electrical relays, 
electrical locks, electrical coils, electrical transformers, electrical monitoring systems, electrical resistances; electrical 
signaling, measuring, supervising, counting, recording, monitoring, open and closed-loop control and switching devices; 
electrical data input, processing, transmission, storage and output devices; data processing devices and computers 
including peripheral equipment; the goods mentioned above also for data communication via wired and wireless 
telecommunication networks for remote data transmission and for data transmission in local area networks; electrical 
transformers; parts and accessories for the equipment, devices and instruments mentioned above; data processing 
software; software for electromedical devices; data processing programs; monitors; X-ray tubes not destined for medical 
purposes; detectors; sensors; protective facilities and protective screens against X-rays not destined for medical 
purposes.

Cl.10;Electromedical, medical, therapeutic, surgical, dental and veterinary equipment, devices and instruments; 
equipment and devices for recording, processing, storage and reproduction of medical images; electromedical equipment 
and devices as well as systems consisting thereof and their parts used for X-ray diagnostics and therapy; devices and 
equipment for angiography, cardiography, neuroradiology and subtraction angiography (DSA); devices for digital image 
acquisition for contrast medium examination with real-time imaging; instruments and devices for endo-urological 
radiology, functional diagnostics and instrumental urology and for extracorporeal lithotripsy of urinary and biliary 
calculus; devices for treating bone, muscle and tendon disorders; equipment and devices for recording, processing, 
storage and reproduction of radiological information; medical and electromedical equipment and devices for computed 
tomography, nuclear spin tomography, magnetic resonance tomography, ultrasonic diagnostics, nuclear medicine, 
radiotherapy, positron emission therapy (PET) and systems consisting thereof and their parts; cyclotrons for the 
production and processing of positron-emitting radionuclides for medical purposes; equipment for long-term ECG 
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recording and computer-aided ECG analysis, electroencephalographs; devices for high-frequency heat treatment, 
electrosurgery, electrical diagnostics and therapy; measuring instruments for cardiac catheterization; equipment for 
patient monitoring and arrhythmia analysis; medical equipment for polygraphy and electrophysiological examinations; 
measuring devices for medical functional analyses; cardiac pacemakers and defibrillators; telemetry devices for medical 
purposes; respiratory equipment; lasers for medical purposes; catheters; linear accelerators for tumor radiotherapy; 
tumor localization devices; dosage planning and documentation devices for tumor radiotherapy; dental treatment 
equipment and luminaires for work areas; dental drills for preparation work; dental turbines; ultrasonic scaling 
equipment; periodontal diagnostic equipment; medical devices for computer-aided preparation of ceramic fillings; 
diagnostic and treatment devices for hearing-impaired persons; medical hearing aids, hearing aid spectacles, 
audiometers and hearing test cubicles; hearing and speaking devices and special equipment for hearing-impaired 
children; furniture for medical purposes such as patient positioning tables, examination and operating room tables, 
cerumen filters for medical hearing aids; electrical devices for hygiene and beauty care such as massagers, irradiation 
units, electric inhalant atomizers; luminescent screens for medical purposes; radiographic systems based on phosphor 
storage plates; X-ray tubes for medical purposes; devices for the generation of electromagnetic fields used for medical 
diagnostics; medical diagnostics devices; medical equipment and devices used in diagnostics; equipment, devices and 
instruments used for point-of-care diagnostics; medical diagnostics tools; furniture for medical purposes; special 
furniture used for medical examinations and treatment; tables for medical purposes; couches for medical purposes; 
chairs for medical purposes; beds for medical purposes; blood analyzing devices; urine analyzing devices; protective 
equipment and protective screens providing protection against X-ray exposure used for medical purposes; scrubs; 
special suitcases and special bags for medical equipment, devices and instruments; doctors kits; laboratory robots for 
medical purposes; medical functional and work clothing.

Cl.16;Stationery and writing materials as well as instructional and teaching materials; printed matter; medical journals; 
medical books.

Cl.35;Business consultancy; business management; business planning; business management, business planning and 
business strategy services for third parties; business consultancy for medical facilities and hospitals; management of 
hospitals for third parties; provision of statistical business information on medical issues; invoicing of medical services; 
compilation of statistical data related to medical research; advertising services for third parties in the field of electrical 
engineering, electronics, information technology and medical engineering; leasing of office machines and equipment.

Cl.36;Loan intermediary services; real estate and property management as well as renting of accommodation for third 
parties; financing of leasing of electrical and electronic systems, products and equipment as well as of information 
technology products; financial administration for medical facilities; financial services; insurance services.

Cl.37;Installation of medical facilities; servicing, maintenance, repair and installation of medical instruments, devices 
and equipment; servicing, maintenance, repair and installation of diagnostic instruments, devices and equipment; 
provision of information related to the repair or maintenance of medical systems and devices.

Cl.38;Provision of internet forums and internet chat lines; provision of access to contents, websites and internet 
portals; wireless data transfer via the internet; information and data transmission via computer networks, online services 
and the internet.

Cl.41;Education, tuition, basic and advanced training for third parties; publication and publishing of books and 
journals; medical training courses; practical and theoretical training courses on medical and medical engineering 
instruments, equipment and devices; organization of conferences in the field of medical science; publishing of medical 
publications; publishing of medical journals, books and manuals; production of films for medical purposes.

Cl.42;Research and development for third parties in the fields of electrical engineering, electronics, information 
technology, medical engineering, physics, chemistry and mechanical engineering as well as planning, consulting, 
engineering services and technical supervision in these fields; construction and design planning and consulting 
[architectural consulting]; generation of data processing programs; materials testing; computer programming in the field 
of medicine; generation of computer programs for medical applications; medical research; technical consulting for 
medical facilities and hospitals; planning services for medical equipment and hospitals; cloud services regarding the 
medical information.

Cl.44;Medical services; health and beauty care; medical diagnostic services; services provided by hospitals; hospitals; 
performance of medical examinations and tests; medical imaging services; medical care services; leasing of medical 
devices; medical consulting; medical treatment; medical information services provided via the internet; services in the 
field of telemedicine; medical services provided via the internet; therapy services; leasing of technical medical systems, 
products and facilities; leasing and renting of medical facilities; leasing and renting of medical equipment, devices; 
renting of medical engineering products and equipment; preparation of medical examination reports.
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4130794    04/09/2018
[International Registration No. : 1457390]
SHANGHAI LYFEN CO., LTD.
No.300, Jiufu Road, Jiuting Town, Songjiang District 201615 Shanghai China

Proposed to be Used
IR DIVISION
Cl.5;Mothproofing preparations; medicines for human purposes; medicines for veterinary purposes; diabetic bread 
adapted for medical use; tissues impregnated with antibacterial preparations; candy, medicated; dietetic foods adapted 
for medical purposes; powdered milk for babies; babies' diapers; food for babies.

Cl.29;Tinned meat; eggs; cooked meat products; crystallized fruits; fruit jellies; foods prepared from fish; edible 
seaweed, processed; prepared nuts; preserved vegetables; milk products.

Cl.30;Sugar; honey; freeze-dried dishes with the main ingredient being rice; cookies; cereal preparations; coffee; ice 
cream; rice-based snack food; pastries; chocolate; milk tea, non-milk based.

Cl.31;Grains [cereals]; live animals; nuts, fruits; malt for brewing and distilling; algae, unprocessed, for human or 
animal consumption; vegetables, fresh; fruit, fresh; seeds for planting; flowers, natural.

Cl.32;Fruit nectars, non-alcoholic; soya-based beverages, other than milk substitutes; mineral water [beverages]; beer; 
fruit flavoured lactic acid beverages, non-milk; waters [beverages]; non-alcoholic fruit juice beverages; preparations for 
making beverages; vegetable juices [beverages].
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4130797    04/09/2018
[International Registration No. : 1456647]
Shanghai Sciencoo Biotech Co.,Ltd.
Room 106, Building 1, No.201, Huoshan Road, Hongkou District Shanghai China

Proposed to be Used
IR DIVISION
Cl.3;Shampoos; facial cleanser; lipsticks; make-up preparations; cosmetics; make-up powder; colorants for toilet 
purposes; cosmetic preparations for skin care; talcum powder, for toilet use; sunscreen preparations.

Cl.35;Bill-posting; advertising and publicity; publication of publicity texts; advertising; production of television 
commercials; demonstration of goods; import-export agency services; procurement, namely, purchasing goods or 
service for others; on-line advertising on a computer network; business management and organization consultancy.
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Priority claimed from 29/03/2018; Application No. : 30 2018 103 620 ;Germany 

4130814    28/09/2018
[International Registration No. : 1456457]
Gretsch-Unitas GmbH Baubeschläge
Johann-Maus-Strasse 3 71254 Ditzingen Germany

Proposed to be Used
IR DIVISION
Cl.6;Building materials and building components of metal; doors, gates, and windows of metal; buildings and 
transportable buildings of metal; sliding walls of metal; thresholds of metal; guide rails of metal; fittings of metal for 
doors, gates, and windows; non-electric and non-electronic locks of metal; locking systems and multi-point locks, each 
consisting of non-electric and non-electronic locks of metal; keys of metal; key blanks of metal; lock cylinders of metal; 
non-electric door closers and door openers of metal; fittings of metal for stairs; roller shutters and blinds of metal; 
window handles and door handles of metal; parts and accessories for the aforesaid goods included in this class; small 
items of metal hardware.

Cl.9;Electric and electronic locks; electric and electronic locking systems and multi-point locks, each consisting of 
electric and electronic locks; electric and electronic lock cylinders; transponders for actuating electric and electronic 
locks, locking systems, and multi-point locks; electronic keys having an inbuilt transponder of the aforesaid kind; 
electronic apparatus for controlling access to buildings; electric and electronic components as well as electric and 
electronic apparatus for monitoring and controlling windows, doors, window drives and door drives, locks, locking 
systems, and multi-point locks; integrated circuit cards and encoded magnetic cards for actuating electric and electronic 
window drives and door drives and for actuating electric and electronic locks, locking systems, and multi-point locks; 
apparatus, instruments and cables for electricity; electric, electronic and optical switches; electric, electronic and optical 
sensors; electric plugs and electric sockets; electric and electronic indicators and electric and electronic signalling 
apparatus; alarm systems for buildings; electric and electronic carbon monoxide detectors; electric and electronic smoke 
detectors; computer software for monitoring and controlling windows and doors, window drives and door drives, locks, 
locking systems, and multi-point locks and for monitoring and controlling ventilating, air conditioning, and air purification 
apparatus and systems; computer software for providing retail and wholesale services (also via Internet); parts of and 
accessories for the aforesaid goods included in this class.
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Priority claimed from 01/08/2018; Application No. : 2018-098168 ;Japan 

4130941    15/10/2018
[International Registration No. : 1456096]
Sumitomo Electric Industries, LTD.
5-33 Kitahama 4-chome, Chuo-ku, Osaka-shi Osaka 541-0041 Japan

Proposed to be Used
IR DIVISION
Cl.7;Printing presses; industrial printing machines; printing rollers for machines; labellers [machines]; printing 
machines; rubber processing machines; metalworking machines and tools; plastic processing machines; rollers for 
rotary printing machines.

Cl.9;Identification sheaths for electric wires; junction sleeves for fibre optics; junction sleeves for electric cables; 
electric wires and cables; computer printers; laser printers; laser document printers; photo printers; printers; computer 
programs for data processing; computer operating programs; software for use with printers; operating system programs; 
computer programs for network management; electronic circuits; electronic components; computers; data processing 
apparatus; measuring apparatus and instruments.

Cl.16;Printers' reglets [interline leads]; printing type; portable printing sets [office requisites]; hand-held label printers 
[office requisites]; ribbons for hand-held label printers [office requisites]; office labelling machines; addressing machines; 
electric staplers for offices; envelope sealing machines for offices; drawing instruments; typewriters; postage meters for 
office use; rotary duplicators; stationery; printed matter; photographs [printed]; photograph stands.

Cl.17;Heat shrinkable plastic tubes; semi-processed plastics; flexible tubes of plastic; electrical insulating materials; 
synthetic rubber; crude rubber; gaskets; junctions, not of metal, for flexible pipes; non-metal pipe couplings and joints; 
joint packings.
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Priority claimed from 03/10/2018; Application No. : 2018-124337 ;Japan 

4130962    22/10/2018
[International Registration No. : 1456822]
KOMINE CO., LTD
4-10-15, Niijuku, Katsushika-Ku Tokyo 125-0051 Japan

Proposed to be Used
IR DIVISION
Cl.6;Locks of metal for vehicles; locks of metal, other than electric; wheel clamps [boots]; spring locks; keys of metal; 
padlocks; lock bolts; prefabricated garages of metal; hardware of metal, small.

Cl.11;Electrically heated clothing.

Cl.12;Two-wheeled motor vehicles, bicycles and their parts and fittings; fitted motorcycle covers; vehicle covers 
[shaped]; motorcycle saddlebags.

Cl.18;Bags.

Cl.20;Locks, not of metal, for vehicles; locks, other than electric, not of metal.

Cl.22;Unfitted vehicle covers.

Cl.28;Sports equipment; protective paddings [parts of sports suits]; knee guards [sports articles]; elbow guards [sports 
articles]; shin guards [sports articles]; face guards for sports use; body protectors for sports use.
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4130983    11/10/2018
[International Registration No. : 1456794]
Powerpeers IP B.V.
Hoekenrode 8 NL-1102 BR Amsterdam Netherlands

Proposed to be Used
IR DIVISION
Cl.9;Apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity; smart thermostats; thermostats; solar panels; data processing equipment and computers and parts and 
accessories therefor; software.

Cl.35;Advertising; promotional activities; business management; business administration; office functions; business 
organisation, business economic and business administration consultancy; marketing services; market canvassing, 
market research and market analysis; providing an online marketplace for buyers and sellers of energy and energy related 
products and services; sourcing services in the nature of supply chain management and arranging procurement of goods 
for others; business mediation in the purchase and sale of sustainable energy, including wind energy, bio-energy, solar 
energy and hydro-energy, electricity, gas, water and heat; business mediation in the purchase and sale, import and 
export, and wholesaling and retailing of heating, cooling, air treatment and hot water apparatus, including central heating 
installations, water heaters, boilers, thermostats, stoves and furnaces, air conditioners, thermal power stations, solar 
collectors, solar panels, solar water heaters, solar storage equipment, water filtering installations, filters (parts for 
domestic or industrial installations) and parts and accessories for the aforesaid goods; business mediation with regard to 
the transport, distribution and supply of sustainable energy, including wind energy, bio-energy, solar energy and hydro-
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energy, electricity, gas, water and heat; business mediation regarding the conclusion of subscriptions and contracts 
between producers or service providers and customers; arranging of collective buying; providing business and marketing 
information to commercial businesses and to others involved in the supply of (sustainable) energy, electricity, gas, water 
and heat and waste processing; provision of commercial information; compilation and management of data files, 
including in relation to information on the supply of (sustainable) energy, electricity, gas, water and heat and waste 
processing; arranging events for publicity and/or commercial purposes; consultancy and information regarding the 
aforesaid services; the aforesaid services also provided via electronic networks, such as the Internet.

Cl.36;Brokerage services in relation to energy.

Cl.39;Storage and delivery of goods; energy provider services, namely transport, storage, distribution and supply of 
(sustainable) energy, including wind energy, bio-energy, solar energy and hydro-energy, electricity, gas, water and heat; 
consultancy relating to the transport, storage, distribution and supply of sustainable energy, including wind energy, bio-
energy, solar energy and hydro-energy, electricity, gas, water and heat; energy supply services, including (sustainable) 
energy supply; supply of electricity; supplying of gas; water supply and distribution; heat supply; peak shaving services, 
namely levelling the demand for electricity and the load of a generation system; local and/or virtual energy balancing 
services, namely local energy exchange services for the demand/load levelling (balancing) of the comprehensive/total 
energy system; information relating to sustainable energy, including wind energy, bio-energy, solar energy and hydro-
energy, electricity, gas, water and heat supply; consultancy and information regarding the aforesaid services, including 
via electronic networks, such as the Internet; demand-response services, namely changing the power consumption of an 
electric utility customer to better match the demand for power with the supply.

Cl.40;Generation, production and conversion of (sustainable) energy, including wind energy, bio-energy, solar energy 
and hydro-energy and electricity; rental of gas, water and heating installations, appliances and apparatus; consultancy 
and information regarding the aforesaid services, including via electronic networks, such as the Internet.
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Priority claimed from 24/08/2018; Application No. : 88091843 ;United States of America 

4130994    13/09/2018
[International Registration No. : 1457542]
Bain & Company Inc.
131 Dartmouth Street Boston MA 02116 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Business collaboration services, namely, providing a private forum and marketplace for entrepreneurs, venture 
capitalists, innovation experts and business customers to collaborate to achieve and promote advances in their 
respective fields; arranging opportunities, namely, arranging, organizing and conducting special events for business 
purposes, business expositions, in-person business forums for entrepreneurs, investors, academics, and business 
professionals for the purpose of collaborating, promoting and facilitating the exchange of business information and 
resources.

Cl.41;Business education and training services in the field of executive coaching, leadership development and client 
development; arranging, organizing and conducting business conferences for the purpose of collaborating, promoting 
and facilitating the exchange of business information and resources.
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Priority claimed from 16/03/2018; Application No. : UK00003297494 ;United Kingdom 

4131042    14/09/2018
[International Registration No. : 1457644]
Cox Powertrain Limited
30a Cecil Pashley Way, Shoreham Airport SHOREHAM-BY-SEA, West Sussex BN435FF United Kingdom

Proposed to be Used
IR DIVISION
Cl.4;Industrial oils and greases; dust absorbing, wetting and binding compositions; fuels; illuminants; non-chemical 
additives for oils and fuels; lubricants and lubricating greases; lubricating products for use in metal working; engine oils, 
gear oils, automotive final drive oils; waxes; petroleum jelly for industrial purposes; cutting and grinding fuels and oils.

Cl.7;Engines, other than for land vehicles; compressors; air condensers; condensing installations; generators; filters; 
parts and fittings for the aforesaid goods.

Cl.12;Vehicles; apparatus for locomotion by land, sea and air; parts and fittings for the aforesaid goods.

Cl.37;Installation of engines; anti-rust treatment for vehicles, aircraft, land vehicles; installation, maintenance, repair 
and servicing of vehicles; machinery installation, maintenance and repair; information and advisory services for the 
aforesaid services.

Cl.42;Design and development of engines; design and development of vehicles; professional advisory services relating 
to design and development of new products, namely, engines, machinery and vehicles; technological consultancy and 
advice, surveying, technical and scientific research and design services all relating to industry, engineering, vehicles, 
engines.
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Priority claimed from 01/08/2018; Application No. : 30 2018 108 580 ;Germany 

4131132    23/11/2018
[International Registration No. : 1456586]
Johannes Hübner Fabrik elektrischer Maschinen GmbH
Siemensstraße 7 35394 Gießen Germany

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools for the oil and gas industry, including marine ports; motors, other than for land 
vehicles; dynamos; direct-current gear motors, brake motors, other than for land vehicles; electric machines and electric 
apparatus in the form of adjustment devices (in particular adjustment via electric and luminous signals) for machines in 
steelworks and mills, for in crane construction, for in paper production machines, for textile production and textile 
processing machines, for machines of the chemical industry, for maritime equipment, for underground and surface 
mining of cement, salt, potash, coal and ore, for train and transport companies, for machines used for food production 
and for producing and filling luxury foods, for the technology of driving device systems, for dosing systems, for the 
vehicle industry, for the generation of wind energy (terms considered too vague by the International Bureau - rule 13 (2) 
(b) of the Common Regulations); parts and accessories for lifting equipment, elevators, winches, conveying machines.

Cl.9;Scientific, nautical, measuring, photographic, film, optic, weighing, measuring, signaling, controlling, life- saving 
and teaching devices and apparatus; devices and apparatus for conducting, switching, converting, storing, regulating and 
controlling electricity, overspeed, low speed, accelerations; devices for recording, transferring and reproducing sound 
and images; magnetic data media; data processing apparatus and computers; peripherals adapted for use with 
computers; computer software; analogous and digital apparatus having evaluation electronics for measuring and 
regulating distances and time units as well as usage intervals; device for displaying, monitoring and positioning work 
machine and machine tools; tachometers.

Cl.12;Vehicles; apparatus for travel by land, by air or for locomotion by sea; parts of aforementioned goods as included 
in class 12; direct-current gear motors and brake motors for land vehicles.

Cl.42;Scientific and technological services as well as research and development services relating thereto; industrial 
analyses and research; design and development of computers and computer programs.

Cl.45;Legal advice and representation; licensing of intellectual property for a foundation for legally promoting scientific 
and technological development and research.
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Priority claimed from 30/05/2018; Application No. : VA 2018 01219 ;Denmark 

4131487    29/11/2018
[International Registration No. : 1456640]
BalancAir ApS
Diplomvej 381 DK-2800 Kgs. Lyngby Denmark

Proposed to be Used
IR DIVISION
Cl.9;Computer software; software for tablet computers and mobile telephones; application software for computers, 
tablet computers and mobile telephones; computer software for the integration of applications, computers, tablet 
computers and mobile telephones.

Cl.10;Medical apparatus and instruments.

Cl.44;Medical consultations; individual medical counseling services provided to patients; medical treatment; arranging 
of medical treatment.
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Priority claimed from 27/08/2018; Application No. : 017947337 ;European Union 

4131509    12/09/2018
[International Registration No. : 1456508]
ORBITVU Sp. z o.o.
ul. Sienkiewicza 48 PL-42-600 Tarnowskie Góry Poland

Proposed to be Used
IR DIVISION
Cl.9;Photographic equipment; photographic equipment used in studio systems for the generation, editing and display 
of virtual presentations of 3D objects; control system software for the generation, editing and display of virtual 
presentations of 3D objects; computer software for organizing and viewing digital images and photographs; instruments 
for analysing photographs; cameras; photographic processing apparatus; photographic screens; electrical equipment 
and apparatus for use in photography; electric installations for film studios; electric installations for photography studios; 
signs, luminous; computer systems for use in photography, fixtures for hanging photographic backgrounds; photography 
equipment for hanging lights, for use in photography; shadowless tables being white photography screens for use in 
photography; lighting devices for taking pictures; automated photography booths; automatic photo studios in the form of 
apparatus and equipment for recording, transmission, reproduction or processing of sound or image.

Cl.42;Hosting of digital content; cloud hosting provider services; hosting of computerized data, files, applications and 
information; hosting of memory space on the internet for storing digital photographs; electronic storage of digital 
photographs; interactive hosting services which allow the users to publish and share their own content and images 
online; providing electronic memory space on the internet; providing or rental of electronic memory space on the internet.
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Priority claimed from 21/03/2018; Application No. : 017878143 ;European Union 

4131535    18/09/2018
[International Registration No. : 1456316]
APPROCARE INTERNACIONAL, UNIPESSOAL, LDA. (ZONA FRANCA DA MADEIRA)
Rua da Alfândega, n.º 78-3.º andar P-9000-059 Funchal Portugal

Proposed to be Used
IR DIVISION
Cl.1;Adhesive preparations for surgical bandages; artificial sweeteners [chemical preparations]; agar-agar; distilled 
water; ethyl alcohol; activated carbon; electrophoresis gels; test paper, chemical; chemical compositions for water 
treatment; chemical substances for analyses in laboratories, other than for medical or veterinary purposes; chemical 
reagents, other than for medical or veterinary purposes.

Cl.3;Breath freshening sprays; eau de cologne; toilet water; scented water; cotton wool for cosmetic purposes; 
depilatory wax; shampoos; shampoos for animals [non-medicated grooming preparations]; shampoos for pets [non-
medicated grooming preparations]; dry shampoos; hair conditioners; cosmetics; skin whitening creams; cosmetic 
creams; dentifrices; bleaching preparations [decolorants] for cosmetic purposes; deodorants for human beings or for 
animals; deodorants for pets; cosmetic kits; dental bleaching gels; almond milk for cosmetic purposes; cleansing milk for 
toilet purposes; hair lotions; lotions for cosmetic purposes; after-shave lotions; lavender oil; almond oil; jasmine oil; rose 
oil; oils for cleaning purposes; oils for toilet purposes; oils for cosmetic purposes; perfumes; talcum powder, for toilet 
use; pomades for cosmetic purposes; antiperspirants [toiletries]; cosmetic preparations for slimming purposes; cosmetic 
preparations for baths; cosmetic preparations for skin care; aloe vera preparations for cosmetic purposes; douching 
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preparations for personal sanitary or deodorant purposes [toiletries]; cosmetic sun-protecting preparations; depilatory 
preparations; preparations for cleaning dentures; hair waving preparations; hair straightening preparations; shaving 
preparations; mouthwashes, not for medical purposes; sun-tanning preparations [cosmetics]; make-up removing 
preparations; toiletries; vaginal washes for personal sanitary or deodorant purposes; bath preparations, not for medical 
purposes; nail care preparations; denture polishes; cleansers for intimate personal hygiene purposes, non medicated; 
perfumery; antiperspirant soap; soap for foot perspiration; deodorant soap; cakes of toilet soap; none of these goods 
being in relation with ocular, peri-ocular and sight fields.

Cl.5;Acetates for pharmaceutical purposes; gallic acid for pharmaceutical purposes; acids for pharmaceutical 
purposes; aconitine; milk sugar for pharmaceutical purposes; sugar for medical purposes; adhesives for dentures; 
adjuvants for medical purposes; astringents for medical purposes; dental abrasives; acaricides; aluminium acetate for 
pharmaceutical purposes; melissa water for pharmaceutical purposes; sea water for medicinal bathing; hydrogen 
peroxide for medical purposes; mineral waters for medical purposes; liquorice for pharmaceutical purposes; alkaloids for 
medical purposes; medicinal alcohol; alcohol for pharmaceutical purposes; formic aldehyde for pharmaceutical 
purposes; aldehydes for pharmaceutical purposes; algicides; alginates for pharmaceutical purposes; antiseptic cotton; 
aseptic cotton; wadding for medical purposes; absorbent cotton; cotton for medical purposes; albuminous foodstuffs for 
medical purposes; medicated animal feed; food for babies; starch for dietetic or pharmaceutical purposes; amino acids 
for medical purposes; amino acids for veterinary purposes; analgesics; anaesthetics; antibiotics; antiseptics; dressings, 
medical; frostbite salve for pharmaceutical purposes; gurjun balsam for medical purposes; balms for medical purposes; 
vaginal washes for medical purposes; dietetic beverages adapted for medical purposes; bicarbonate of soda for 
pharmaceutical purposes; biocides; bromine for pharmaceutical purposes; cachou for pharmaceutical purposes; 
medicine cases, portable, filled; first-aid boxes, filled; bouillons for bacteriological cultures; calomel [fungicide]; camphor 
for medical purposes; capsules for medicines; carbolineum [parasiticide]; freeze-dried meat adapted for medical 
purposes; charcoal for pharmaceutical purposes; angostura bark for medical purposes; condurango bark for medical 
purposes; croton bark; mangrove bark for pharmaceutical purposes; myrobalan bark for pharmaceutical purposes; barks 
for pharmaceutical purposes; poultices; stem cells for medical purposes; stem cells for veterinary purposes; ergot for 
pharmaceutical purposes; moulding wax for dentists; asthmatic tea; medicinal tea; insecticidal animal shampoo; 
medicated shampoos; medicated shampoos for pets; pediculicidal shampoos; medicated dry shampoos; dietetic foods 
adapted for medical purposes; homogenized food adapted for medical purposes; freeze-dried food adapted for medical 
purposes; tobacco-free cigarettes for medical purposes; belts for sanitary napkins [towels]; hydrated chloral for 
pharmaceutical purposes; collagen for medical purposes; antiparasitic collars for animals; surgical glues; collodion for 
pharmaceutical purposes; compresses; cachets for pharmaceutical purposes; chemical conductors for 
electrocardiograph electrodes; candy, medicated; chemical contraceptives; cotton swabs for medical purposes; cream of 
tartar for pharmaceutical purposes; creosote for pharmaceutical purposes; sanitary panties; pants, absorbent, for 
incontinents; cultures of microorganisms for medical or veterinary use; biological tissue cultures for medical purposes; 
biological tissue cultures for veterinary purposes; curare; decoctions for pharmaceutical purposes; medicated 
dentifrices; depuratives; disinfectants; disinfectants for hygiene purposes; detergents for medical purposes; diastase for 
medical purposes; digestives for pharmaceutical purposes; digitalin; breast-nursing pads; candy for medical purposes; 
drugs for medical purposes; elixirs [pharmaceutical preparations]; mustard plasters; enzymes for medical purposes; 
enzymes for veterinary purposes; medicinal herbs; smoking herbs for medical purposes; scapulars for surgical purposes; 
adhesive plasters; vulnerary sponges; dill oil for medical purposes; cellulose esters for pharmaceutical purposes; esters 
for pharmaceutical purposes; steroids; styptic preparations; strychnine; cellulose ethers for pharmaceutical purposes; 
ethers for pharmaceutical purposes; eucalyptus for pharmaceutical purposes; eucalyptol for pharmaceutical purposes; 
extracts of hops for pharmaceutical purposes; plant extracts for pharmaceutical purposes; herbal extracts for medical 
purposes; tobacco extracts [insecticides]; linseed meal for pharmaceutical purposes; fish meal for pharmaceutical 
purposes; lacteal flour for babies; flour for pharmaceutical purposes; febrifuges; phenol for pharmaceutical purposes; 
milk ferments for pharmaceutical purposes; ferments for pharmaceutical purposes; dietary fibre; adhesive tapes for 
medical purposes; flowers of sulfur for pharmaceutical purposes; panty liners [sanitary]; phosphates for pharmaceutical 
purposes; napkins for incontinents; diapers for pets; babies' diapers; babies' diaper-pants; fennel for medical purposes; 
fungicides; gases for medical purposes; gauze for dressings; lint for medical purposes; sexual stimulant gels; gelatine for 
medical purposes; petroleum jelly for medical purposes; royal jelly for medical purposes; gentian for pharmaceutical 
purposes; germicides; glycerine for medical purposes; glycerophosphates; glucose for medical purposes; chewing gum 
for medical purposes; gum for medical purposes; gamboge for medical purposes; greases for medical purposes; greases 
for veterinary purposes; linseed for pharmaceutical purposes; guaiacol for pharmaceutical purposes; haemoglobin; 
herbicides; hydrastine; hydrastinine; hormones for medical purposes; mint for pharmaceutical purposes; surgical 
implants comprised of living tissues; immunostimulants; insect repellent incense; medicinal infusions; insecticides; 
insect repellents; alkaline iodides for pharmaceutical purposes; iodides for pharmaceutical purposes; iodine for 
pharmaceutical purposes; iodoform; isotopes for medical purposes; jalap; stick liquorice for pharmaceutical purposes; 
haemostatic pencils; laxatives; lecithin for medical purposes; almond milk for pharmaceutical purposes; powdered milk 
for babies; malted milk beverages for medical purposes; tissues impregnated with pharmaceutical lotions; yeast for 
pharmaceutical purposes; bandages for dressings; alloys of precious metals for dental purposes; liniments; medicated 
hair lotions; medicated after-shave lotions; lotions for pharmaceutical purposes; lotions for veterinary purposes; personal 
sexual lubricants; lupulin for pharmaceutical purposes; magnesia for pharmaceutical purposes; malt for pharmaceutical 
purposes; jujube, medicated; dental mastics; medicines for human purposes; medicines for dental purposes; medicines 
for veterinary purposes; serotherapeutic medicines; menthol; mustard for pharmaceutical purposes; irish moss for 
medical purposes; narcotics; nervines; camphor oil for medical purposes; cod liver oil; mustard oil for medical purposes; 
castor oil for medical purposes; oil of turpentine for pharmaceutical purposes; medicinal oils; opiates; opium; opodeldoc; 
oxygen for medical purposes; diabetic bread adapted for medical use; mothproofing paper; fly catching paper; paper for 
mustard plasters; reagent paper for medical purposes; reagent paper for veterinary purposes; parasiticides; pastilles for 
pharmaceutical purposes; pectin for pharmaceutical purposes; menstruation bandages; bunion pads; pepsins for 
pharmaceutical purposes; peptones for pharmaceutical purposes; pesticides; antioxidant pills; tanning pills; slimming 
pills; appetite suppressant pills; blood plasma; powder of cantharides; pearl powder for medical purposes; pyrethrum 
powder; medicinal drinks; pomades for medical purposes; albuminous preparations for medical purposes; infant formula; 
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antibacterial handwashes; anticryptogamic preparations; haemorrhoid preparations; antiparasitic preparations; 
mothproofing preparations; anti-uric preparations; bacterial preparations for medical and veterinary use; bacteriological 
preparations for medical and veterinary use; balsamic preparations for medical purposes; biological preparations for 
medical purposes; biological preparations for veterinary purposes; caustics for pharmaceutical purposes; chilblain 
preparations; aloe vera preparations for pharmaceutical purposes; bath preparations for medical purposes; bismuth 
preparations for pharmaceutical purposes; diagnostic preparations for medical purposes; diagnostic preparations for 
veterinary purposes; phytotherapy preparations for medical purposes; fumigation preparations for medical purposes; 
mouthwashes for medical purposes; douching preparations for medical purposes; preparations of microorganisms for 
medical or veterinary use; preparations of trace elements for human and animal use; vitamin preparations; air deodorizing 
preparations; enzyme preparations for medical purposes; enzyme preparations for veterinary purposes; soil-sterilizing 
preparations; pharmaceutical preparations; lime-based pharmaceutical preparations; pharmaceutical preparations for 
skin care; pharmaceutical preparations for treating dandruff; pharmaceutical preparations for treating sunburn; 
haematogen; medical preparations for slimming purposes; medicated toiletry preparations; medicinal hair growth 
preparations; nutraceutical preparations for therapeutic or medical purposes; opotherapy preparations; sterilizing 
preparations; air purifying preparations; bronchodilating preparations; preparations to facilitate teething; acne treatment 
preparations; preparations for the treatment of burns; preparations for callouses; preparations for reducing sexual 
activity; corn remedies; lice treatment preparations [pediculicides]; chemical preparations for pharmaceutical purposes; 
chemical preparations for medical purposes; chemical preparations for veterinary purposes; chemico-pharmaceutical 
preparations; therapeutic preparations for the bath; veterinary preparations; insecticidal veterinary washes; 
pharmaceuticals; chemical preparations for the diagnosis of pregnancy; propolis for pharmaceutical purposes; 
purgatives; quassia for medical purposes; quebracho for medical purposes; quinine for medical purposes; chinoline for 
medical purposes; quinquina for medical purposes; radium for medical purposes; rhubarb roots for pharmaceutical 
purposes; medicinal roots; diagnostic biomarker reagents for medical purposes; chemical reagents for medical or 
veterinary purposes; tonics [medicines]; medicines for alleviating constipation; remedies for perspiration; remedies for 
foot perspiration; repellents for dogs; by-products of the processing of cereals for dietetic or medical purposes; 
antibacterial soap; disinfectant soap; medicated soap; smelling salts; mineral water salts; bath salts for medical 
purposes; potassium salts for medical purposes; sodium salts for medical purposes; salts for mineral water baths; salts 
for medical purposes; sarsaparilla for medical purposes; blood for medical purposes; leeches for medical purposes; 
siccatives [drying agents] for medical purposes; sedatives; pre-filled syringes for medical purposes; solvents for 
removing adhesive plasters; soporifics; serums; cooling sprays for medical purposes; bismuth subnitrate for 
pharmaceutical purposes; radiological contrast substances for medical purposes; dietetic substances adapted for 
medical use; nutritive substances for microorganisms; radioactive substances for medical purposes; sulfonamides 
[medicines]; albumin dietary supplements; wheat germ dietary supplements; mineral food supplements; protein 
supplements for animals; alginate dietary supplements; casein dietary supplements; enzyme dietary supplements; royal 
jelly dietary supplements; glucose dietary supplements; lecithin dietary supplements; yeast dietary supplements; linseed 
dietary supplements; linseed oil dietary supplements; pollen dietary supplements; propolis dietary supplements; protein 
dietary supplements; dietary supplements for animals; nutritional supplements; suppositories; appetite suppressants for 
medical purposes; sanitary tampons; tartar for pharmaceutical purposes; moleskin for medical purposes; surgical 
dressings; turpentine for pharmaceutical purposes; thymol for pharmaceutical purposes; tincture of iodine; tinctures for 
medical purposes; herbal teas for medicinal purposes; sanitary towels; transplants [living tissues]; sunburn ointments; 
mercurial ointments; ointments for pharmaceutical purposes; vaccines; sulfur sticks [disinfectants]; vermifuges; 
vesicants; syrups for pharmaceutical purposes; none of these goods being in relation with ocular, peri-ocular and sight 
fields.

Cl.10;Clips, surgical; suture needles; needles for medical purposes; heating cushions, electric, for medical purposes; 
soporific pillows for insomnia; air cushions for medical purposes; abdominal pads; pads for preventing pressure sores 
on patient bodies; cushions for medical purposes; thermal packs for first aid purposes; radium tubes for medical 
purposes; analysers for bacterial identification for medical purposes; walking frames for disabled persons; anti-
rheumatism rings; teething rings; testing apparatus for medical purposes; anaesthetic apparatus; hearing aids; traction 
apparatus for medical purposes; diagnostic apparatus for medical purposes; physical exercise apparatus for medical 
purposes; fumigation apparatus for medical purposes; massage apparatus; microdermabrasion apparatus; heart rate 
monitoring apparatus; obstetric apparatus; orthodontic appliances; radiological apparatus for medical purposes; x-ray 
apparatus for medical purposes; body rehabilitation apparatus for medical purposes; resuscitation apparatus; 
vibromassage apparatus; apparatus and installations for the production of x-rays, for medical purposes; surgical 
apparatus and instruments; medical apparatus and instruments; physical therapy equipment; hearing protection devices; 
radiotherapy apparatus; nursing appliances; blood testing apparatus; apparatus for dna and rna testing for medical 
purposes; apparatus for acne treatment; apparatus for the treatment of deafness; hot air therapeutic apparatus; galvanic 
therapeutic appliances; bed vibrators; surgical bougies; orthopedic articles; nasal aspirators; bed pans; basins for 
medical purposes; quad canes for medical purposes; feeding bottles; knives for surgical purposes; douche bags; pumps 
for medical purposes; breast pumps; boots for medical purposes; commode chairs; orthopaedic footwear; endoscopy 
cameras for medical purposes; beds specially made for medical purposes; hydrostatic beds for medical purposes; 
cannulae; catgut; catheters; dummies [teats] for babies; abdominal belts; maternity belts; hypogastric belts; belts for 
medical purposes; belts, electric, for medical purposes; orthopaedic belts; corsets for medical purposes; umbilical belts; 
blankets, electric, for medical purposes; air mattresses for medical purposes; childbirth mattresses; spoons for 
administering medicine; compression garments; thermo-electric compresses [surgery]; compressors [surgical]; droppers 
for medical purposes; contraceptives, non-chemical; menstrual cups; ear trumpets; abdominal corsets; surgical cutlery; 
finger guards for medical purposes; defibrillators; dialyzers; implantable subcutaneous drug delivery devices; protection 
devices against x-rays, for medical purposes; invalids' hoists; aerosol dispensers for medical purposes; drainage tubes 
for medical purposes; orthodontic rubber bands; electrocardiographs; electrodes for medical use; scalpels; spittoons for 
medical purposes; brushes for cleaning body cavities; sphygmotensiometers; tongue depressors for medical purposes; 
spirometers [medical apparatus]; surgical sponges; stethoscopes; instrument cases for use by doctors; temperature 
indicator labels for medical purposes; filters for ultraviolet rays, for medical purposes; thread, surgical; medical 
guidewires; forceps; dropper bottles for medical purposes; trusses; slings [supporting bandages]; gastroscopes; 
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haemocytometers; biodegradable bone fixation implants; surgical implants comprised of artificial materials; inhalers; 
incubators for medical purposes; incubators for babies; injectors for medical purposes; electric acupuncture 
instruments; insufflators; enema apparatus for medical purposes; knee bandages, orthopaedic; quartz lamps for medical 
purposes; lamps for medical purposes; ultraviolet ray lamps for medical purposes; lancets; lasers for medical purposes; 
sterile sheets, surgical; surgical drapes; incontinence sheets; plaster bandages for orthopaedic purposes; bandages, 
elastic; galvanic belts for medical purposes; bandages for joints, anatomical; tongue scrapers; ear picks; gloves for 
massage; gloves for medical purposes; stretchers, wheeled; patient stretchers; cases fitted for medical instruments; 
anaesthetic masks; masks for use by medical personnel; respiratory masks for artificial respiration; suture materials; 
artificial jaws; elastic stockings for surgical purposes; stockings for varices; artificial limbs; operating tables; furniture 
especially made for medical purposes; body composition monitors; body fat monitors; crutches; artificial skin for surgical 
purposes; lice combs; pessaries; balling guns; condoms; hair prostheses; anti-rheumatism bracelets; bracelets for 
medical purposes; pulse meters; x-ray photographs for medical purposes; containers especially made for medical waste; 
receptacles for applying medicines; draw-sheets for sick beds; respirators for artificial respiration; water bags for medical 
purposes; ice bags for medical purposes; toe separators for orthopaedic purposes; hypodermic syringes; syringes for 
injections; syringes for medical purposes; urethral syringes; uterine syringes; vaginal syringes; saws for surgical 
purposes; orthopaedic soles; probes for medical purposes; urethral probes; stents; arch supports for footwear; supports 
for flat feet; suspensory bandages; splints, surgical; feeding bottle valves; ear plugs [ear protection devices]; radiology 
screens for medical purposes; thermometers for medical purposes; scissors for surgery; castrating pincers; feeding 
bottle teats; tomographs for medical purposes; air pillows for medical purposes; trocars; x-ray tubes for medical 
purposes; urinals [vessels]; vaporizers for medical purposes; cupping glasses; clothing especially for operating rooms; 
hot air vibrators for medical purposes; none of these goods being in relation with ocular, peri-ocular and sight fields.

Cl.35;Commercial or industrial management assistance; business management assistance; business auditing; 
business appraisals; compilation of statistics; personnel management consultancy; business management and 
organization consultancy; business management consultancy; professional business consultancy; business organization 
consultancy; consultancy regarding public relations communication strategies; shop window dressing; demonstration of 
goods; distribution of samples; market studies; personnel recruitment; advisory services for business management; 
outsourcing services [business assistance]; telemarketing services; retail or wholesale services for pharmaceutical, 
veterinary and sanitary preparations and medical supplies; none of these services being in relation with ocular, peri-
ocular and sight fields.

Cl.36;Business brokerage services.

Cl.41;Arranging and conducting of colloquiums; arranging and conducting of conferences; arranging and conducting 
of congresses; arranging and conducting of seminars; arranging and conducting of symposiums; arranging and 
conducting of workshops [training]; none of these services being in relation with ocular, peri-ocular and sight fields.

Cl.44;Pharmacy advice; health counselling; medical equipment rental; medical assistance; plastic surgery; medical 
clinic services; preparation of prescriptions by pharmacists; medical services; none of these services being in relation 
with ocular, peri-ocular and sight fields.
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Priority claimed from 27/03/2018; Application No. : 017880368 ;European Union 

4131543    26/09/2018
[International Registration No. : 1456485]
GrainSense Oy
Teknologiantie 9 D FI-90590 Oulu Finland

Proposed to be Used
IR DIVISION
Cl.9;Computer software; computer programs [downloadable software]; computer software applications, downloadable; 
testing and quality control devices; measuring, counting, alignment and calibrating instruments; chemistry apparatus and 
instruments; optical measurement apparatus; optical devices, enhancers and correctors; laboratory apparatus and 
instruments; scientific research and laboratory apparatus, educational apparatus and simulators; measures; 
measurement apparatus.

Cl.35;Database management; compilation of data in computer databases; compilation of statistics; compilation of 
statistical data for use in scientific research; compilation of statistics for business or commercial purposes; compilation 
and systematisation of information in databanks; retail services for computer software; retail services in relation to 
agriculture equipment; business consulting services in the agriculture field; provision of business information relating to 
the agricultural industry; business analysis, research and information services.

Cl.42;Scientific and technical research services; scientific research; research of foodstuffs; agricultural research; 
biotechnological research relating to agriculture; testing services in the field of agriculture; testing of foodstuffs; 
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inspection services in the field of agriculture; database design; database development services; hosting of databases; 
advisory services relating to technological research; advisory services relating to product testing; IT consultancy, 
advisory and information services; software development, programming and implementation; software as a service; 
providing temporary use of non-downloadable software applications accessible via a web site; providing temporary use 
of on-line non-downloadable software for the management of data; providing temporary use of non-downloadable 
software for analyzing scientific data and generating reports; providing research information in the field of science and 
technology; providing quality assurance services; testing, authentication and quality control; quality control; quality 
checking; quality control services; consultancy services relating to quality control; providing information about industrial 
analysis and research services.
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4131573    08/10/2018
[International Registration No. : 1456610]
Zehdenick Polstermöbel GmbH & Co. KG
Diepenauer Heide 1 31603 Diepenau Germany

Proposed to be Used
IR DIVISION
Cl.18;Leather for furniture (semi-worked); trimmings of leather for furniture; imitations of leather for furniture.

Cl.20;Furniture, in particular upholstered furniture, fittings for sofas, extendable sofas, sofa beds, armchairs; beds; 
sample racks for fabrics, namely in the form of equipment trolleys (furniture) for presenting and displaying samples of 
fabrics and/or types of materials such as samples of leather, samples of imitations of leather and samples of other kinds 
of covering materials for use in particular with upholstered furniture; mattresses; neck support cushion; neck pillows; 
cushions; backrests; accessories for upholstered furniture, in particular pockets adapted to furniture for storing 
magazines, remote controls and other objects.

Cl.24;Textile and fabrics for furniture; textiles for use in the manufacture of furniture.

Cl.35;Wholesale and retail services with the following goods: leather for furniture (semi processed), leather covers for 
furniture, imitations of leather for furniture, furniture (in particular upholstered furniture, sofa sets, extendable sofas, sofa 
beds, armchairs), beds, sample racks for fabrics (namely in the form of equipment trolleys (furniture) for presenting and 
displaying samples of fabrics and/or types of materials such as samples of leather, samples of imitations of leather and 
samples of other kinds of covering materials for use in particular with upholstered furniture), mattresses, upholstered 
headrests, neck cushions, pillows, backrests, accessory parts for upholstered furniture (especially pockets adapted to 
furniture for storing magazines, remote controls and other objects), fabrics for furniture, textile leather imitation materials 
for furniture.
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4131592    25/09/2018
[International Registration No. : 1456616]
Torunskie Zaklady Materialów Opatrunkowych, Spólka Akcyjna
Zólkiewskiego 20/26 PL-87-100 Torun Poland

Proposed to be Used
IR DIVISION
Cl.3;Cotton wool for cosmetic purposes, goods from cotton wool for cosmetic purposes, cotton sticks for cosmetic 
purposes, cosmetic pads, tissues impregnated with cosmetic liquids, wipes for removing make-up, lotion, creams for 
body care, lotions for body wash, cosmetics for children, bath lotion, baby oil, baby powder, shampoo, cosmetics kits for 
children.

Cl.5;Sanitary towels, panty liners, menstruation tampons, lactation pads, tissues impregnated with antibacterial 
preparations, urological pads for men, anatomic pads for incontinence women, disposable diapers for incontinence 
persons, disposable diaper-pants for incontinence persons, disposable pants for incontinent persons, disposable diapers 
made from paper and/or cellulose, disposable diaper-pants made from paper and/or cellulose, gynaecological towels, 
compresses, set of compresses, dressings, gauze dressing, eye dressing pads, nose dressings, cotton and cotton wool 
for medical purposes, goods made from cotton and cotton wool for hygienic purposes, cotton wool made cellulose for 
medical purposes, plasters, adhesive tapes, tampons for medical purposes, adhesive tapes with sterilization indicators, 
liquids for intimate hygiene, cotton and cotton wool for hygienic purposes, goods made from cotton and cotton wool for 
hygienic purposes, diapers for baby made from textile; surgical dressings; sanitary napkins for use during operations.

Cl.10;Elastic bandages, supporting bandages, plaster casts for orthopaedic purposes, lining beneath cast bandages, 
medical bedding, namely protective bedclothes, bed underpads, bed underpads for incontinence persons; surgical 
gowns, apron for operating, caps for surgeon, gloves for medical purposes, liquid pouches, pouches for organs; set of 
surgical cutlery for use during operations; medical trays; sterile sheets, surgical; tubular bandages sleeves, clips for 
bandages, protective cloth for use during operations.

Cl.16;Disposable bibs made from paper or cellulose, disposable paper napkins, toilet paper, paper towels, tissues of 
paper for removing make-up, bags and purses for packaging, disposable reels for packaging.

Cl.24;Bedclothes, sheets; textile napkins; textile handkerchiefs.

Cl.25;Clothing made from paper, disposable clothing, waterproof clothing, nursing caps, aprons, reusable clothing, 
bibs made from textile materials.
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Priority claimed from 30/05/2018; Application No. : VA 2018 01216 ;Denmark 

4134070    29/11/2018
[International Registration No. : 1458842]
BalancAir ApS
Diplomvej 381 DK-2800 Kgs. Lyngby Denmark

Proposed to be Used
IR DIVISION
Cl.9;Computer software; software for tablet computers and mobile telephones; application software for computers, 
tablet computers and mobile telephones; computer software for the integration of applications, computers, tablet 
computers and mobile telephones.

Cl.10;Medical apparatus and instruments.

Cl.44;Medical consultations; individual medical counseling services provided to patients; medical treatment; arranging 
of medical treatment.
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Priority claimed from 10/03/2018; Application No. : 87828835 ;United States of America 

4134087    10/09/2018
[International Registration No. : 1458662]
Maven Coalition, Inc.
5048 Roosevelt Way Seattle WA 98105 United States of America

Proposed to be Used
IR DIVISION
Cl.41;Digital video, audio, and multimedia publishing of electronic publications delivered in an online platform having 
channels dedicated to particular topics or categories of topics; publishing of electronic publications delivered in a 
platform having channels dedicated to particular topics or categories of topics; providing information in a variety of 
online selectable channels featuring information about history and photography; providing online information in the fields 
of history and photography; electronic publishing services, namely, publication of video, text, audio and graphic works of 
others via the Internet.

Cl.42;Providing a website featuring interactive technology, namely, hosting a variety of selectable channels, each 
channel featuring digital content focused on a particular topic or category of topics, with each of the channels being co-
branded with a dedicated content provider and a platform provider; providing a website featuring interactive technology, 
namely, hosting a variety of selectable channels featuring digital video, audio, textual and multimedia content dedicated 
to particular topics or categories of topics, the channels also providing social networking functions dedicated to the topic 
or category of topics for the particular channel, enabling users to communicate within the channels to share comments, 
ratings, and other information; software solutions, namely, providing use of on-line non-downloadable software for use in 
enabling internet publishing.
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Priority claimed from 10/03/2018; Application No. : 87828817 ;United States of America 

4134096    10/09/2018
[International Registration No. : 1458661]
Maven Coalition, Inc.
5048 Roosevelt Way Seattle WA 98105 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Software and mobile application software for use in selectively accessing online media channels and interacting 
within the channels in an online multi-channel media platform, wherein each channel provides digital content and social 
networking services including the sharing of comments and ratings, focused on a topic or category of topics, and each 
channel is co-branded with a platform provider and a content provider; software and mobile application software for use 
in selectively accessing online media channels, and interacting within the channels in an online multi-channel media 
platform, wherein each channel is focused on a topic or category of topics and provides access to digital media, including 
news, information and videos, focused on the corresponding topics; software and mobile application software for use in 
selectively accessing online media channels, and interacting within the channels in an online multi-channel media 
platform, wherein each channel is focused on a topic or category of topics, and wherein the user can interact with other 
users in an online social network dedicated to the corresponding selected channel; downloadable software program for 
use in design and managing content on a website.

Cl.41;Digital video, audio, and multimedia publishing of electronic publications delivered in an online platform having 
channels dedicated to particular topics or categories of topics; publishing of electronic publications delivered in a 
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platform having channels dedicated to particular topics or categories of topics; providing information in a variety of 
online selectable channels featuring information about history and photography; providing online information in the fields 
of history and photography; electronic publishing services, namely, publication of video, text, audio and graphic works of 
others via the Internet.

Cl.42;Providing a website featuring interactive technology, namely, hosting a variety of selectable channels, each 
channel featuring digital content focused on a particular topic or category of topics, with each of the channels being co-
branded with a dedicated content provider and a platform provider; providing a website featuring interactive technology, 
namely, hosting a variety of selectable channels featuring digital video, audio, textual and multimedia content dedicated 
to particular topics or categories of topics, the channels also providing social networking functions dedicated to the topic 
or category of topics for the particular channel, enabling users to communicate within the channels to share comments, 
ratings, and other information; software solutions, namely, providing use of on-line non-downloadable software for use in 
enabling internet publishing.
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Priority claimed from 24/07/2018; Application No. : 30 2018 108 234 ;Germany 

4134106    23/11/2018
[International Registration No. : 1458794]
Exyte AG
Löwentorbogen 9b 70376 Stuttgart Germany

Proposed to be Used
IR DIVISION
Cl.9;Electronic control, regulating and monitoring apparatus and instruments, also as component parts for heating, air 
conditioning and ventilating installations for use in clean room installations or for building control technology.

Cl.11;Fans, filters for the industrial air purification, air filter ventilator units, lights, ventilating apparatus for air 
conditioning as well as air conditioning apparatus, all being for use in clean rooms, climatic chambers, clean room 
ceilings, rotation air showers and tunnel air showers; all the aforementioned goods fitted to the use in grid ceilings, walls, 
floors, covering plates and partitions; heating and air conditioning installations for building technology; refrigerating, 
heating, drying and ventilating installations, equipment and apparatus; air conditioning equipment and apparatus and 
installations consisting thereof; dust, solvent vapour and oil mist extraction and separating apparatus and installations, 
all being for use in clean room installations or for use in the treatment of atmospheric gases; fans for the aforementioned 
goods.

Cl.37;Building construction supervision, assembly and installation services relating to the installation of building 
technology and process technology installations for air conditioning technology, clean room technology, building 
technology, electrical engineering, supply engineering, disposal engineering, environmental monitoring, automatization 
and media supply purposes; maintenance in the field of repair and cleaning of semi-conductor factories; construction of 
semi-conductor factories, assembly services relating to the installation and installation services relating to the building of 
semi-conductor factories; installation and assembly services relating to the installation of heating, refrigerating, air 
conditioning, drying, ventilating, extraction and separating installations and apparatus; implementation of maintenance 
and inspection works in the context of maintenance and inspection intervals stipulated by the manufacturer and repair 
and maintenance of heating, refrigerating, air conditioning, drying, ventilating, extraction and separating installations and 
apparatus; assembly services relating to the installation and installation of environmental protection apparatus and 
devices for existing factories.

Cl.42;Technical planning of building technology and process technology installations for the air conditioning 
technology, clean room technology, building technology, electrical engineering, supply engineering, disposal 
engineering, environmental monitoring, automatization and media supply purposes; performance of technical inspections 
of statutory operability of heating, refrigerating, air conditioning, drying, ventilating, extraction and separating 
installations and apparatus; building technology services, namely performance of technical inspections of operability of 
building technology installations and of technical production and process flow; technical planning and consultancy 
therefor relating to the implementation of production activities or processes in the field of microelectronics, the 
pharmaceutical industry and the food industry; technical planning and consultancy therefor relating to environmentally-
friendly microelectronics manufacture; technological consultancy for the implementation of environmentally-friendly 
microelectronics manufacture; technical consultancy in the redesigning of semi-conductor factories; technical 
consultancy for improving ecological efficiency and energy saving and recycling technology; technical planning of semi-
conductor factories; technical planning, performance of technical inspection, also with regard to legal requirements, as 
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well as certification of clean rooms and all types of technical building equipment at the stages of planning, installation, 
function and performance, and of the related documentation in the context of technical project management and 
performance of technical inspections; technical planning of building and process technology installations.
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Priority claimed from 30/05/2018; Application No. : VA 2018 01218 ;Denmark 

4134120    29/11/2018
[International Registration No. : 1458872]
BalancAir ApS
Diplomvej 381 DK-2800 Kgs. Lyngby Denmark

Proposed to be Used
IR DIVISION
Cl.9;Computer software; software for tablet computers and mobile telephones; application software for computers, 
tablet computers and mobile telephones; computer software for the integration of applications, computers, tablet 
computers and mobile telephones.

Cl.10;Medical apparatus and instruments.

Cl.44;Medical consultations; individual medical counseling services provided to patients; medical treatment; arranging 
of medical treatment.

4552



Trade Marks Journal No: 1898 ,   22/04/2019           Class 99 
 

Priority claimed from 14/05/2018; Application No. : 2018-062073 ;Japan 

4134153    20/08/2018
[International Registration No. : 1458776]
Toyota Communication Systems Co., Ltd.
Toyota Nagoya Building, 1-23-22, Izumi, Higashi-ku, Nagoya-shi Aichi 461-0001 Japan

Proposed to be Used
IR DIVISION
Cl.9;Telecommunication machines and apparatus: electronic machines, apparatus and their parts; 3D scanners; 
computer programs; computer software for computer-aided design/computer-aided manufacturing [CAD/CAM]; computer-
aided design (CAD) software for vehicle development use; computer-aided design (CAD) software for use in the 
manufacture of vehicle; computer-aided design (CAD) software for general use; computer graphics software; computer 
programs for use in data management; simulation software in the field of vehicle development; simulation software for 
use in the manufacture of vehicle; analyzing software for use in the manufacture of vehicle; database management 
software in the field of vehicle development; database management software for use in the manufacture of vehicle; 
database management software for use in the procurement and management of parts of vehicles; database management 
software for use in the physical distribution management; database management software in the field of business 
management in automobile sales, repair and maintenance; database management software in the field of accounting and 
finance; computer software for flaw estimating by simulating solidification process of metal; computer software for use in 
tolerance analysis in three-dimensions; computer software for two or three-dimensional simulation for use in design and 
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development of industrial products; computer software for use in reverse-engineering; computer software for use in 
conversion from data in CAD to the others; computer software for use in the field of production management; computer 
software for use in the field of schedule management; personal digital assistants in the shape of a watch; smartphones; 
tablet computers; measuring or testing machines and instruments; photographic machines and apparatus; electronic 
publications; electric wires and cables; drawing apparatus and instruments adapted for use with computers; 
downloadable music files; downloadable image files; downloadable computer graphics; alarm sensors.

Cl.38;Telecommunication, other than broadcasting; broadcasting; rental of telecommunication equipment including 
telephones and facsimile apparatus; Internet and Intranet communication and access services; providing virtual private 
network (VPN) services; rental of telecommunication equipment for providing co-location services; providing remote 
Internet access; transmission of electronic mail; transmission of data via the Internet; providing access to data via the 
Internet.

Cl.42;Architectural design; designing of machines, apparatus, instruments [including their parts] or systems composed 
of such machines, apparatus and instruments; designing, not for advertising purpose; computer system design and 
development; computer-aided engineering design and drawing services; graphic illustration and drawing services, 
namely, providing graphic illustrations and drawings of vehicle designs, and converting vehicle designs or markups to 
electronic CAD drawings; computer software design, computer programming, or maintenance of computer software; 
hosting websites; hosting and rental of memory space on the Internet; website design and maintenance; development of 
computer software for computer-aided design/computer-aided manufacturing [CAD/CAM]; design and development of 
software for database management; technical consultancy relating to the design of computer software and construction 
of data network; testing or research on machines, apparatus and instruments; testing or research on machines, apparatus 
and instruments for motor vehicles; engineering and system analysis in the field of vehicle development; engineering 
services relating to development of computer software and computer hardware; providing computer programs in data 
networks, providing computer software for computer-aided design/computer-aided manufacturing [CAD/CAM], providing 
computer-aided design (CAD) software for vehicle development use, providing computer-aided design (CAD) software for 
use in the manufacture of vehicle, providing computer-aided design (CAD) software for general use, providing computer 
graphics software, providing computer programs for use in data management, providing simulation software in the field 
of vehicle development, providing simulation software for use in the manufacture of vehicle, providing analyzing software 
for use in the manufacture of vehicle, providing database management software in the field of vehicle development, 
providing database management software for use in the manufacture of vehicle, providing data management software for 
use in the procurement and management of parts of vehicles, providing database management software for use in the 
physical distribution management, providing database management software in the field of business management in 
automobile sales, repair and maintenance, providing database management software in the field of accounting and 
finance, providing computer software for flaw estimating by simulating solidification process of metal, providing 
computer software for use in tolerance analysis in three-dimensions, providing computer software for two or three-
dimensional simulation for use in design and development if industrial products, providing computer software for use in 
reserve-engineering, providing computer software for use in conversion from data in CAD format to others, providing 
computer software for use in the field of production management and computer software for use in the field of schedule 
management; off-site data backup; electronic data storage services; electronic data back-up services; programming or 
maintenance of computer software for use in securing personal and financial information and providing information 
thereof; testing or research on machines, apparatus and instruments for securing personal and financial information and 
providing information thereof; providing computer programs for securing personal and financial information and 
providing information thereof; computer security consultancy; programming of Internet security programmes; 
programming or maintenance of computer software for use in securing computer data and providing information thereof; 
testing or research on machines, apparatus and instruments for securing computer data and providing information 
thereof; providing computer programs for securing computer data and providing information thereof; server hosting; 
server administration; remote server administration; hosting computer databases; computer software technical support 
services; computer services, namely, hosting on-line web facilities for others for organizing and conducting online 
meetings, gatherings, and interactive discussions; providing electronic storage space on the Internet.
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Priority claimed from 12/03/2018; Application No. : 017872832 ;European Union 

4134229    07/09/2018
[International Registration No. : 1458076]
Carl Schenck Aktiengesellschaft
Landwehrstr. 55 64293 Darmstadt Germany

Proposed to be Used
IR DIVISION
Cl.7;Sorting devices, in accordance with the unbalance and the weight of the object to be sorted; machines for the 
production of gypsum boards, fiber boards and particle boards; machines for storage, spreading and cooling of particles, 
gypsum and fiber materials; bulk solid bins with discharge devices; feeders, loss-in-weight feeders, bulk solid mixing and 
blending machines, filling stations, devices and equipment comprising such devices for the classification of bulk solids, 
batching machines; vibration units for shaking, feeding, screening, compacting, classification; vibrating tables, vibrating 
feeders, helical vibro conveyors, vibrating screens and soil compactors; components for vibratory equipment, such as 
directional force exciters, unbalance motors, magnetic exciters; spring elements and universal joint shafts as machine 
components; motor-driven transportation devices, particularly for bulk cargo, such as screws, extractor belts, star 
feeders, chain conveyors, apron feeders, elevators, vibrating feeders, bucket conveyors, feeders with elevators, belt 
conveyors, overhead track conveyors, paternoster belts, apron conveyors and chains, conveyors for continuous 
operation and foundries, motor-driven conveyors, storage and sorting devices for unit loads, motor-driven conveyor and 
distribution units for baggage, packets and postal goods; motor-driven wagon unloading devices; roller conveyors; 
loading arms as machine parts; motor-driven lift carriages and lifting equipment; lifting devices and lifting platforms for 
vehicles; motor-driven tyre changers for vehicle tyres and tyre inflating valves; matching machines for wheels and tyres; 
pneumatic tyre inflating devices; drilling and milling machines; clamping tools for balancing machines and mounting 
devices; mounting and demounting devices of vehicle components and assemblies; filling devices; mechanical devices 
and equipment comprising such devices for the handling of vehicle components; parts of all abovementioned devices 
and abovementioned devices combined in equipment; machines and machine tools; machines and machine tools for 
material processing and production that are remotely controlled, tuned, optimized and/or monitored via cloud computing, 
cloud networks or IoT (Internet-of-things) communications; machines and machine tools for the preparation of materials 
and for production; machines for the processing of workpieces; production installations consisting of machines for 
material processing and production; production facilities consisting of machines for material processing and production, 
which are remotely controlled, monitored and/or optimized via cloud computing, cloud networks or IoT (Internet-of-things) 
communications; machines for use in assembly; machinery for the handling of materials; machines for the handling of 
cargo; machines for metal processing; robots [machines]; robots [machines] that are remotely controlled, tuned, 
optimized and/or monitored via cloud computing, cloud networks or IoT (Internet-of-things) communications; drives for 
machines and motors; electric drives for machines; tools for machines; hydraulic and pneumatic controls for machines; 
control mechanisms for machinery or engines; rotating centres [parts of machines]; equipment and equipment for 
mechanical engineering, which is remotely controlled, tuned, optimized and/or monitored in connection with cloud 
computing, cloud networks or IoT (Internet of Things) communications.

Cl.9;Balancing and material testing machines; mass centering balancing machines; balancing scales, non-rotating 
static balancing machines; physical and optical devices, electrotechnical and electronic imaging devices (included in this 
class); devices for the purpose of vibration measuring and/or vibration monitoring and/or machine monitoring; pickups, 
namely, displacement transducers, vibration velocity probes and acceleration pickups; devices and equipment for 
predictive maintenance, of machines, namely sensors [physical, optical, electronic]; vibro acoustic testing devices; 
weighing equipment, road weighbridges, moment weighing scales, wind tunnel balances, force standard machines, multi-
component transducers, belt weighers, weighing components such as load cells, load cell mounts, weigh beams, 
measuring eyes, special transducers; input and monitoring electronics for vibratory machines; test stands for the testing 
of function and performance, exhaust emission test stands, brake testers for vehicles and engines; tyre test stands; 
hydraulic dynamometers and eddy-current dynamometers, testing units; clutch test stands, gearbox test stands, power 
train test stands, four-square test stands, test stands for the testing of motors and shock absorbers; dynamometers with 
and without scales; balancing machine accessories, such as devices for unbalance compensation, compensation mass 
separation units; safety devices, namely light barriers, switches, guards (switches, electric) with respective actuators; test 
stands for testing on vehicles and vehicle components, particularly brake testers; wheel alignment test stands, toe and 
camber measuring units, toe difference angle measuring units, computer hardware for setting up and configuring 
headlamp, radial run-out measuring units, wheel alignment analysers, ball and socket joint play testers; diagnostic testing 
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devices and equipment; testing devices and equipment comprising such devices for testing on vehicle electrics and 
electronics; electric and electronic computers for input and feedback control of the abovementioned devices and 
pertinent peripherals, particularly printers and instrument cabinets and remote control devices; data carrier based 
programs for input and feedback control of the abovementioned devices; parts of all abovementioned devices and 
abovementioned devices combined in equipment; computer software; software for mechanical engineering; devices for 
cloud computing, cloud networks or IoT (Internet of Things) for mechanical engineering; application software for cloud 
computing services; application software for the planning and control of products, production processes and/or 
machines by means of a cloud; application software to monitor data in a cloud; electronically stored data; interface 
devices; downloadable computer software for the transmission of data; interactive computer software for the exchange of 
information; data compression software; computer software for authorizing access to databases; computer software for 
communication between computers over a local network; data communication software; computer software for data 
processing; computer software for data research; computer software for database management; software for use in 
conjunction with industrial production and/or production planning; computer software for numerical control; software for 
machine tools; communication software for connecting computer network users; communication software for connecting 
global computer networks; cloud network monitoring software; computer software for managing local networks; software 
for mechanical engineering; software for industrial applications; software and applications for mobile devices; software 
for industrial process control; software for graphical user interfaces; computer software for manufacturing; software for 
computer-aided design (CAD); computer programs and programs for data processing, data transmission and data 
analysis; computer programs for data storage; computer utility programs for data compression, computer programs for 
accessing online databases; computer programs for browsing and searching online databases; programs for operating 
systems and network operating systems; data networks and networks for data transmission; network-attached storage 
[NAS] hardware, local network [LAN local area network]; devices for network management control; access points on a 
local area network (LAN) for connecting network computer users; devices for computer networks and data 
communication; communication networks; data storage media and storage devices; data CDs; data DVDs; recorded 
content (recorded data); electronic data carriers, machine readable data carriers; digital storage media; hardware and 
computer hardware, computing equipment and databases for computer systems; data loggers and recorders, data 
terminals; computer database servers, data entry and data output terminals; data storage devices; data collection 
devices; apparatus for transmitting data and data communication; encryption devices; peripheral devices for data 
duplication; communication interface units; electronic sensors and sensor controllers; sensors for measuring 
technology; sensors for measurement technology related to cloud computing, cloud networks or IOT (Internet-of-things).

Cl.38;Renting and arranging access times to databases and clouds on the internet; provision of access to clouds, web 
pages and internet portals; provision of access to an internet platform; electronic network communication and 
transmission of data; provision of telecommunications connections for telephone hotlines and call centers; data 
transmission; transmission of information via wireless or cable networks; electrical data transmission via a worldwide 
remote-controlled computing network, including the internet, data transmission and data transmission; data streaming; 
electronic transmission of encrypted data; electronic transmission of data and electronic data exchange services; 
provision of access to data via communication networks; provision of access to computer programs in data networks; 
providing access to information about networks; provision of access to databases in computer networks; provision of 
access to global computer networks and other computer networks; provision of access to data or documents that are 
stored electronically in central files for remote consultation; telecommunications via computer terminals, telematics, 
satellites, radios, telegrams, telephones; telematics services; providing access to platforms and portals on the internet.

Cl.42;Engineering services; planning of equipment for material processing and production; creation of software; IT 
consultancy; consulting in the field of computer and information technology [IT], project management in the field of IT; 
technological services related to information technology; research in the field of information technology; provision of 
information on information technology; information technology consultancy, advisory and information services; 
technological consultancy relating to information technology architecture and infrastructure; services in the field of data 
security; services with regard to data encryption; migration of data; programming software; online data storage; services 
related to technical data analysis; data conversion of electronic information; IT services, namely, technical data analysis; 
development of data programs; computer programming for data processing; development of computer equipment; 
maintenance of computer software; implementation, installation, maintenance and updating of computer software; design 
and development of computer systems; programming of software for data processing; technological services in 
connection with data processing; research in the field of data processing; design and development of software; design 
and development of software for mechanical engineering and for automated production (CAD/CAM); design and 
development of computer hardware and software for industrial applications; monitoring of network systems; development 
of computer-based networks; design and implementation of network web pages for others; programming of operating 
software to access and use a cloud computing network; design and development of operating software to access and use 
a cloud computing network; engineering and engineering services; mechanical research in the field of machine building 
and mechanics; technological consulting in the field of mechanical engineering analysis; services of an industrial 
designer; engineering services related to the design of machine tools; engineering services related to the design and 
development of programs and software for data processing for use on or in conjunction with numerically controlled 
machine tools; design and development of computer software for the control and operation of numerically controlled 
machine tools; design and development of computer hardware for the processing industry; technological consulting 
services in connection with human-machine interfaces and machine-machine interfaces for computer software; process 
monitoring for quality assurance; services related to computer-aided industrial analysis; provision of online information 
on industrial analysis and research; engineering-services for the analysis of machines; design and design of homepages 
and websites; design and development of computer cluster configurations; server hosting; web hosting; hosting of 
databases; hosting of platforms on the internet; services of an application service provider [ASP]; consulting services in 
connection with computer programming; analysis of large amounts of technical data with respect to the relationships 
between data, targeted data search; extracting information from large data collections [data mining]; software as a service 
[SaaS]; infrastructure as a service [IaaS]; cloud computing; programming of operating software for the use of a cloud 
computing network and access to it; IT consultancy related to IOT (Internet-of-things); IT consultancy related to IOT 
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(Internet of Things) in the field of mechanical engineering; consultancy services in the information technology field or in 
connection with cloud computing, cloud networks or IoT (Internet of Things); provision of services in connection with 
cloud computing for mechanical engineering.

4557



Trade Marks Journal No: 1898 ,   22/04/2019           Class 99 
 

Priority claimed from 11/05/2018; Application No. : 87917827 ;United States of America 

4134230    05/11/2018
[International Registration No. : 1458937]
MAERSK GTD INC.
185 HUDSON STREET, SUITE 2910 JERSEY CITY NJ 07311 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Software for use in online global trade services that enables others to conduct paperless trade by exchanging 
shipping and supply chain related documents electronically; software for electronic data interchange; software for 
tracking shipments and freight over computer networks, intranets and the internet for supply chain, logistics, 
governmental security, and business administration purposes; software for management of business operations for 
importers, exporters, logistics service providers, and ocean carriers; software for targeting, risk assessment, and 
increased efficiency for customs and other governmental authorities involved in the global supply chain; software for 
creating inventory visibility and synchronizing supply chain processes; software for storing, tracking, and verifying 
freight contracts and other supply chain related documentation to optimize movement of inventory along the supply 
chain, and fulfillment decisions; software for management of, and searching of, supply chain and shipping data; software 
for database services in relation to supply chain, including creating searchable, customizable, supply chain related data 
sets and creating and distributing related reports; software for regulatory submission management, namely, assisting 
others in storing, tracking, and verifying documents related to customs with governmental regulatory bodies; software 
that assists with the automatic upload of data to APIs; software for facilitating managing logistics and delivery of 
intermodal freight shipments in the global supply chain, including providing shipping and freight quotes; software for 
facilitating booking intermodal freight shipments; software for facilitating freight shipment billing; software for facilitating 
the management of forwarding and shipping of end-to-end freight, ocean freight, and air freight; software for facilitating 
trucking logistics and delivery of goods; software for online filing of government agency documents, customs clearances, 
customs bonds registrations, product classifications, cargo insurance, quality inspections and testing; software for 
facilitating the managing of supply chain logistics and reverse logistics, namely, the storage, transportation and delivery 
of goods for others by air, rail, ship, or truck; software for facilitating the distribution of goods from ports; software for 
facilitating the management of warehouse inventories and order fulfillment; software for facilitating information gathering, 
analytics, and related services for marine and supply chain finance and insurance brokerage.

Cl.35;Business consulting services relating to product distribution, logistics, reverse logistics, supply chain, pricing, 
and distribution solutions; providing database services, namely providing searchable, customizable, supply chain related 
data sets and preparing reports of same for business management and commercial information purposes; providing 
electronic tracking of freight information to others for business administration and inventory purposes; administrative 
services relating to regulatory submission management, namely, assisting others in preparing and filing documents with 
customs and with governmental regulatory bodies; business management of freight logistics; business management of 
freight, namely, shipment processing, preparing shipping documents and invoices, tracking documents, packages and 
freight over computer networks, intranets, and the internet; administrative services relating to customs clearance 
services.

Cl.39;Freight transportation consultation in the field of freight transportation by truck, rail, air and ocean; supply chain 
logistics and reverse logistics, namely, storage, transportation and delivery of documents, packages, raw materials, and 
other freight for others by air, rail, ship or truck.

Cl.42;Providing temporary use of non-downloadable software for use in online global trade services that enables others 
to conduct paperless trade by exchanging shipping and supply chain related documents electronically, for electronic data 
interchange, and for tracking shipments and freight over computer networks, intranets and the internet for supply chain, 
logistics, governmental security, and business administration purposes; providing temporary use of non-downloadable 
software for management of business operations for importers, exporters, logistics service providers, and ocean carriers; 
providing temporary use of non-downloadable software for targeting, risk assessment, and increased efficiency for 
customs and other governmental authorities involved in the global supply chain; providing temporary use of non-
downloadable software for creating inventory visibility and synchronizing supply chain processes, for storing, tracking, 
and verifying freight contracts and other supply chain related documentation to optimize movement of inventory along 
the supply chain, and fulfillment decisions; providing temporary use of non-downloadable software for management of, 
and searching of, supply chain and shipping data; providing temporary use of non-downloadable software for database 
services in relation to supply chain, including creating searchable, customizable, supply chain related data sets and 
creating and distributing related reports; providing temporary use of non-downloadable software for regulatory 
submission management, namely, assisting others in storing, tracking, and verifying documents related to customs with 
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governmental regulatory bodies; providing temporary use of non-downloadable software that assists with the automatic 
upload of data to APIs; providing temporary use of non-downloadable software for facilitating managing logistics and 
delivery of intermodal freight shipments in the global supply chain, including providing shipping and freight quotes; 
providing temporary use of non-downloadable software for facilitating booking intermodal freight shipments; providing 
temporary use of non-downloadable software for facilitating freight shipment billing; providing temporary use of non-
downloadable software for facilitating the management of forwarding and shipping of end-to-end freight, ocean freight, 
and air freight; providing temporary use of non-downloadable software for facilitating trucking logistics and delivery of 
goods; providing temporary use of non-downloadable software for online filing of government agency documents, 
customs clearances, customs bonds registrations, product classifications, cargo insurance, quality inspections and 
testing; providing temporary use of non-downloadable software for facilitating the managing of supply chain logistics and 
reverse logistics, namely, the storage, transportation and delivery of goods for others by air, rail, ship, or truck; providing 
temporary use of non-downloadable software for facilitating the distribution of goods from ports; providing temporary use 
of non-downloadable software for facilitating the management of warehouse inventories and order fulfillment; providing 
temporary use of non-downloadable software for facilitating information gathering, analytics, and related services for 
marine and supply chain finance and insurance brokerage; providing technology information relating to the field of freight 
transportation by truck, rail, air and ocean; software as a service (SAAS) services for use in online global trade services 
that enables others to conduct paperless trade by exchanging shipping and supply chain related documents 
electronically, for electronic data interchange, and for tracking shipments and freight over computer networks, intranets 
and the internet for supply chain, logistics, governmental security, and business administration purposes; software as a 
service (SAAS) services for management of business operations for importers, exporters, logistics service providers, and 
ocean carriers; software as a service (SAAS) services for targeting, risk assessment, and increased efficiency for 
customs and other governmental authorities involved in the global supply chain; software as a service (SAAS) services 
for creating inventory visibility and synchronizing supply chain processes, for storing, tracking, and verifying freight 
contracts and other supply chain related documentation to optimize movement of inventory along the supply chain, and 
fulfillment decisions; software as a service (SAAS) services for management of, and searching of, supply chain and 
shipping data; software as a service (SAAS) services for database services in relation to supply chain, including creating 
searchable, customizable, supply chain related data sets and creating and distributing related reports; software as a 
service (SAAS) services for regulatory submission management, namely, assisting others in storing, tracking, and 
verifying documents related to customs with governmental regulatory bodies; software as a service (SAAS) services that 
assist with the automatic upload of data to APIs; software as a service (SAAS) services for facilitating managing logistics 
and delivery of intermodal freight shipments in the global supply chain, including providing shipping and freight quotes; 
software as a service (SAAS) services for facilitating booking intermodal freight shipments; software as a service (SAAS) 
services for facilitating freight shipment billing; software as a service (SAAS) services for facilitating the management of 
forwarding and shipping of end-to-end freight, ocean freight, and air freight; software as a service (SAAS) services for 
facilitating trucking logistics and delivery of goods; software as a service (SAAS) services for online filing of government 
agency documents, customs clearances, customs bonds registrations, product classifications, cargo insurance, quality 
inspections and testing; software as a service (SAAS) services for facilitating the managing of supply chain logistics and 
reverse logistics, namely, the storage, transportation and delivery of goods for others by air, rail, ship, or truck; software 
as a service (SAAS) services for facilitating the distribution of goods from ports; software as a service (SAAS) services 
for facilitating the management of warehouse inventories and order fulfillment; software as a service (SAAS) services for 
facilitating information gathering, analytics, and related services for marine and supply chain finance and insurance 
brokerage; software development in the field of end-to-end freight forwarding and shipment, ocean freight, air freight, 
trucking and delivery, government agency filings, customs clearances, customs bonds registration, product 
classification, cargo insurance, quality inspections and testing, warehousing and fulfillment, and setting up distribution of 
goods from ports.
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Priority claimed from 11/09/2018; Application No. : 302018000029160 ;Italy 

4134246    18/10/2018
[International Registration No. : 1458072]
OMT BELFORTE S.R.L.
Via Madonna d'Antegiano, 2 I-62031 BELFORTE DEL CHIENTI (MC) Italy

Proposed to be Used
IR DIVISION
Cl.7;Electric coffee grinders; power-operated coffee grinders; electrical appliances used in kitchen for milling; pepper 
mills, other than hand-operated; spice grinders (electric -); food processors, electric; electric kitchen appliances for 
chopping, mixing, pressing; kitchen machines, electric; electric kitchen tools; electric coffee frothers; electric milk 
frothers; beverage making machines; electric mixers for household purposes; food preparation machines, 
electromechanical; food whisks (electric -); electric food blenders; graters, electric; vending machines.

Cl.11;Coffee percolators, electric; espresso machines, electric; coffee machines, electric; electric wireless coffeepots; 
automatic installations for making coffee; coffee roasters; coffee roasting ovens; electric coffee filters; coffee roasting 
machines; electric chocolate makers; heating and cooling apparatus for dispensing hot and cold beverages; apparatus 
for keeping hot drinks warm; thermoelectric apparatus for heating beverages; refrigerated dispensing units for 
beverages; beverage cooling apparatus; refrigerating apparatus and machines; refrigerators; apparatus for heating, 
steam generating, cooking, drying and water supply.

4560



Trade Marks Journal No: 1898 ,   22/04/2019           Class 99 
 

 

Priority claimed from 22/10/2018; Application No. : TN/E/2018/586 ;Tunisia 

4134253    30/10/2018
[International Registration No. : 1458682]
Société L7 s.àr.l
45-47, rue d'Arlon L-1140 Luxembourg Luxembourg

Proposed to be Used
IR DIVISION
Cl.35;Advertising; advertising by mail order; radio, television, press and online advertising on a global or private 
communications network; direct advertising by the distribution of mail, prospectuses and printed matter; commercial 
business management; commercial administration; office functions; distribution of prospectuses and samples 
(advertising); business consultancy, information or inquiries; business investigations; commercial business appraisal; 
procurement services for others (purchasing goods and services for other businesses); price comparison services; 
presentation of goods on all communication media, for retail purposes; commercial information and advice for 
consumers (consumer advice shop); import-export agencies; projects (business management assistance), business 
management assistance; market research and studies; accounting; document reproduction; employment agencies; 
computer file management; rental of advertising time on all communication media; organization of exhibitions for 
commercial or advertising purposes; marketing operations; sales promotion; customer loyalty sales promotion services; 
loyalty services optionally using a card (sales promotion); telemarketing services; administrative management of 
supermarkets and shops; drawing up of statements of accounts; collection and systematization of data in a central file; 
administrative processing of purchase orders; retail sale services, in relation with products marketed by a supermarket or 
hypermarket, namely, chemicals intended for industry, sciences, photography as well as in agriculture, horticulture and 
forestry, unprocessed artificial resins, unprocessed plastics, fertilizers, fire extinguishing compositions, preparations for 
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hardening and soldering of metals, glues (adhesives) intended for industry, paints, varnishes, lacquers, preservatives 
against rust and against deterioration of wood, colorants, mordants, unprocessed natural resins, metals in foil and 
powder form for painters, decorators, printers and artists, bleaching preparations and other substances for laundry, 
preparations for cleaning, polishing, scouring and abrading, soaps, perfumery, essential oils, cosmetics, hair lotions, 
toothpastes, industrial oils and greases, lubricants, products for absorbing, wetting and binding dust, fuels (including 
motor spirits) and illuminants, candles and wicks for lighting, pharmaceutical and veterinary products, sanitary 
preparations for medicine, dietetic substances for medical use, food for babies, plasters, material for dressings, materials 
for stopping teeth and for dental impressions, disinfectants, preparations for destroying vermin, fungicides, herbicides, 
common metals and their alloys, building materials of metal, transportable buildings of metal, materials of metal for 
railway tracks, non-electric cables and wires of metal, ironmongery of metal, pipes of metal, safes, ores, machines and 
machine tools, motors (other than motors for land vehicles), machine coupling and transmission components (except 
those for land vehicles), agricultural instruments other than hand-operated, incubators for eggs, hand-operated hand 
tools and instruments, cutlery, forks and spoons, bayonets, razors, scientific, nautical, surveying, photographic, 
cinematographic, optical, weighing, measuring, signaling, checking (supervision), rescue (life saving) and teaching 
apparatus and instruments, apparatus and instruments for conducting, switching, transforming, accumulating, regulating 
or controlling the electric current, apparatus for recording, transmission, reproduction of sound or images, magnetic data 
carriers, recording discs, automatic vending machines and mechanisms for coin-operated apparatus, cash registers, 
calculating machines, data processing equipment and computers, fire-extinguishers, surgical, medical, dental and 
veterinary apparatus and instruments, artificial limbs, eyes and teeth, orthopedic articles, suture materials, apparatus for 
lighting, heating, steam production, cooking, refrigerating, drying, ventilating, water supply and sanitary installations, 
vehicles, apparatus for locomotion by land, air or water, firearms, ammunition and projectiles, explosives, fireworks, 
precious metals and their alloys and products in precious metals or coated therewith, jewelry, precious stones, 
horological and chronometric instruments, musical instruments, paper, printed products, bookbinding articles, 
photographs, stationery, adhesives (glues) for stationery or household, artists' materials, paint brushes, typewriters and 
office requisites (except for furniture), instructional or teaching materiel (except for apparatus), plastics for packaging, 
printing types, rubber cliché, gutta-percha, gum, asbestos, packing, stopping and insulating materials, flexible pipes not 
of metal, animal skins, trunks and suitcases, umbrellas, parasols and walking sticks, whips and saddlery, building 
materials not of metal, rigid pipes not of metal for building, asphalt, pitch and bitumen, transportable buildings not of 
metal, monuments not of metal, furniture, mirrors (looking glasses), picture frames, utensils and containers for household 
or kitchen, combs and sponges, brushes (except for paint brushes), brush-making materials, articles for cleaning, steel 
wool, unworked or semi-worked glass (except for building glass), glassware, porcelain and earthenware, ropes, string, 
nets, tents, awnings, sails, bags, stuffing materials (except for rubber or plastics), raw fibrous textiles, yarns for textile 
use, fabrics and textiles, bed and table covers, clothing, footwear, headgear, lace and embroidery, ribbons and braids, 
buttons, hooks and eyes, pins and needles, artificial flowers, carpets, rugs, mats, linoleum and other floor coverings, wall 
hangings not of textiles, games, toys, gymnastic and sporting articles, decorations for Christmas trees, meat, fish, poultry 
and game, meat extracts, preserved, frozen, dried and cooked fruits and vegetables, jellies, jams, compotes, eggs, milk 
and milk products, edible oils and fats, coffee, tea, cocoa, sugar, rice, tapioca, sago, coffee substitutes, flour and 
preparations made from cereals, bread, pastry and confectionery, ice creams, honey, treacle, yeast, baking-powder, salt, 
mustard, vinegar, sauces (condiments), spices, ice for refreshment, agricultural, horticultural, forestry products and 
grains, live animals, fresh fruits and vegetables, seeds, natural plants and flowers, foodstuffs for animals, malt, beers, 
mineral and aerated waters and other non-alcoholic beverages, fruit drinks and fruit juices, syrups and other preparations 
for making beverages, alcoholic beverages (except for beers), tobacco, smokers' articles, matches as well as for all 
current purchase products, namely, foodstuffs, products in connection with clothing (clothing, footwear and headgear), 
with DIY and interior and exterior decoration (paints, hardware, tools and machine tools, DIY supplies), gardening, electric 
and household apparatus, sanitary apparatus and installations, also in connection with the IT field (computers, 
accessories, software and hardware) and telephony, games and toys, sports articles, watchmaking products and jewelry, 
stationery, books and newspapers, smokers' articles, cigarettes, cigars and tobacco, also in connection with household 
and furnishing, in particular tableware, glassware and cutlery (knives, spoons, forks), household and toilet articles and 
products, perfumery articles and products and cosmetics, products and articles for hygiene, leather, imitations of leather, 
luggage and umbrellas, furniture, mirrors and frames, haberdashery and yarn for textile use, textiles and household linen, 
carpets and curtains, haberdashery and trimmings, carpets and floor and wall coverings, Christmas decorations, flowers, 
plants and grains; business management of stores, including stores for DIY and gardening articles, supermarkets and 
hypermarkets; commercial administration, office functions; dissemination of advertisements; distribution of advertising 
matter; market studies; outdoor advertising; business management assistance; demonstration of goods; distribution of 
advertising samples; opinion polling; personnel recruitment; cost price analysis; publication of advertising texts; public 
relations; auctioneering services.

Cl.36;Insurance services; financial affairs; monetary affairs; banking affairs; real estate affairs; provident funds; 
financial consultancy services; insurance brokerage and brokerage with respect to finance; issuance of traveler's checks 
and letters of credit; financial, banking, monetary and stock exchange services; advice with respect to financial 
management and with respect to researching and obtaining of financial loans; revolving loan and credit financing 
services, in particular relating to the use of a credit or debit card; automatically renewable credits and loans, in particular 
associated with the use of a credit or debit card; lease-purchase financing; credit card services; debit card services; 
insurance and reinsurance services in all fields; insurance and financial services by telephone; financial information; 
home banking; rental of real estate intended for stores.

Cl.39;Transport, packaging and storage of goods, travel arrangement; hauling; storage of merchandise; rental of 
warehouses; delivery of merchandise; courier services.

Cl.41;Education, training, entertainment; sports and cultural activities, in particular organizing competitions; film 
production; publication of books; leisure services; organization of sports competitions; provision of non-downloadable 
online electronic publications; writing and publishing, including electronic publication, of books, documents and texts 
(other than advertising).
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Priority claimed from 23/04/2018; Application No. : 720459 ;Switzerland 

4134259    04/09/2018
[International Registration No. : 1458885]
Fédération Internationale de Basketball (FIBA)
Route Suisse 5, Case Postale 29 CH-1295 Mies Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), emergency (life-saving) and teaching apparatus and instruments; apparatus and instruments for 
conducting, switching, transforming, accumulating, regulating or controlling electricity; apparatus for recording, 
transmission or reproduction of sound or images; magnetic or electronic recording media, recording disks; USB storage 
devices, namely USB flash drives for data files; mechanisms for coin-operated apparatus; cash registers, calculating 
machines, equipment for data processing and computers; fire extinguishers; software, including game software; 
screensaver and background software for electronic apparatus; electronic publications (downloadable), disposable 
photographic apparatus; cameras; photographic apparatus; electronic and magnetic recording media, especially DVDs, 
CDs, CD-ROMs and MP3 players; spectacles, sunglasses, protective glasses, binoculars; magnetic and chip cards, 
particularly data storage cards and customer loyalty cards, payment cards, electronic or magnetic identification cards 
(included in this class); helmets, clothing, footwear and headgear for protection against accidents; decorative magnets, 
electric batteries; telephones, portable telephones; television sets; radios; flat screens; liquid crystal displays (LCD 
screens); high-definition screens and plasma screens; electric apparatus for signaling; electric telecommunication 
apparatus; electric access control apparatus; electronic surveillance apparatus for security purposes; electric score 
display apparatus; electric apparatus for score recording; information storage apparatus (electric or electronic); 
apparatus for measuring distance and speed; apparatus for measuring atmospheric pressure; fire detectors; electric solar 
panels and photovoltaic cells; data processing equipment and computers; monitors (hardware); electronic display panels; 
magnetic identification bracelets; electronic tickets; tickets in the form of magnetic cards; electric or electronic display 
boards for sports results; application software for social networking via the Internet; personal electronic organizers; 
energy distribution or control machines and apparatus.

Cl.18;Leather and imitations of leather; leather straps and belts; umbrellas; parasols; sports bags; multi-purpose sports 
bags; leisure bags; traveling bags; backpacks; satchels; belt bags; handbags; leather bags; beach bags; garment bags 
(for travel); suitcases; briefcases; belts for suitcases; briefcases [leatherware]; unfitted vanity cases, toiletry bags; key 
cases (leather goods); wallets; purses (coin purses); cases for identity cards; clothing for animals, leashes and collars for 
animals; animal skins; trunks and suitcases; walking sticks; whips, harness and saddlery; business card cases.
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Cl.25;Clothing, footwear, headgear; sports clothing; footwear for sports; basketball shoes.

Cl.28;Games; gymnastic and sporting articles not included in other classes; balls for games and for sports; balls for 
basketball; basketball nets, posts and backboards; sports bags and containers for carrying sports articles; entertainment 
apparatus (automatic or by prepayment) for use with an external display screen or monitor; lottery tickets; lottery cards 
and scratch cards for lottery games; sports bags and containers (adapted to objects) for carrying sports articles.

Cl.41;Education; training; entertainment; sporting and cultural activities; theater and cinematographic entertainment 
services; amusement park services; organization of events and competitions in the field of basketball; entertainment 
services during customer care; ticket reservation services for sports or entertainment events; entertainment services 
provided at or relating to sports events; entertainment services during the public retransmission of sports events; 
provision of publications online, also by means of the Internet; entertainment via television, radio and the Internet; 
interactive entertainment; provision of games, including electronic games via the Internet; organization of lotteries; 
organization of contests; betting and gaming services in connection with or relating to sports, also via the Internet; 
production, presentation and rental of films, audio and video recordings; production, presentation and rental of 
interactive educational or entertainment programs, interactive CDs and CD-ROMs and computer games; organization of 
electronic game competitions organized on-line via the Internet; entertainment information in the field of sports; provision 
of information in the field of sports events; publication of statistics; publication of statistics and information on sports 
performances; reservation of tickets for sporting and cultural activities; providing digital music on the Internet and from 
MP3 websites; rental of audio and video recordings; timing services relating to sports events.
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4134262    05/11/2018
[International Registration No. : 1458026]
Intelligent Energy Limited
Charnwood Building, Holywell Park, Ashby Road Loughborough, Leicestershire LE11 3GB United Kingdom

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools; motors and engines (except for land vehicles); machine coupling and transmission 
components (except for land vehicles); power units and devices for generating electricity; machines, installations and 
parts there for generation, transmission and distribution of electricity and energy (term considered too vague by the 
International Bureau - rule 13 (2) (b) of the Common Regulations); electric machines for use in industry.

Cl.9;Scientific, nautical, surveying and all electrical apparatus and instruments; apparatus and instruments for 
conducting, switching, transforming, accumulating, regulating or controlling electricity; fuel cells; data processing 
equipment and computers; apparatus for recording, transmission or reproduction of sound or images; parts and fittings 
for all the aforesaid goods.

Cl.11;Apparatus and installations for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, 
water supply and sanitary purposes; installation for the treatment of fuels; parts and fittings for all the aforesaid goods; 
chemical and fuel processing apparatus.

Cl.12;Vehicles; apparatus for locomotion by land, air or water; parts and fittings for all the aforesaid goods.

Cl.41;Education services, namely, providing seminars in the field of energy, energy usage management, electrical 
power, power conservation, energy conserving technologies, and lighting; entertainment services, namely, providing 
podcasts in the field of energy, energy usage management, electrical power, power conservation, energy conserving 
technologies, and lighting; entertainment services, namely, providing webcasts in the field of energy, energy usage 
management, electrical power, power conservation, energy conserving technologies, and lighting; on-line journals, 
namely, blogs featuring information in the field of energy, energy usage management, electrical power, power 
conservation, energy conserving technologies, and lighting; providing newsletters in the field of energy, energy usage 
management, electrical power, power conservation, energy conserving technologies, and lighting via e-mail (term 
considered too vague by the International Bureau - rule 13 (2) (b) of the Common Regulations); providing on-line 
newsletters in the field of energy, energy usage management, electrical power, power conservation, energy conserving 
technologies, and lighting (term considered too vague by the International Bureau - rule 13 (2) (b) of the Common 
Regulations); providing on-line publications in the nature of magazines, newsletters, and guides in the field of energy, 
energy usage management, electrical power, power conservation, energy conserving technologies, and lighting (term 
considered too vague by the International Bureau - rule 13 (2) (b) of the Common Regulations); providing on-line training 
seminars and webinars in the field of energy, energy usage management, electrical power, power conservation, energy 
conserving technologies, and lighting (term considered too vague by the International Bureau - rule 13 (2) (b) of the 
Common Regulations).
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Priority claimed from 03/05/2018; Application No. : 4451030 ;France 

4134309    30/10/2018
[International Registration No. : 1458086]
M. Guy Faustin MONKAM NITCHEU
47 rue de Béthune F-59800 LILLE France

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical and veterinary products; pharmaceutical products for the treatment of metabolic syndrome 
disorders, infectious diseases, and complications associated therewith; pharmaceutical products for the prevention 
and/or treatment of cancer and metastases; pharmaceutical products for use in the prevention and/or treatment of 
infection, especially HIV; pharmaceutical products for the treatment of bacterial, fungal or viral diseases; pharmaceutical 
products for the treatment of liver diseases; pharmaceutical products for the treatment and/or prevention of inflammatory, 
cardiovascular and neurodegenerative diseases; dietetic substances adapted for medical use.

Cl.35;Retail or wholesale services for pharmaceutical products; business advice services, namely, commercial 
information for consumers; distribution of goods, namely, distribution of pharmaceutical products for advertising 
purposes; all the aforesaid services relating to pharmaceutical products and medicines.

Cl.42;Research and development in the scientific, medical and industrial fields; research and development of new 
pharmaceutical products; laboratory research; clinical research; research and development of new products for others in 
the pharmaceutical and medical field; scientific research for medical purposes; research and development in the field of 
vaccines; providing scientific research information in the field of pharmaceutical, medical, health and well-being products 
through on-line computer networks, for customers.
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4134326    24/09/2018
[International Registration No. : 1458745]
eschbach GmbH
Schaffhauser Str. 97 79713 Bad Säckingen Germany

Proposed to be Used
IR DIVISION
Cl.9;Drainers for use in photography; branch boxes [electricity]; adding machines; aerometers; batteries, electric; 
batteries, electric, for vehicles; battery jars; acoustic couplers; battery boxes; alarms; acoustic alarms; alarm bells, 
electric; whistle alarms; alcoholmeters; ammeters; testing apparatus not for medical purposes; anemometers; armatures 
[electricity]; starter cables for motors; anodes; anode batteries; answering machines; junction boxes [electricity]; 
connections for electric lines; couplings, electric; connection units (electric -); aerials; anticathodes; apertometers 
[optics]; apparatus and installations for the production of x-rays, not for medical purposes; apparatus and instruments for 
astronomy; apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity; distance recording apparatus; apparatus for measuring the thickness of skins; oxygen transvasing apparatus; 
appliances for measuring the thickness of leather; railway traffic safety appliances; mirrors for inspecting work; asbestos 
clothing for protection against fire; asbestos gloves for protection against accidents; asbestos screens for firemen; 
breathing apparatus for underwater swimming; breathing apparatus, except for artificial respiration; respiratory masks, 
other than for artificial respiration; respirators for filtering air; shutter releases [photography]; balancing apparatus; 
steering apparatus, automatic, for vehicles; azimuth instruments; beacons, luminous; barometers; limiters [electricity]; 
exposure meters [light meters]; gasoline gauges; observation instruments; betatrons; downloadable image files; 
phototelegraphy apparatus; video telephones; plumb bobs; galena crystals [detectors]; diaphragms [photography]; anti-
glare glasses; visors for helmets; flashing lights [luminous signals]; lightning conductors; flashlights [photography]; 
flash-bulbs [photography]; furnaces for laboratory use; letter scales; eye-glasses; eyeglass cases; eyeglass frames; 
spectacle lenses; weighbridges; incubators for bacteria culture; accounting machines; compact disc players; chemistry 
apparatus and instruments; chips [integrated circuits]; chromatography apparatus for laboratory use; chronographs [time 
recording apparatus]; magnetic encoders; encoded identification bracelets, magnetic; encoded service cards and identity 
cards; compact discs [read-only memory]; compact discs [audio-video]; computers; computer programs, recorded; 
computer operating programs, recorded; computer screens; computer peripheral devices; computer programs 
[downloadable software]; computer software, recorded; computer programmes [programs], recorded; computer 
keyboards; crash test dummies; data processing apparatus; decompression chambers; decorative magnets; 
densimeters; densitometers; distillation apparatus for scientific purposes; stills for laboratory experiments; detectors; 
transparencies [photography]; diagnostic apparatus, not for medical purposes; slide projectors; theft prevention 
installations, electric; burglar alarms; diffraction apparatus [microscopy]; digital picture frames; light dimmers 
[regulators], electric; dictating machines; alidades; floppy disks; DNA chips; disk drives for computers; dosage 
dispensers; fuse wire; revolution counters; choking coils [impedance]; printers for use with computers; pressure 
measuring apparatus; pressure indicators; automatic indicators of low pressure in vehicle tyres; darkroom lamps 
[photography]; darkrooms [photography]; DVD players; dynamometers; egg-candlers; electric installations for the remote 
control of industrial operations; igniting apparatus, electric, for igniting at a distance; electronic locks; electric sensors; 
coils, electric; transformers [electricity]; resistances, electric; wires, electric; cables, electric; condensers [capacitors]; 
electrolysers; electromagnetic coils; thermionic valves; electronic notice boards; downloadable electronic publications; 
electronic pens [visual display units]; electronic agendas; electrified fences; audio- and video-receivers; audio-video 
receivers; endoscopes, not for medical purposes; distance measuring apparatus; discharge tubes, electric, other than for 
lighting; range finders; demagnetizing apparatus for magnetic tapes; anti-interference devices [electricity]; epidiascopes; 
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ergometers; thread counters; ticket dispensers; mileage recorders for vehicles; invoicing machines; counterfeit coin 
detectors; facsimile machines; binoculars; telescopes; telerupters; teleprinters; television apparatus; telephone 
apparatus; electro-dynamic apparatus for the remote control of railway points; remote control apparatus; fire boats; fire 
extinguishers; fire blankets; fire engines; fire alarms; fire beaters; clothing for protection against fire; fire pumps; fire 
hose; films, exposed; film cameras; film cutting apparatus; filters for respiratory masks; filters [photography]; fluorescent 
screens; cameras [photography]; photovoltaic cells; photocopiers; photometers; apparatus to check franking; hands-free 
kits for telephones; frequency meters; spark-guards; masts for wireless aerials; radiotelephony sets; radiotelegraphy 
sets; galvanic cells; galvanic batteries; galvanometers; apparatus for fermentation [laboratory apparatus]; apparatus for 
analysing gases; gasometers [measuring instruments]; printed circuit boards; printed circuits; automated teller machines 
[ATM]; juke boxes, musical; money counting and sorting machines; speed indicators; speed checking apparatus for 
vehicles; speed measuring apparatus [photography]; speed regulators for record players; workmen's protective face-
shields; weights; screw-tapping gauges; grids for batteries; retorts; global positioning system [gps] apparatus; semi-
conductors; salinometers; holders for electric coils; wrist rests for use with computers; high- frequency apparatus; 
altimeters; holograms; dog whistles; hydrometers; hygrometers; identity cards, magnetic; inductors [electricity]; 
interfaces for computers; ionization apparatus not for the treatment of air or water; electricity conduits; ducting for 
electric cables; identification threads for electric wires; identification sheaths for electric wires; wire connectors 
[electricity]; sheaths for electric cables; calipers; calibrating rings; capillary tubes; integrated circuit cards [smart cards]; 
cassette players; carriers for dark plates [photography]; cathodes; boiler control instruments; cinematographic film, 
exposed; switchboxes [electricity]; optical character readers; terminals [electricity]; push buttons for bells; bells [warning 
devices]; downloadable ring tones for mobile phones; slope indicators; cosmographic instruments; correcting lenses 
[optics]; couplers [data processing equipment]; headphones; containers for contact lenses; regulating apparatus, 
electric; contact lenses; contacts, electric; comparators; directional compasses; collectors, electric; encoded magnetic 
cards; coaxial cables; knee-pads for workers; eyeglass cords; spectacle chains; bullet-proof waistcoats; copper wire, 
insulated; laboratory trays; laboratory centrifuges; battery chargers; chargers for electric batteries; lactodensimeters; 
lactometers; surveying instruments; laptop computers; bags adapted for laptops; lasers, not for medical purposes; magic 
lanterns; loudspeakers; cabinets for loudspeakers; gauges; jigs [measuring instruments]; electric conductors; ducts 
[electricity]; readers [data processing equipment]; light-emitting diodes [led]; signs, luminous; light-emitting electronic 
pointers; blueprint apparatus; heliographic apparatus; rulers [measuring instruments]; punched card machines for 
offices; logs [measuring instruments]; sounding apparatus and machines; air analysis apparatus; magnifying glasses 
[optics]; magnetic tapes; magnetic tape units for computers; magnetic data media; magnetic wires; magnets; disks, 
magnetic; marking buoys; measures; solenoid valves [electromagnetic switches]; pressure gauges; solderers' helmets; 
rules [measuring instruments]; dressmakers' measures; materials for electricity mains [wires, cables]; material testing 
instruments and machines; mathematical instruments; mouse [computer peripheral]; computer mice; mouse pads; 
mechanisms for counter-operated apparatus; coin-operated mechanisms for television sets; megaphones; meteorological 
instruments; meteorological balloons; metal detectors for industrial or military purposes; plane tables [surveying 
instruments]; levelling staffs [surveying instruments]; measuring spoons; measuring instruments; measuring glassware; 
measuring devices, electric; measuring apparatus; quantity indicators; diaphragms for scientific apparatus; metronomes; 
microphones; micrometers; micrometer screws for optical instruments; microprocessors; microscopes; microtomes; 
cellular phones; modems; monitors [computer hardware]; monitors [computer programs]; apparatus for editing 
cinematographic film; teeth protectors; downloadable music files; food analysis apparatus; nose clips for divers and 
swimmers; nautical apparatus and instruments; navigation apparatus for vehicles [on-board computers]; navigational 
instruments; neon signs; fog signals, non-explosive; notebook computers; verniers; levelling instruments; surveyors' 
levels; lenses for astrophotography; objectives [lenses] [optics]; containers for microscope slides; ohmmeters; ear plugs 
for divers; octants; instruments containing eyepieces; eyepieces; optical goods; optical apparatus and instruments; 
osmosis apparatus for scientific and teaching purposes; optical glass; optical discs; optical lenses; optical lanterns; 
optical condensers; optical fibres [light conducting filaments]; fibre optic cables; optical data media; apparatus and 
instruments for physics; radio pagers; periscopes; pedometers; parking meters; parabolic mirrors for concentrating light 
beams; ozonisers [ozonators]; oscillographs; polarimeters; plotters; juke boxes for computers; record players; plates for 
batteries; planimeters; pipettes; mercury levels; pyrometers; projection screens; projection apparatus; prisms [optics]; 
precision balances; precision measuring apparatus; cases fitted with dissecting instruments [microscopy]; screens for 
photoengraving; centering apparatus for photographic transparencies; frames for photographic transparencies; radios; 
vehicle radios; radiological apparatus for industrial purposes; radar apparatus; calculators; test tubes; smoke detectors; 
abacuses; cash registers; refractors; refractometers; reflecting discs for wear, for the prevention of traffic accidents; 
slide- rules; circular slide rules; life-saving rafts; life buoys; retorts' stands; riding helmets; cleaning apparatus for 
phonograph records; head cleaning tapes [recording]; stage lighting regulators; relays, electric; saccharometers; 
cathodic anti-corrosion apparatus; radiology screens for industrial purposes; x-ray tubes not for medical purposes; x-ray 
films, exposed; x-ray photographs, other than for medical purposes; hemline markers; cell phone straps; levels 
[instruments for determining the horizontal]; rheostats; life saving apparatus and equipment; fire escapes; safety nets; 
safety tarpaulins; life belts; life jackets; egg timers [sandglasses]; needles for record players; satellites for scientific 
purposes; satellite navigational apparatus; glazing apparatus for photographic prints; acid hydrometers; acidimeters for 
batteries; scanners [data processing equipment]; acoustic conduits; diaphragms [acoustics]; sound locating instruments; 
phonograph records; horns for loudspeakers; switchboards; commutators; switches, electric; electric apparatus for 
commutation; integrated circuits; distribution consoles [electricity]; control panels [electricity]; slide calipers; marine 
compasses; naval signalling apparatus; mechanical signs; screens [photography]; fuses; crucibles [laboratory]; balances 
[steelyards]; protective suits for aviators; contactors (electricity); gloves for protection against x-rays for industrial 
purposes; head protection; protective helmets for sports; protective masks; protection devices against x-rays, not for 
medical purposes; transmitters of electronic signals; transmitting sets [telecommunication]; transmitters 
[telecommunication]; sounding leads; plumb lines; sounding lines; sextants; safety restraints, other than for vehicle seats 
and sports equipment; electronic tags for goods; signals, luminous or mechanical; signalling buoys; electro-dynamic 
apparatus for the remote control of signals; signal lanterns; signal bells; signalling whistles; signalling panels, luminous 
or mechanical; wafers for integrated circuits; simulators for the steering and control of vehicles; sirens; solar energy 
collectors for electricity generation; solar modules for electricity generation; sonars; probes for scientific purposes; solar 
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batteries; sunglasses; voltmeters; voltage regulators for vehicles; computer memory devices; spectrograph apparatus; 
spectroscopes; clothing especially made for laboratories; cases especially made for photographic apparatus and 
instruments; furniture especially made for laboratories; spherometers; mirrors [optics]; games software; goggles for 
sports; speaking tubes; sprinkler systems for fire protection; stands for photographic apparatus; spools [photography]; 
tripods for cameras; time clocks [time recording devices]; plugs, sockets and other contacts [electric connections]; 
covers for electric outlets; stereoscopes; stereoscopic apparatus; actinometers; fire hose nozzles; road signs, luminous 
or mechanical; marking gauges [joinery]; bar code readers; lighting ballasts; current rectifiers; electrified rails for 
mounting spot lights; circuit closers; circuit breakers; electric loss indicators; converters, electric; inverters [electricity]; 
viewfinders, photographic; sulfitometers; buzzers; tachometers; particle accelerators; divers' masks; taximeters; gloves 
for divers; diving suits; electronic pocket translators; pocket calculators; cases adapted for mobile phones; telephone 
wires; telephone receivers; telephone transmitters; telegraph wires; telegraphs [apparatus]; teleprompters; temperature 
indicators; word processing apparatus; theodolites; thermometers, not for medical purposes; thermostats; thermostats 
for vehicles; sound recording strips; tone arms for record players; sound recording apparatus; tape recorders; sound 
recording carriers; sound transmitting apparatus; amplifiers; sound reproduction apparatus; totalizators; wearable 
portable media players; walkie-talkies; personal stereos; step-up transformers; transistors [electronic]; transponders; 
triodes; drying apparatus for photographic prints; drying racks [photography]; peepholes [magnifying lenses] for doors; 
electric door bells; voltage surge protectors; monitoring apparatus, other than for medical purposes; gloves for 
protection against accidents; shoes for protection against accidents, irradiation and fire; clothing for protection against 
accidents, irradiation and fire; filters for ultraviolet rays, for photography; ultrasound apparatus, not for medical 
purposes; resuscitation mannequins [teaching apparatus]; monitoring apparatus, electric; nets for protection against 
accidents; teaching apparatus; protection devices for personal use against accidents; enlarging apparatus [photography]; 
connectors [electricity]; junction sleeves for electric cables; pressure indicator plugs for valves; variometers; vacuum 
tubes [radio]; vacuum gauges; USB flash drives; urinometers; audiovisual teaching apparatus; traffic-light apparatus 
[signalling devices]; surveying chains; surveying apparatus and instruments; viscosimeters; video game cartridges; 
video recorders; video cassettes; camcorders; video screens; videotapes; panels for the distribution of electricity; 
distribution boxes [electricity]; amplifying tubes; shutters [photography]; apparatus for changing record player needles; 
lens hoods; scales; weighing apparatus and instruments; weighing machines; voting machines; heat regulating 
apparatus; vehicle breakdown warning triangles; washing trays [photography]; water level indicators; marine depth 
finders; spirit levels; intercommunication apparatus; wavemeters; wind socks for indicating wind direction; protractors 
[measuring instruments]; carpenters' rules; scientific, nautical, surveying, photographic, cinematographic, optical, 
weighing, measuring, signalling, checking (supervision), life-saving and teaching apparatus and instruments; rods for 
water diviners; cyclotrons; batteries for lighting; compasses for measuring; sighting telescopes for firearms; processors 
[central processing units]; cell switches [electricity]; time switches, automatic; time recording apparatus; animated 
cartoons; counters.

Cl.35;Computerized file management; updating of advertising material; temporary personnel services; cost price 
analysis; business management and organization consultancy; business inquiries; business management consultancy; 
personnel management consultancy; advisory services for business management; procurement services for others 
[purchasing goods and services for other businesses]; import-export agency services; professional business 
consultancy; book-keeping; clerical services; retail services via the internet in relation to chemicals, paints, 
pharmaceuticals, cosmetics and household goods, fuels, goods for the health sector, machines, tools and goods of 
common metal, construction articles, DIY articles and garden articles, hobby requisites and craft supplies, electric goods 
and electronic goods, sound recording carriers and data carriers, sanitary installations, vehicles and vehicle accessories, 
fireworks, horological instruments and jewellery, musical instruments, printed matter, stationery, office requisites, bags 
and saddlery, furnishings and decorations, tents, tarpaulins, clothing, shoes and textile goods, toys, sporting goods, 
foodstuffs and beverages, agricultural products, horticultural products and forestry products, tobacco products and other 
natural stimulants, namely coffee and chocolate; advertising agency services; property development, namely 
organisational preparation of building projects; tax consultancy, namely tax preparation; auditing; auctioneering services; 
transcription of communications [office functions]; retail services in relation to the following goods: chemicals, paints, 
pharmacy products, cosmetics and household goods, fuels, goods for the health sector, machines, tools and goods of 
common metal, construction articles, DIY articles and garden articles, hobby requisites and craft supplies, electric goods 
and electronic goods, sound recording carriers and data carriers, sanitary installations, vehicles and vehicle accessories, 
fireworks, clocks and watches and jewellery, musical instruments, printed matter, stationery, office requisites, bags and 
saddlery, furnishings and decorations, tents, tarpaulins, clothing, shoes and textile goods, toys, sporting goods, 
foodstuffs and beverages, agricultural products, horticultural products and forestry products, tobacco products and other 
natural stimulants; relocation services for businesses; real estate marketing analysis; business investigations; 
compilation of statistics; drawing up of statement of accounts (office functions); drawing up of business expert reports; 
business efficiency expert services; drawing up of statements of accounts; tax preparation; economic forecasting; 
commercial information and advice for consumers [consumer advice shop]; consumers (commercial information and 
advice for) [consumer advice shop]; commercial information agency services; invoicing; television advertising; 
photocopying services; operation of businesses [for others]; business management of performing artists; business 
management of sports people; business management of hotels; wholesale services in relation to the following goods: 
chemicals, paints, pharmaceuticals, cosmetics and household goods, fuels and motor fuels, goods for the health sector, 
machines, tools and goods of common metal, construction articles, diy articles and garden articles, hobby requisites and 
craft supplies, electric goods and electronic goods, sound recording carriers and data carriers, sanitary installations, 
vehicles and vehicle accessories, fireworks, clocks and watches and jewellery, musical instruments, printed matter, 
stationery, office requisites, bags and saddlery, furnishings and decorations, tents, tarpaulins, clothing, shoes and textile 
goods, toys, sporting goods, foodstuffs and beverages, agricultural products, horticultural products and forestry 
products, tobacco products and other luxury items; publication of publicity texts; commercial or industrial management 
assistance; business information; commercial administration of the licensing of the goods and services of others; public 
relations services; business research; data search in computer files for others; opinion polling; marketing; modelling for 
advertising or sales promotion; layout services for advertising purposes; payroll preparation; attracting customers and 
customer care by means of mail advertising (mailings); market research; online and catalogue mail order services in 
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relation to chemicals, paints, pharmaceuticals, cosmetics and household goods, fuels and motor fuels, goods for the 
health sector, machines, tools and goods of common metal, construction articles, DIY articles and garden articles, hobby 
requisites and craft supplies, electric goods and electronic goods, sound recording carriers and data carriers, sanitary 
installations, vehicles and vehicle accessories, fireworks, clocks and watches and jewellery, musical instruments, printed 
matter, stationery, office requisites, bags and saddlery, furnishings and decorations, tents, tarpaulins, clothing, shoes 
and textile goods, toys, sporting goods, foodstuffs and beverages, agricultural products, horticultural products and 
forestry products, tobacco products and other natural stimulants; on-line advertising on a computer network; arranging 
and conducting of advertising events; arranging and conducting of fashion shows for advertising and sales promotion 
purposes; organization of exhibitions for commercial or advertising purposes; psychological testing for the selection of 
personnel; personnel recruitment; employment agency services; outsourcing services [business assistance]; 
organisational project management in the electronic data processing sector; business organization consultancy; 
organization of fashion shows for promotional purposes; employee leasing; outdoor advertising; planning and monitoring 
of business developments with regard to organisational matters; planning services for advertising; business management 
assistance; presentation of companies on the internet and other media; production of advertising films; price comparison 
services; presentation of goods on communication media, for retail purposes; publication of printed matter, including in 
electronic form, for advertising purposes; publication of mail order catalogues; news clipping services; radio advertising; 
shop window dressing; word processing; typing; secretarial services; sponsorship search; systemization of information 
into computer databases; telephone answering for unavailable subscribers; writing of publicity texts; dissemination of 
advertising matter; providing consumer product advice; organization of trade fairs for commercial or advertising 
purposes; business administration; business consultancy and advisory services; providing of temporary staff; 
telemarketing services; telephone billing; rental of sales stands; rental of vending machines; rental of photocopying 
machines; office machines and equipment rental; sales promotion for others; arranging of contracts for others for the 
buying and selling of goods; arranging mobile radio contracts (for others); agency of commercial transactions for others, 
also by means of e-commerce; providing of business and commercial contacts, including via the internet; providing of 
addresses for advertising purposes; arranging subscriptions to telecommunication services for others; publicity material 
rental; rental of advertising time on communication media; rental of advertising space on the internet; rental of 
advertising space; arranging of contracts, for others, for the providing of services; arranging of contracts, for others, for 
the buying and selling of goods; arranging contracts for third parties concerning the provision of services; arranging of 
contracts with electricity suppliers; arranging advertising contracts for others; direct mail advertising; distribution of 
samples; advertising by mail order; arranging newspaper subscriptions for others; document reproduction; 
administrative order processing; demonstration of goods; presentation of goods and services; advertising; publicity 
columns preparation; advertisement for others on the internet; business appraisals; compilation of information into 
computer databases; collection of goods, for others, for presentation and sales purposes.

Cl.38;Providing access to databases; web messaging; rental of access time to global computer networks; rental of 
telecommunication equipment; rental of telephones; rental of modems; rental of message sending apparatus; rental of 
facsimile apparatus; rental of telecommunication facilities; message sending; transmission of greeting cards online; 
transmission of digital files; teletext services; teleconferencing services; telecommunication services provided via 
internet platforms and portals; telecommunication services; transmission of telegrams; communications by telegrams; 
telegraph services; telephone exchange services; telephone services; facsimile transmission; satellite transmission; 
voice mail services; paging services [radio, telephone or other means of electronic communication]; computer aided 
transmission of messages and images; communications by cellular phones; telecommunications routing and junction 
services; communications by telephone; communications by computer terminals; communications by fibre optic 
networks; radio telecommunications; telex services; electronic exchange of messages via chat lines, chatrooms and 
internet forums; transmission of electronic mail; electronic bulletin board services [telecommunications services]; 
providing access to internet web pages; providing video conferencing services; wireless broadcasting; news agency 
services; providing telecommunication channels for teleshopping services; providing internet chatrooms; providing 
access to information on the internet; providing user access to computer programmes in data networks; providing 
telecommunications connections to a global computer network; providing user access to global computer networks; 
broadcasting of teleshopping programmes; radio broadcasting; cable television broadcasting; television broadcasting; 
information about telecommunication.

Cl.42;Updating of computer software; consultancy in the design and development of computer hardware; 
telecommunications engineering consultancy; consultancy with regard to the design of homepages and internet pages; 
consultancy in the field of energy-saving; user management and authorisation on computer networks; architectural 
consultancy; updating of internet pages; providing search engines for the internet; provision of scientific information, 
advice and consultancy in relation to carbon offsetting; biological research; computer hardware and software 
consultancy; advisory services relating to computer programming; graphic design; services of an EDP programmer; 
chemistry services; architectural services; certification agency services (trust centres), namely issuing and 
administration of digital codes and/or digital signatures; computer system design; software design for others; designing 
and creating homepages and internet pages; computer system analysis; art work design; industrial design; design of 
interior decor; fashion design; physics [research]; services of a technical measuring and testing laboratory; packaging 
design; chemical laboratories; engineering services; computer virus protection services; digital image processing 
(graphic design); digitization of documents [scanning]; conducting water analyses; chemical analysis; oil prospecting; 
technical testing; scientific testing services; authenticating works of art; editing of computer programs, formatting and 
transfer of data on to blank CDs (premastering); consultancy in the field of computers; calibration [measuring]; furnishing 
design consultancy; electronic data back-up; electronic data storage; technical planning relating to real estate 
development projects; design and development of computer hardware and computer software; calculating emissions and 
pollutant concentrations; preparation of data processing programmes; analysis for oil-field exploitation; design and 
development of computer software for use in relation to digital animation and special effects of images; geological 
surveys; oil-field surveys; surveying; preparation of scientific reports; monitoring of computer systems by remote 
access; research in the field of environmental protection; bacteriological research; chemical research; cosmetic research; 
technical research; mechanical research; geological prospecting; geological research; creating and maintaining web sites 
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for others; handwriting analysis [graphology]; hosting computer sites [web sites]; cloud seeding; industrial analysis and 
research services; installation and maintenance of software; installation and maintenance of internet access software; 
installation of computer software; calibration and function testing of measuring apparatus; configuring computer 
networks by means of software; conversion of computer programs and data, other than physical conversion; conversion 
of data or documents from physical to electronic media; duplication of computer programs; land surveying; material 
testing; textile testing; inquiries, research in databases and on the internet, for scientific research purposes; quality 
evaluation of standing timber; quality control; quality evaluation of wool; research and development of new products for 
others; server administration; security services for protection against illegal network access; providing technology 
consultancy in the field of social sciences; urban planning; styling [industrial design]; conducting technical project 
studies; technical project management in the field of electronic data processing; checking of digital signatures; oil-well 
testing; water analysis; providing or rental of electronic memory space (webspace) on the internet; certification [quality 
control]; scientific and technological services and research and design relating thereto; scientific laboratory services; 
scientific research; recovery of computer data; weather forecasting; maintenance of computer software; rental of web 
servers; computer rental; rental of computers and computer software; underwater exploration; environmental assessment 
services.
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Trade Marks Journal No: 1898 ,   22/04/2019           Class 99 
 

Priority claimed from 26/10/2018; Application No. : 30 2018 111 980 ;Germany 

4134340    26/11/2018
[International Registration No. : 1458308]
Realizer GmbH
Hauptstrasse 35 33178 Borchen Germany

Proposed to be Used
IR DIVISION
Cl.6;Bindings of metal; building panels of metal; clips of metal for cables and pipes; containers of metal [storage, 
transport]; nozzles of metal; metal mouldings; chests of metal; common metals and their alloys; metal hardware; metals 
in powder form; buildings, transportable, of metal; common metals, unwrought or semi-wrought.

Cl.7;Printing machines for use on sheet metal; 3D printers; printing machines; filters (parts of machines); conveyors 
[machines]; moulding machines; moulds [parts of machines]; compressors [machines]; laser welding devices; laser 
welding apparatus; handling machines, automatic [manipulators]; machines for the chemical industry; machines for the 
textile industry; machines for processing plastics; metalworking machines; machines for the manufacture of moulds and 
three-dimensional representations; metal forming machines; presses [machines for industrial purposes]; rotary printing 
presses; beating machines; electric welding apparatus; dividing machines; tools [parts of machines]; holding devices for 
machine tools; machine tools; centrifugal machines; cutting machines.

Cl.9;Compact discs; computer software; programs for computers; data carriers bearing computer software; digitizing 
printers; DVDs, floppy disks; three dimensional picture manipulators; printers; printers for use with computers; printer 
programmes; printer software; electronic data carriers; checking (supervision) apparatus and instruments; data 
communications hardware; lasers, not for medical purposes; measuring apparatus; measuring apparatus and 
instruments; computer software applications, downloadable; scientific apparatus and instruments.

Cl.42;Consultancy in the field of 3D applications; digitalisation and scanning of images; advisory services relating to 
computer programming; computer system analysis; development of computer systems; physics [research]; technical 
research; graphic design; industrial design; industrial research; engineering services; IT consultancy, advisory and 
information services; material testing; industrial testing; scientific research.
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Trade Marks Journal No: 1898 ,   22/04/2019           Class 99 
 

4134347    26/10/2018
[International Registration No. : 1458030]
President and Fellows of Harvard College
17 Quincy Street Cambridge MA 02138 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Promoting the commercial and business networking interests of the alumni of a university through career events, 
seminars, reunions, charity and fundraising events; association services, namely, promoting the commercial and 
business interests of school alumni.

Cl.41;Club services for education and entertainment; education and training services, namely, organizing and arranging 
of seminars, discussions, and lectures; promoting the general interests and business networking interests of the alumni 
of a university through career events, seminars, reunions, charity and fundraising events (terms considered too vague by 
the International Bureau - rule 13 (2) (b) of the Common Regulations); association services, namely, promoting interests 
of school alumni (terms considered too vague by the International Bureau - rule 13 (2) (b) of the Common Regulations).
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Trade Marks Journal No: 1898 ,   22/04/2019           Class 99 
 

4134353    31/10/2018
[International Registration No. : 1458318]
Shenzhen Tomtao International Trading Co.,Ltd
5D-001-5D-003,5D-028-5D-030, 5D-067-5D-069, 5/F Second Phase, Huanan, International Leather Raw Materials, and Logistics Area, 
No.1 Huanan Street, Pingshu Street, Longgang District Shenzhen City, Guangdong Province China

Proposed to be Used
IR DIVISION
Cl.9;Acoustic conduits; coin-operated musical automata [juke boxes]; loudspeakers; record players; microphones; 
sound transmitting apparatus; sound recording apparatus; apparatus for changing record player needles; acoustic 
couplers; phonographs; electric and electronic effects units for musical instruments; audio interfaces; audio mixers; 
equalizers [audio apparatus]; acoustic coupling devices; mixing consoles; amplifiers for guitars; blank audio discs; 
pickups [for telecommunication apparatus].

Cl.15;Accordions; reeds; barrel organs; castanets; basses [musical instruments]; harmonicas; clarionets; concertinas; 
double basses; stringed musical instruments; horns [musical instruments]; cornets [musical instruments]; flutes; Jews' 
harps [musical instruments]; guitars; oboes; electronic musical instruments; mandolins; organs; triangles [musical 
instruments]; wind pipes for organs; drums [musical instruments]; tambourines; tom-toms; kettledrums; trombones; 
violas; violins; handbells [musical instruments]; bamboo flutes; xylophones; music synthesizers; saxophones; 
melodicas; euphonium; electric guitars; bows for musical instruments; horsehair for bows for musical instruments; sticks 
for bows for musical instruments; drumsticks; catgut for musical instruments; pegs for musical instruments; strings for 
musical instruments; tuning forks; mouthpieces for musical instruments; cases for musical instruments; plectrums for 
stringed instruments; chin rests for violins; musical boxes; bridges for musical instruments; drumheads; skins for drums; 
pedals for musical instruments; dampers for musical instruments; music stands; music rolls [piano]; stands for musical 
instruments; rosin for stringed musical instruments.
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Trade Marks Journal No: 1898 ,   22/04/2019           Class 99 
 

Priority claimed from 04/02/2018; Application No. : 302445 ;Israel 
4134372    01/08/2018
[International Registration No. : 1457760]
Yoni Noam Zatalovski
Shalom Tower, 9 Ahad Ha'am St., P.O.B 29671, 4th Floor, Western Wing 61296 Tel Aviv Israel

Proposed to be Used
IR DIVISION
Cl.9;Computer software, including computer browsing software on the Internet and computer search engine software.

Cl.42;Design and development of computer software; providing Internet search engines; providing search engines for 
obtaining data on a global computer network; providing search engines for obtaining data via communications networks; 
development, maintenance and updating of Internet search engines.
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Trade Marks Journal No: 1898 ,   22/04/2019           Class 99 
 

Priority claimed from 02/04/2018; Application No. : 87859136 ;United States of America 

4134380    13/09/2018
[International Registration No. : 1458327]
Epic Games, Inc.
620 Crossroads Boulevard Cary NC 27518 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer peripherals and accessories, namely, mouse pads and headsets; phone cases.

Cl.14;Necklaces.

Cl.16;Computer game instruction manuals and hint books; printed material, namely, novels and series of fiction books 
and short stories featuring scenes and characters based on video games; comic books; calendars and posters.

Cl.25;Hats; headwear; hooded pullovers; hooded sweat shirts; t-shirts.

Cl.28;Toy action figures.

Cl.41;Providing a website featuring blogs and non-downloadable publications in the nature of articles in the field of 
gaming (term considered too vague by the International Bureau - rule 13 (2) (b) of the Common Regulations); arranging 
and conducting live, interactive gaming tournaments featuring video games; organizing live fan meetings and 
conferences in which there is interactive gameplay between conference participants in the fields of gaming, video games, 
and e-sports; organizing live video game and e-sports competitions.

Cl.42;Developing customized web pages featuring user-defined computer game information; providing customized on-
line web pages and data feeds, featuring user-defined information, which includes blog posts, new media content, other 
on-line content, and on-line web links to other websites, and which excludes social networking services.
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Trade Marks Journal No: 1898 ,   22/04/2019           Class 99 
 

 

Priority claimed from 08/06/2018; Application No. : 87955021 ;United States of America 

4134389    18/09/2018
[International Registration No. : 1457764]
FLIRTEY INC.
PO Box 7315 RENO NV 89510 United States of America

Proposed to be Used
IR DIVISION
Cl.12;Robotic transport vehicles; unmanned aerial vehicles (UAV's); autonomous aircraft pickup, delivery, storage, and 
transportation systems consisting primarily of drones, unmanned aerial vehicles (UAV's), robotic transport vehicles, and 
autonomous aircraft.

Cl.35;Providing tracking services and information concerning tracking of goods of others in transit, namely, deliveries 
for business purposes; arranging for pickup, delivery, storage and transportation of documents, packages, parcels, food, 
beverages and the goods of others via air carriers; business administration in the field of transport and delivery; 
monitoring transportation and deliveries for business purposes.

Cl.39;Shipping and delivery services, namely, pickup, transportation, and delivery of packages by air transport and 
unmanned aerial vehicles (UAVs); air transport services; storage, transportation and delivery services by air; same day 
shipment services; food and beverage delivery; transportation logistics services, namely, arranging the transportation of 
goods for others.
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4134409    26/07/2018
[International Registration No. : 1457987]
Yiwu ChuanMu Daily Necessities Co., Ltd.
60491 Booth, 5 District, International Trade Market, YiWu Zhejiang China

Proposed to be Used
IR DIVISION
Cl.3;Soap; stain removers; polishing preparations; smoothing stones; ethereal oils / essential oils; cosmetics; 
dentifrices; incense; cosmetics for animals; vanilla extract (terms considered too vague by the International Bureau - Rule 
13 (2) (b) of the Common Regulations); cloths impregnated with a detergent for cleaning.

Cl.6;Alloy of common metal; safes [metal or non-metal] / strongboxes [metal or non-metal]; bronzes [works of art]; keys 
of metal; badges of metal for vehicles; ironmongery / hardware of metal, small; containers of metal [storage, transport]; 
latch bars of metal; transport pallets of metal; cramps of metal [crampons] / crampons of metal [cramps].

Cl.8;Table cutlery [knives, forks and spoons] / tableware [knives, forks and spoons]; spatulas [hand tools]; scissors; 
cutting tools [hand tools]; beard clippers; harpoons for fishing; arden tools, hand-operated (terms considered 
linguistically incorrect by the International Bureau - Rule 13 (2) (b) of the Common Regulations); agricultural implements, 
hand-operated; sharpening stones.

Cl.16;Apparatus for mounting photographs; towels of paper; gummed cloth for stationery purposes; teaching materials 
[except apparatus]; drawing materials; printing blocks; magnetic writing board; bags [envelopes, pouches] of paper or 
plastics, for packaging; square rulers for drawing; carton.

Cl.18;Animal skins / pelts; purses; umbrellas; parasols; mountaineering sticks / alpenstocks; canes / walking sticks; 
leather leashes / leather leads; shopping bags; shoulder belts [straps] of leather / leather shoulder belts / leather shoulder 
straps.

Cl.20;Cupboards; decorations of plastic for foodstuffs; wooden or plastic box; beehives; picture frames; wood ribbon; 
bamboo; pillows; display boards; curtain rings.

Cl.21;Basins [receptacles]; ceramics for household purposes; drinking vessels; towel rails and rings / rails and rings 
for towels; combs; toothbrushes; cosmetic utensils; thermally insulated containers for food; fly traps.

Cl.22;Packing rope; tents; woven bag (terms considered too vague by the International Bureau - Rule 13 (2) (b) of the 
Common Regulations); flock [stuffing]; wood wool; raw fibrous textile; fleece wool; packing string; eiderdown; 
ornamental grass (terms considered too vague by the International Bureau - Rule 13 (2) (b) of the Common Regulations).

Cl.28;Apparatus for games; bows for archery; play balloons; sleds [sports articles]; draughts [games] / checkers 
[games]; swimming pools [play articles]; balls for games; Christmas trees of synthetic material; body-building apparatus / 
body-training apparatus / body rehabilitation apparatus; rods for fishing.

Cl.35;Usiness management assistance (terms considered linguistically incorrect by the International Bureau - Rule 13 
(2) (b) of the Common Regulations); employment agency services; relocation services for businesses; office machines 
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and equipment rental; book-keeping / accounting; rental of vending machines; commercial administration of the licensing 
of the goods and services of others; business management of hotels; advertising planning; commercial information 
agency services.

Cl.42;Quality control; cosmetic research; weather forecasting; industrial design; packaging design; design of interior 
decor; dress designing; creating and maintaining web sites for others; providing search engines for the Internet; 
authenticating works of art.
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4134420    11/10/2018
[International Registration No. : 1458088]
Powerpeers IP B.V.
Hoekenrode 8 NL-1102 BR Amsterdam Netherlands

Proposed to be Used
IR DIVISION
Cl.9;Apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity; smart thermostats; thermostats; solar panels; data processing equipment and computers and parts and 
accessories therefor; software.

Cl.35;Advertising; promotional activities; business management; business administration; office functions; business 
organisation, business economic and business administration consultancy; marketing services; market canvassing, 
market research and market analysis; providing an online marketplace for buyers and sellers of energy and energy related 
products and services; sourcing services in the nature of supply chain management and arranging procurement of goods 
for others; business mediation in the purchase and sale of sustainable energy, including wind energy, bio-energy, solar 
energy and hydro-energy, electricity, gas, water and heat; business mediation in the purchase and sale, import and 
export, and wholesaling and retailing of heating, cooling, air treatment and hot water apparatus, including central heating 
installations, water heaters, boilers, thermostats, stoves and furnaces, air conditioners, thermal power stations, solar 
collectors, solar panels, solar water heaters, solar storage equipment, water filtering installations, filters (parts for 
domestic or industrial installations) and parts and accessories for the aforesaid goods; business mediation with regard to 
the transport, distribution and supply of sustainable energy, including wind energy, bio-energy, solar energy and hydro-
energy, electricity, gas, water and heat; business mediation regarding the conclusion of subscriptions and contracts 
between producers or service providers and customers; arranging of collective buying; providing business and marketing 
information to commercial businesses and to others involved in the supply of (sustainable) energy, electricity, gas, water 
and heat and waste processing; provision of commercial information; compilation and management of data files, 
including in relation to information on the supply of (sustainable) energy, electricity, gas, water and heat and waste 
processing; arranging events for publicity and/or commercial purposes; consultancy and information regarding the 
aforesaid services; the aforesaid services also provided via electronic networks, such as the Internet.

Cl.36;Brokerage services in relation to energy.

Cl.39;Storage and delivery of goods; energy provider services, namely transport, storage, distribution and supply of 
(sustainable) energy, including wind energy, bio-energy, solar energy and hydro-energy, electricity, gas, water and heat; 
consultancy relating to the transport, storage, distribution and supply of (sustainable) energy, including wind energy, bio-
energy, solar energy and hydro-energy, electricity, gas, water and heat; energy supply services, including (sustainable) 
energy supply; supply of electricity; supplying of gas; water supply and distribution; heat supply; peak shaving services, 
namely levelling the demand for electricity and the load of a generation system; local and/or virtual energy balancing 
services, namely local energy exchange services for the demand/load levelling (balancing) of the compreshensive/total 
energy system; information relating to sustainable energy, including wind energy, bio-energy, solar energy and hydro-
energy, electricity, gas, water and heat supply; consultancy and information regarding the aforesaid services, including 
via electronic networks, such as the Internet; demand-response services, namely changing the power consumption of an 
electric utility customer to better match the demand for power with the supply.

Cl.40;Generation, production and conversion of (sustainable) energy, including wind energy, bio-energy, solar energy 
and hydro-energy and electricity; rental of gas, water and heating installations, appliances and apparatus; consultancy 
and information regarding the aforesaid services, including via electronic networks, such as the Internet.
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Priority claimed from 01/05/2018; Application No. : UK00003307839 ;United Kingdom 

4134432    01/11/2018
[International Registration No. : 1458148]
Manchester United Football Club Limited
Sir Matt Busby Way, Old Trafford, Manchester M16 0RA United Kingdom

Proposed to be Used
IR DIVISION
Cl.14;Precious metals and their alloys; precious stones; horological and chronometric instruments; watches and 
clocks; watch straps; watch boxes; semi-precious stones; ear rings; key fobs; key holders [trinkets or fobs]; pins and 
pendants; jewellery charms; lapel pins; tie pins; tie clips; cuff links; jewellery cases; badges, key rings and key chains, 
cases, boxes, works of art, busts, statues and trophies, all being made wholly or principally of precious metal and their 
alloys or coated therewith; coins; copper tokens; silver ornaments in the nature of jewelry; parts and fittings for all of the 
aforesaid goods.

Cl.25;Footwear; football shorts; football socks; training pants; sweatpants; jackets; coats; parkas; fleeces; vests; 
singlets; blouses; knitwear; cardigans; waistcoats; suits; trousers; jeans; pants; dungarees; shorts; leggings; skirts; ties; 
articles of underclothing; underwear; boxer shorts; nightwear; pyjamas; night shirts; dressing gowns; bathrobes; beach 
clothes; swimwear; swim suits; bathing trunks; bathing caps; hosiery; socks; garters; gloves; mittens; scarves; ear 
muffs; wristbands; headbands; belts; braces; overalls; aprons; collars; romper suits; baby pants; sleep suits; bibs; baby 
boots; footwear being articles of clothing; boots; shoes; sandals; slippers; sports shoes; training shoes; football boots 
and shoes; visors; ready-made clothes linings; uniforms; waterproof clothing.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; entertainment services relating to 
sport; football entertainment services; organisation and production of entertainment and events; organisation, production 
and presentation of shows, staged events, concerts, live performances, musical performances, theatrical performances, 
dancing displays, audience participation events and talent shows; organisation and presentation of screenings of 
sporting events and films; organisation of parties and social events; entertainment in the nature of live performances and 
personal appearances by sports persons and entertainers; arranging, organising and conducting of conferences, 
workshops, seminars, conventions and exhibitions; arranging, organising and conducting of games, contests and 
competitions; arranging, organising and conducting of award ceremonies; hospitality services (entertainment); 
organisation of sporting events; provision of entertainment, training, recreational, sporting and cultural activities and 
facilities; sport and holiday camp services (in the nature of entertainment); rental of sporting equipment; lotteries; gaming 
services; gambling services; provision of museum facilities; provision of stadium facilities and services; rental of stadium 
facilities; sports club services; provision of information relating to football; fan club services in the nature of 
entertainment; fan club membership scheme services; booking and ticketing services for sports, entertainment, cultural 
and educational events; box office services; reservation services for sporting and entertainment event tickets; ticket 
information services for sporting and entertainment events; instruction and educational services; provision of practical 
training and demonstrations; football coaching, football schools and schooling; arranging and conducting of education 
and training in relation to football; arranging, conducting and provision of football instructional courses; entertainment, 
training, recreational, and sporting information services provided via the Internet and other computer and 
communications networks; entertainment and education services provided by means of television, radio, telephony, the 
Internet and online databases; entertainment and educational services featuring electronic media, multimedia content, 
audio and video content, movies, pictures, photographs, graphics, images, text and related information provided via the 
Internet and other computer and communications networks; film production; production of video recordings and sound 
recordings; production, presentation and distribution of television and radio programmes; production of sporting events 
for television and radio; publishing services; publication of magazines, books, texts and printed matter; publishing by 
electronic means; providing non-downloadable electronic publications online; provision of television programmes, radio 
programmes, films, audio and/or visual material and games online (not downloadable); publication of news online; 
provision of information relating to sport and entertainment; information, advisory and consultancy services relating to all 
of the aforesaid.
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Priority claimed from 20/09/2018; Application No. : 88125045 ;United States of America 

4134442    26/11/2018
[International Registration No. : 1457985]
BLITZ NV, LLC
Suite 7, 6005 Las Vegas Blvd. South Las Vegas NV 89119 United States of America

Proposed to be Used
IR DIVISION
Cl.1;Plant extracts for use in the manufacture of creams, lotions and cosmetic products.

Cl.3;Tanning lotions and oils; non-medicated stimulating lotions for the skin; bar soap; liquid bath soaps; skin soap; 
perfumed soap; make-up removing milk, gel, lotions and creams; make-up primer; facial make-up, namely, power, 
foundation, primer, lipstick, lip gloss.

Cl.5;Herbal teas for medicinal purposes; herbal extracts for medical purposes; medicated lotion; medicated bath soaps 
in liquid, solid or gel form; personal sexual lubricants.

Cl.25;Clothing, namely, belts, chaps, coats, dresses, footwear, foul weather gear, gloves, headwear, jackets, pants, 
robes, scarves, shirts, t-shirts, tank-tops, shorts, skirts, sleepwear, socks, sweaters, sweatshirts, swimwear, ties, 
undergarments, vests, hats, toques, lab coats, yoga pants and tights, cargo pants; bandanas.

Cl.29;Edible oils.

Cl.30;Bakery goods and dessert items, namely, cakes, cookies, pastries, candies, and confections for retail and 
wholesale distribution and consumption on or off the premises.

Cl.31;Sowing seeds; plant clones.

Cl.32;Sports drinks; non-alcoholic beverages flavored with tea; non-alcoholic beverages flavored with coffee; non-
alcoholic fruit juice beverages; bottled drinking water; beer.
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Cl.33;Alcoholic beverages, except beer.

Cl.34;Cigarette cases; cigarette lighters; cigarette rolling papers; electronic cigarette lanyards; tobacco pipes; tobacco 
water pipes; smokers' clips for securing hand-rolled cigarettes; ashtrays for smokers made of non-precious metals; 
smokers' rolling trays; pocket machines for rolling cigarettes; oral vaporizers for smoking purposes.
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Priority claimed from 23/11/2017; Application No. : 710826 ;Switzerland 

4134482    22/05/2018
[International Registration No. : 1458080]
Trias Holding AG
Baarerstrasse 88 CH-6300 Zug Switzerland

Proposed to be Used
IR DIVISION
Cl.9;3D spectacles; anti-glare glasses; spectacles (optics); ophthalmic lenses; sunglasses; optical glass; optical 
character readers; smart glasses; goggles for sports; optical lenses; spectacle lenses; lenses for spectacles (optics); 
spectacle chains; chains for ophthalmic lenses; spectacle cords; cords for ophthalmic lenses; spectacle frames; frames 
for ophthalmic lenses; spectacle cases; cases for ophthalmic lenses; mouse pads; USB flash drives; loudspeakers; 
amplifiers; headphones; ear buds; covers for smartphones; cases for smartphones; covers for personal digital assistants 
(PDAs); covers for tablet computers; bags adapted for laptops; cases especially made for photographic apparatus and 
instruments; cell phone straps; hands-free kits for telephones; electric batteries; chargers for electric batteries; battery 
chargers; cameras [photography]; digital photo frames; downloadable image files; protective helmets for sports.

Cl.14;Badges of precious metal; boxes of precious metal; bracelets (jewelry); brooches (jewelry); chains (jewelry); 
charms for key rings, pendants (jewelry) for key chains; chronographs (watches); chronometric instruments; clock cases; 
timepieces; cuff links; earrings; hat jewelry; jewelry charms; jewelry articles; jewelry boxes; key rings (split rings with 
trinket or decorative fob); medals; necklaces (jewelry); ornamental pins; pins (jewelry); unwrought or semi-wrought 
precious metals; precious stones; presentation boxes for watches; presentation boxes for jewelry; rings (jewelry); semi-
precious stones; jewelry articles for footwear; threads of precious metal (jewelry); tie clips; tie pins; watch straps; watch 
chains; watch cases [parts of watches]; watches; works of art of precious metal.

Cl.28;Bags especially designed for skis and surfboards; balls for games; dolls; games; gloves (accessories for games); 
golf clubs; golf bags, with or without wheels; golf gloves; golf bag trolleys; kites; masks (toys); mobiles being toys; 
ornaments for Christmas trees, except illumination articles and confectionery; paper party hats; playing cards; plush 
toys; skateboards; skis; snowboards; snowshoes; stuffed toys; surfboards; swimming jackets; toys; candle holders for 
Christmas trees.

Cl.35;Retail services for perfumery, diffusers, scented candles, retail services for cosmetics, retail services for 
sunglasses, retail services for cellular phone cases, retail services for chronometric instruments, retail services for 
stationery, retail services for jewelry products, retail services for bags, retail services for leather or imitation leather 
goods, retail services for tableware, retail services for fabric, retail services for footwear, retail services for headgear, 
retail services for clothing, retail services for toys, business management of retail outlets, computerized online retail store 
services, sales promotion for others, online retail services for perfumery articles, online retail services for cosmetics, 
online retail services for sunglasses, online retail services for cellular phone cases, online retail services for chronometric 
instruments, online retail services for stationery, online retail services for jewelry products, online retail services for bags, 
online retail services for leather or imitation leather goods, online retail services for tableware, online retail services for 
fabric, online retail services for footwear, online retail services for headgear, online retail services for clothing, online 
retail services for toys, business management assistance in the field of franchising; business management services 
relating to franchising; business advisory services relating to the establishment and operation of franchises; providing 
assistance in the field of business management and product commercialization within the framework of a franchise 
contract; advertising; public relations; online advertising on a computer network; distribution of samples; presentation of 
goods on all communication media, for retail purposes; organization of exhibitions for commercial or advertising 
purposes; organizing fashion shows for advertisements or sales; commercial administration of the licensing of the goods 
and services of others; import-export agency services; sales promotion for others; marketing; secretarial services, rental 
of sales stands; retail or wholesale services for pharmaceutical, veterinary and sanitary preparations and medical 
supplies; marketing research; demonstration of goods; the bringing together, for the benefit of others, of a variety of 
goods (excluding the transport thereof), enabling customers to conveniently view and purchase those goods.
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4136782    18/09/2018
[International Registration No. : 1458698]
DAIKIN INDUSTRIES, LTD.
Umeda Center Bldg., 4-12, Nakazaki-nishi 2-chome, Kita-ku, Osaka-shi Osaka 530-8323 Japan

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations; reagent paper for medical purposes; fumigants [only for agricultural purposes]; 
fungicides [only for agricultural purposes]; rodenticides [only for agricultural purposes]; insecticides [only for agricultural 
purposes]; herbicides [weedkillers]; insect-repellents [only for agricultural purposes]; antiseptics [only for agricultural 
purposes]; oiled paper for medical purposes; adhesive tapes for medical purposes; wrapping wafers for medicine doses; 
gauze for dressings; empty capsules for pharmaceuticals; eyepatches for medical purposes; ear bandages; menstruation 
bandages; menstruation tampons; sanitary napkins; sanitary panties; absorbent cotton; adhesive plasters; bandages for 
dressings; liquid bandages; breast-nursing pads; cotton swabs for medical use; dental materials; diapers; diaper covers; 
fly catching paper; mothproofing paper; lacteal flour for babies; dietary supplements for humans; dietetic beverages 
adapted for medical purposes; dietetic food adapted for medical purposes; beverages for babies; food for babies; dietary 
supplements for animals; semen for artificial insemination.

Cl.6;Iron and steel; nonferrous metals and their alloys; ores of metal; metal materials for building or construction; 
prefabricated building assembly kits of metal; loading and unloading pallets of metal; turntables for load handling; 
traversers for load handling; artificial fish reefs of metal; prefabricated sectional poultry houses of metal; paint spraying 
booths of metal; metal moulds for forming cement products; pulleys of metal, not machine elements; springs of metal, not 
machine elements; valves of metal, not machine elements; metal junctions for pipes; metal flanges; machine keys; cotter 
pins of metal; railway points; road signs of metal [not luminous nor mechanical]; beacons of metal [non-luminous]; liquid 
storage tanks or reservoirs of metal; industrial water storage tanks of metal; internal floating lids of aluminium for use 
with gas or liquefied gas storage tanks; liquefied gas storage tanks of metal; gas storage tanks of metal; anchors; 
containers of metal for transport; anvils; swage blocks; metal hardware, not including "security locks, keys of metal for 
locks, ring of metal for keys and padlocks"; security locks; rings of metal for keys; keys of metal for locks; padlocks; wire 
ropes; wire nets and gauzes; tool boxes of metal, empty; industrial packaging containers of metal, not including "metal 
stoppers, lids and caps"; metal stoppers for industrial packaging containers; metal lids and caps for industrial packaging 
containers; metal nameplates and door nameplates; hand-held flagpoles of metal; stakes of metal for plants or trees; 
metal stepladders and ladders; letter boxes of metal; hat-hanging hooks of metal; water tanks of metal for household 
purposes; towel dispensers of metal; metal joinery fittings; safes; outdoor blinds of metal; upright signboards of metal; 
man-made garden ponds of metal [structures]; transportable greenhouses of metal for household use; metal tombs and 
metal tomb plaques; shoe dowels of metal; shoe pegs of metal; hobnails of metal; ferrules of metal for canes and walking-
sticks; spurs; crampons [climbing irons]; carabiners; rock pitons; sculptures of metal.

Cl.7;Arc welding machines (not for hand-held purpose); metalworking machines and tools; mining machines and 
apparatus; construction machines and apparatus; loading-unloading machines and apparatus; industrial fishing 
machines; chemical processing machines and apparatus; machines for making textile articles; food or beverage 
processing machines and apparatus; lumbering, woodworking, or veneer or plywood making machines and apparatus; 
pulp making, papermaking or paper-working machines and apparatus; printing or bookbinding machines and apparatus; 
sewing machines; agricultural machines and agricultural implements, other than hand-operated; shoe making machines; 
leather tanning machines; tobacco processing machines; glassware manufacturing machines and apparatus; painting 
machines and apparatus; packaging or wrapping machines and apparatus; power-operated potters' wheels; plastic 
processing machines and apparatus; semiconductor manufacturing machines and systems; machines and apparatus for 
manufacturing rubber goods; stone working machines and apparatus; non-electric prime movers, not for land vehicles; 
pneumatic or hydraulic machines and instruments; adhesive tape dispensing machines; automatic stamping machines; 
dishwashers; machines and apparatus for wax-polishing, electric; washing machines [laundry]; vacuum cleaners; electric 
food blenders for household purposes; machines and apparatus for repairing or fixing; mechanical parking systems; 
vehicle washing installations; power sprayers for disinfecting, insecticides and deodorants [not for agricultural 
purposes]; machine elements, not for land vehicles; lawnmowers [machines]; curtain drawing devices electrically 
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operated; waste compacting machines and apparatus for industrial purposes; waste crushing machines; starters for 
motors and engines; AC motors and DC motors [not including those for land vehicles but including parts for any AC 
motors and DC motors]; alternators; direct current generators; brushes, electrically operated [parts of machines]; electric 
pumps, hydraulic oil pump; oil hydraulic motor; oil hydraulic transmission; oil hydraulic cylinders; valves [parts of 
machines]; oil hydraulic metalworking machines and tools; oil hydraulic mining machines and apparatus; oil hydraulic 
construction machines and apparatus; oil hydraulic loading-unloading machines and apparatus; oil hydraulic pulp 
making, papermaking or paper-working machines and apparatus; oil hydraulic plastic processing machines and 
apparatus; oil hydraulic machines and apparatus for manufacturing rubber goods; oil hydraulic waste compacting 
machines and apparatus; oil hydraulic waste crushing machines; oil hydraulic multilevel car parking machines; electric 
cutting machines for metalworking; electric welding apparatus; vending machines; fuel dispensing machines for service 
stations; electric door openers; boilers for non-electric prime movers and engines.

Cl.10;Finger guards for medical purposes; pacifiers for babies; ice bag pillows for medical purposes; triangular 
bandages; supportive bandages; surgical catguts; feeding cups for medical purposes; dropping pipettes for medical 
purposes; teats; medical ice bags; medical ice bag holders; baby bottles; nursing bottles; contraceptives, non-chemical; 
artificial tympanic membranes; prosthetics or fillings materials, not for dental use; ear plugs for sleeping; ear plugs for 
soundproofing; esthetic massage apparatus for commercial use; walking aids for medical purposes; crutches; electric 
massage apparatus for household purposes; gloves for medical purposes; urinals for medical purposes; bed pans; ear 
picks; medical apparatus and instruments; sanitary masks.

Cl.11;Toilet bowls and seats sold as a unit; prefabricated bathtub enclosures sold as a unit; drying apparatus and 
installations; recuperators; steamers; evaporators; distillation apparatus; heat exchangers; milk sterilizers; industrial 
furnaces; nuclear reactors; forage drying apparatus; freezing machines and apparatus; laundry dryers, electric, for 
industrial purposes; apparatus and instruments for use in beauty salons or barbers' shops (other than chair); cooking 
apparatus and installations for commercial use; industrial dish drying machines; dish disinfectant apparatus for 
commercial use; tap water faucets; level controlling valves in tanks; pipe line cocks; waste water treatment tanks for 
industrial purposes; septic tanks for industrial purposes; garbage incinerators; solar water heaters; water purification 
units; electric lamps and other lighting apparatus; household electrothermic appliances; washers for water taps; gas-fired 
water heaters; water heaters; kitchen worktops with integrated sinks; sinks; water purifiers for household use; bath 
fittings; freestanding paper lanterns; Chinese lanterns; gas lamps; oil lamps; lamp chimneys; warming pans, non-electric; 
pocket warmers, non-electric; Japanese pocket warmers filled with fuel; hot water bottles; toilet stool units with a 
washing water squirter; disinfectant dispensers for toilets; toilet bowls; toilet seats equipped with Japanese toilet bowls; 
waste water treatment tanks for household purposes; septic tanks for household purposes; Japanese charcoal heaters 
for household purposes [Hibachi]; air-conditioning apparatus.

Cl.35;Advertising and publicity services; promoting the goods and services of others through the administration of 
sales and promotional incentive schemes involving trading stamps; business management analysis or business 
consultancy; marketing research or analysis; providing information concerning commercial sales; business management 
of hotels; auditing of financial statements; attesting of financial statements; employment agencies; auctioneering; import-
export agencies; arranging newspaper subscriptions; shorthand services; transcription; document reproduction; office 
functions, namely filing, in particular documents or magnetic tapes; compilation of information into computer databases; 
data processing services; reception services for visitors in buildings; publicity material rental; rental of typewriters, 
copying machines and word processors; commercial information and advice for consumers in the choice of products and 
services; providing employment information; providing information about newspaper articles; rental of vending 
machines; retail services or wholesale services for chemicals; retail services or wholesale services for plastics [raw 
materials]; retail services or wholesale services for paints; retail services or wholesale services for hydraulic pump, 
hydraulic flow control valve, hydraulic pressure control valve, hydraulic cylinder, hydraulic transmission, hydraulic 
engine, hydraulic actuator; retail services or wholesale services for control apparatus for hydraulic pump, hydraulic flow 
control valve, hydraulic pressure control valve, hydraulic directional control valve, hydraulic control valve, hydraulic 
motor, hydraulic cylinder, hydraulic transmission, hydraulic engine, and hydraulic actuator; retail services or wholesale 
services for semiconductor manufacturing machines and systems; retail services or wholesale services for compressors 
[machines]; retail services or wholesale services for motors; retail services or wholesale services for telecommunication 
machines and apparatus; retail services or wholesale services for electronic machines and apparatus; retail services or 
wholesale services for computer programs; retail services or wholesale services for power distribution or control 
machines and apparatus; retail services or wholesale services for measuring or testing machines and instruments; retail 
services or wholesale services for medical apparatus and instruments; retail services or wholesale services for freezing 
machines and apparatus; retail services or wholesale services for air-conditioning apparatus; retail services or wholesale 
services for water heaters; retail services or wholesale services for electrical machinery and apparatuses; retail services 
or wholesale services for rubber [raw or semi-worked]; retail services or wholesale services for plastic semi-worked 
products.

Cl.37;Construction; construction consultancy; operation and maintenance of building equipment; shipbuilding; repair 
or maintenance of vessels; aircraft repair or maintenance; repair of bicycles; repair or maintenance of automobiles; repair 
or maintenance of railway rolling stocks; repair or maintenance of two-wheeled motor vehicles; repair or maintenance of 
cinematographic machines and apparatus; repair or maintenance of optical machines and apparatus; repair or 
maintenance of photographic machines and apparatus; repair or maintenance of loading-unloading machines and 
apparatus; repair or maintenance of fire alarms: repair or maintenance of office machines and equipment; repair or 
maintenance of air conditioners for industrial purposes; repair or maintenance of burners; repair or maintenance of 
boilers; repair or maintenance of pumps; repair or maintenance of freezing machines and apparatus for industrial 
purposes; repair or maintenance of electronic machines and apparatus; repair or maintenance of telephone apparatus; 
repair of radio receivers or television receivers; repair or maintenance of telecommunication machines and apparatus 
[other than telephone apparatus, radio receivers and television receivers]; repair or maintenance of construction 
machines and apparatus; repair or maintenance of consumer electric appliances; repair or maintenance of electric 
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lighting apparatus; repair or maintenance of electric motors; repair or maintenance of power distribution or control 
machines and apparatus; repair or maintenance of power generators; repair or maintenance of laboratory apparatus and 
instruments; repair or maintenance of measuring and testing machines and instruments; repair or maintenance of 
medical apparatus and instruments; repair or maintenance of firearms; repair or maintenance of printing or bookbinding 
machines and apparatus; repair or maintenance of chemical processing machines and apparatus; repair or maintenance 
of glassware manufacturing machines and apparatus; repair or maintenance of fishing machines and instruments; repair 
or maintenance of metalworking machines and tools: repair or maintenance of shoe making machines; repair or 
maintenance of industrial furnaces; repair or maintenance of mining machines and apparatus; repair or maintenance of 
rubber-goods manufacturing machines and apparatus; repair or maintenance of integrated circuits manufacturing 
machines and systems; repair or maintenance of semiconductor manufacturing machines and systems; repair or 
maintenance of machines and apparatus for processing foods or beverages; repair or maintenance of machines and 
apparatus for lumbering, woodworking, or veneer or plywood making; repair or maintenance of textile machines and 
apparatus; repair or maintenance of tobacco processing machines; repair or maintenance of painting machines and 
apparatus; repair or maintenance of plowing machines and implements, other than hand-held tools; repair or maintenance 
of cultivating machines and implements; repair or maintenance of harvesting machines and implements; repair or 
maintenance of plant fiber processing machines and implements; repair or maintenance of fodder presses; repair or 
maintenance of fodder cutting machines; repair or maintenance of fodder mixing machines; repair or maintenance of 
cake-fodder crushing machines; repair or maintenance of milk filtering machines; repair or maintenance of milking 
machines; repair or maintenance of chick brooders; repair or maintenance of egg incubators; repair or maintenance of 
sericultural machines and implements; repair or maintenance of machines and apparatus for pulp-making, papermaking 
or paper-working; repair or maintenance of plastic processing machines and apparatus; repair or maintenance of 
packaging or wrapping machines and apparatus; repair or maintenance of sewing machines; repair or maintenance of 
reservoirs; repair or maintenance of gasoline station equipment; repair or maintenance of mechanical parking systems; 
repair or maintenance of bicycle parking apparatus; repair or maintenance of cooking equipment for industrial purposes; 
repair or maintenance of industrial dishwashers; repair or maintenance of electric washing machines for industrial 
purposes; repair or maintenance of vehicle washing installations; repair or maintenance of vending machines; repair or 
maintenance of power-driven floor cleaning machines; repair or maintenance of amusement machines and apparatus; 
repair or maintenance of apparatus and instruments for use in beauty salons or barbers' shops; repair or maintenance of 
water pollution control equipment; repair or maintenance of water purifying apparatus for industrial purposes; repair or 
maintenance of waste compacting machines and apparatus for industrial purposes; repair or maintenance of waste 
crushing machines for industrial purposes; repair or maintenance of divers' apparatus; repair or maintenance of chemical 
plants; repair or maintenance of nuclear power plants; repair and maintenance of 3D printers; furniture restoration; 
umbrella repair; repair or maintenance of musical instruments; safe maintenance or repair; shoe repair; clock and watch 
repair or maintenance; sharpening of scissors and kitchen knives; setup or repair of locks; repair or maintenance of gas 
water heaters; repair or maintenance of non-electric cooking heaters for household purposes; repair or maintenance of 
cooking pots and pans; repair or maintenance of signboards; repair of bags or pouches; repair of personal ornaments; 
repair of toys or dolls; repair of sports equipment; repair of billiard equipment; repair of game machines and apparatus; 
repair or maintenance of bath fittings; repair of toilet stool units with a washing water squirts; repair of fishing tackle; 
repair of spectacles; fur care and repair; laundering; pressing of clothing; clothing repair [mending clothing]; fluffing of 
cotton batting for futon; repair of tatami mats; chimney sweeping; cleaning of building exterior surfaces; window 
cleaning; carpet and rug cleaning; floor polishing; septic tank cleaning; bathtub and bath boiler cleaning; street cleaning; 
reservoirs cleaning; disinfecting of telephone hand-sets; vermin exterminating [other than for agriculture, aquaculture, 
horticulture and forestry]; sterilization of medical apparatus and instruments; rental of construction machines and 
apparatus; rental of floor cleaning machines; rental of mops; rental of car-washing apparatus; rental of laundry dryers; 
rental of spin dryers for clothes; rental of electric washing machines; rental of mining machines and apparatus; rental of 
drainage pumps; rental of dish drying machines for restaurants; rental of dish washing machines for industrial purposes; 
cleaning of filters for air purifiers; maintenance and repair of air-conditioning apparatus; repair or maintenance of 
computers; repair or maintenance of consumer electrical appliances.

Cl.39;Rental of freezing machines and apparatus.

Cl.42;Providing meteorological information; architectural design; surveying; geological surveys or research; designing 
of machines, apparatus, instruments [including their parts] or systems composed of such machines, apparatus and 
instruments; designing, other than for advertising purposes; computer software design, computer programming, or 
maintenance of computer software; information technology consultancy services; testing, inspection or research of 
pharmaceuticals, cosmetics or foodstuffs; research on building construction or city planning; testing or research on 
prevention of pollution; testing or research on electricity; testing or research on civil engineering; testing, inspection or 
research on agriculture, livestock breeding or fisheries; testing or research on machines, apparatus and instruments; 
rental of measuring apparatus; rental of computers; providing computer programs on data networks; rental of laboratory 
apparatus and instruments; rental of technical drawing instruments.
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Priority claimed from 28/03/2018; Application No. : 87854080 ;United States of America 

4136788    24/09/2018
[International Registration No. : 1458005]
MAERSK GTD INC.
185 HUDSON STREET, SUITE 2910 JERSEY CITY NJ 07311 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Software for use in online global trade services that enables others to conduct paperless trade by exchanging 
shipping and supply chain related documents electronically; software for electronic data interchange; software for 
tracking shipments and freight over computer networks, intranets and the internet for supply chain, logistics, 
governmental security, and business administration purposes; software for management of business operations for 
importers, exporters, logistics service providers, and ocean carriers; software for targeting, risk assessment, and 
increased efficiency for customs and other governmental authorities involved in the global supply chain; software for 
creating inventory visibility and synchronizing supply chain processes; software for storing, tracking, and verifying 
freight contracts and other supply chain related documentation to optimize movement of inventory along the supply 
chain, and fulfillment decisions; software for management of, and searching of, supply chain and shipping data; software 
for database services in relation to supply chain, including creating searchable, customizable, supply chain related data 
sets and creating and distributing related reports; software for regulatory submission management, namely, assisting 
others in storing, tracking, and verifying documents related to customs with governmental regulatory bodies; software 
that assists with the automatic upload of data to APIs; software for facilitating managing logistics and delivery of 
intermodal freight shipments in the global supply chain, including providing shipping and freight quotes; software for 
facilitating booking intermodal freight shipments; software for facilitating freight shipment billing; software for facilitating 
the management of forwarding and shipping of end-to-end freight, ocean freight, and air freight; software for facilitating 
trucking logistics and delivery of goods; software for online filing of government agency documents, customs clearances, 
customs bonds registrations, product classifications, cargo insurance, quality inspections and testing; software for 
facilitating the managing of supply chain logistics and reverse logistics, namely, the storage, transportation and delivery 
of goods for others by air, rail, ship, or truck; software for facilitating the distribution of goods from ports; software for 
facilitating the management of warehouse inventories and order fulfillment; software for facilitating information gathering, 
analytics, and related services for marine and supply chain finance and insurance brokerage.

Cl.35;Business consulting services relating to product distribution, logistics, reverse logistics, supply chain, pricing, 
and distribution solutions; providing database services, namely providing searchable, customizable, supply chain related 
data sets and preparing reports of same for business management and commercial information purposes; providing 
electronic tracking of freight information to others for business administration and inventory purposes; administrative 
services relating to regulatory submission management, namely, assisting others in preparing and filing documents with 
customs and with governmental regulatory bodies; business management of freight logistics; business management of 
freight, namely, shipment processing, preparing shipping documents and invoices, tracking documents, packages and 
freight over computer networks, intranets, and the internet; administrative services relating to customs clearance 
services.

Cl.39;Freight transportation consultation in the field of freight transportation by truck, rail, air and ocean; supply chain 
logistics and reverse logistics, namely, storage, transportation and delivery of documents, packages, raw materials, and 
other freight for others by air, rail, ship or truck.

Cl.42;Providing temporary use of non-downloadable software for use in online global trade services that enables others 
to conduct paperless trade by exchanging shipping and supply chain related documents electronically, for electronic data 
interchange, and for tracking shipments and freight over computer networks, intranets and the internet for supply chain, 
logistics, governmental security, and business administration purposes; providing temporary use of non-downloadable 
software for management of business operations for importers, exporters, logistics service providers, and ocean carriers; 
providing temporary use of non-downloadable software for targeting, risk assessment, and increased efficiency for 
customs and other governmental authorities involved in the global supply chain; providing temporary use of non-
downloadable software for creating inventory visibility and synchronizing supply chain processes, for storing, tracking, 
and verifying freight contracts and other supply chain related documentation to optimize movement of inventory along 
the supply chain, and fulfillment decisions; providing temporary use of non-downloadable software for management of, 
and searching of, supply chain and shipping data; providing temporary use of non-downloadable software for database 
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services in relation to supply chain, including creating searchable, customizable, supply chain related data sets and 
creating and distributing related reports; providing temporary use of non-downloadable software for regulatory 
submission management, namely, assisting others in storing, tracking, and verifying documents related to customs with 
governmental regulatory bodies; providing temporary use of non-downloadable software that assists with the automatic 
upload of data to APIs; providing temporary use of non-downloadable software for facilitating managing logistics and 
delivery of intermodal freight shipments in the global supply chain, including providing shipping and freight quotes; 
providing temporary use of non-downloadable software for facilitating booking intermodal freight shipments; providing 
temporary use of non-downloadable software for facilitating freight shipment billing; providing temporary use of non-
downloadable software for facilitating the management of forwarding and shipping of end-to-end freight, ocean freight, 
and air freight; providing temporary use of non-downloadable software for facilitating trucking logistics and delivery of 
goods; providing temporary use of non-downloadable software for online filing of government agency documents, 
customs clearances, customs bonds registrations, product classifications, cargo insurance, quality inspections and 
testing; providing temporary use of non-downloadable software for facilitating the managing of supply chain logistics and 
reverse logistics, namely, the storage, transportation and delivery of goods for others by air, rail, ship, or truck; providing 
temporary use of non-downloadable software for facilitating the distribution of goods from ports; providing temporary use 
of non-downloadable software for facilitating the management of warehouse inventories and order fulfillment; providing 
temporary use of non-downloadable software for facilitating information gathering, analytics, and related services for 
marine and supply chain finance and insurance brokerage; providing technology information relating to the field of freight 
transportation by truck, rail, air and ocean; software as a service (SAAS) services for use in online global trade services 
that enables others to conduct paperless trade by exchanging shipping and supply chain related documents 
electronically, for electronic data interchange, and for tracking shipments and freight over computer networks, intranets 
and the internet for supply chain, logistics, governmental security, and business administration purposes; software as a 
service (SAAS) services for management of business operations for importers, exporters, logistics service providers, and 
ocean carriers; software as a service (SAAS) services for targeting, risk assessment, and increased efficiency for 
customs and other governmental authorities involved in the global supply chain; software as a service (SAAS) services 
for creating inventory visibility and synchronizing supply chain processes, for storing, tracking, and verifying freight 
contracts and other supply chain related documentation to optimize movement of inventory along the supply chain, and 
fulfillment decisions; software as a service (SAAS) services for management of, and searching of, supply chain and 
shipping data; software as a service (SAAS) services for database services in relation to supply chain, including creating 
searchable, customizable, supply chain related data sets and creating and distributing related reports; software as a 
service (SAAS) services for regulatory submission management, namely, assisting others in storing, tracking, and 
verifying documents related to customs with governmental regulatory bodies; software as a service (SAAS) services that 
assist with the automatic upload of data to APIs; software as a service (SAAS) services for facilitating managing logistics 
and delivery of intermodal freight shipments in the global supply chain, including providing shipping and freight quotes; 
software as a service (SAAS) services for facilitating booking intermodal freight shipments; software as a service (SAAS) 
services for facilitating freight shipment billing; software as a service (SAAS) services for facilitating the management of 
forwarding and shipping of end-to-end freight, ocean freight, and air freight; software as a service (SAAS) services for 
facilitating trucking logistics and delivery of goods; software as a service (SAAS) services for online filing of government 
agency documents, customs clearances, customs bonds registrations, product classifications, cargo insurance, quality 
inspections and testing; software as a service (SAAS) services for facilitating the managing of supply chain logistics and 
reverse logistics, namely, the storage, transportation and delivery of goods for others by air, rail, ship, or truck; software 
as a service (SAAS) services for facilitating the distribution of goods from ports; software as a service (SAAS) services 
for facilitating the management of warehouse inventories and order fulfillment; software as a service (SAAS) services for 
facilitating information gathering, analytics, and related services for marine and supply chain finance and insurance 
brokerage; software development in the field of end-to-end freight forwarding and shipment, ocean freight, air freight, 
trucking and delivery, government agency filings, customs clearances, customs bonds registration, product 
classification, cargo insurance, quality inspections and testing, warehousing and fulfillment, and setting up distribution of 
goods from ports.
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4136802    17/10/2018
[International Registration No. : 1458646]
Arts Evolution Pty Ltd
7 Saint James Road BIRKDALE QLD 4159 Australia

Proposed to be Used
IR DIVISION
Cl.16;Books; business books; non-fiction books; printed books relating to arts; booklets for use in conducting training 
workshops; manuals for business training courses; training guides in the form of printed matter; training manuals in the 
form of printed matter; printed matter for educational purposes; advertising publications; journals (publications); loose-
leaf publications; management guides (printed publications); printed publications; printed publications for advertising 
businesses; promotional publications; handbooks (manuals); information manuals; instruction manuals (handbooks); 
manuals (handbooks); manuals (printed matter); printed manuals; instruction manuals relating to training seminars; 
printed training guides; training booklets; training materials (other than apparatus); printed matter relating to film editing; 
printed matter relating to film production.

Cl.41;Publication of books; publication of electronic books and journals online; publishing of books; business training 
services; coaching (education and training); conducting workshops (training); mentoring (education and training); 
providing information, including online, about education, training, entertainment, sporting and cultural activities; 
provision of information relating to training; provision of training; provision of training courses; adult education; adult 
education services; career counselling (education or training advice); career counselling (training and education advice); 
conducting of educational conferences; conducting of educational courses; educational seminars; educational services; 
organisation of event services (organisation of educational, entertainment, sporting or cultural events); provision of 
education courses; provision of educational courses; provision of online forums for education or entertainment; 
publication of educational texts; arranging and conducting of workshops (training); entertainment; live entertainment; live 
entertainment production services; organisation of entertainment services; organisation of entertainment events; 
organising events for entertainment purposes; production of audio entertainment; production of live entertainment; 
providing facilities for entertainment; provision of live entertainment; television entertainment; video entertainment 
services; video game entertainment services; presentation of live performances; production of live performances; 
production of stage performances; preparation of texts for publication; publication of texts (other than publicity texts); 
writing of texts (other than publicity texts); custom writing services for non advertising purposes (plays, musicals, for 
publications); consultation services relating to publication; providing online electronic publications (not downloadable); 
publication of educational materials; publication of journals; publication of magazines; publication of manuals; 
publication of multimedia material online; weblog (blog) services (online publication of journals or diaries); adult training; 
business training consultancy services; conducting training seminars; consultancy services relating to training; lifestyle 
counselling and consultancy (training); mentoring (training); organisation of training courses; provision of training 
facilities; training; distribution (other than transportation) of films; distribution of motion picture films (rental services); 
film distribution (other than transportation); film production; production of films; showing of films; videotape film 
production; arranging of conventions; conducting of conventions.
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4136810    03/10/2018
[International Registration No. : 1458648]
Xiaomi Inc.
Floor 13, Rainbow City Shopping Mall II of China Resources, No. 68 Qinghe Middle Street, Haidian District Beijing China

Proposed to be Used
IR DIVISION
Cl.9;Computer software applications, downloadable; smartphones; portable media players; 3D spectacles; video 
screens; remote control apparatus; measuring instruments; sensors; chips [integrated circuits]; video projectors; mirrors 
[optics]; light dimmers [regulators], electric; quantity indicators; transparencies [photography]; theft prevention 
installations, electric; batteries, electric; inductors [electricity]; television apparatus; launching and receiving apparatus 
for television broadcasting; electric cables for cable television signals transmitting and receiving.

Cl.35;Television advertising; commercial intermediation services; provision of an on-line marketplace for buyers and 
sellers of goods and services; personnel recruitment; relocation services for businesses; systemization of information 
into computer databases; accounting; rental of vending machines; sponsorship search; providing business information 
via a web site; brand evaluation services.

Cl.38;Message sending; communications by computer terminals; computer aided transmission of messages and 
images; providing user access to global computer networks; providing access to databases; providing internet 
chatrooms; providing online forums; video-on-demand transmission; paid television program broadcasting; television 
broadcasting.
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Cl.42;Monitoring of computer systems by remote access; computer software design; computer video games 
programming; conversion of data or documents from physical to electronic media; technical research; certification 
[quality control]; cosmetic research; industrial design; design of interior decor.
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4136812    29/10/2018
[International Registration No. : 1457925]
RESC, LTD.
401 3-19-4 Kamata, Ota-ku Tokyo 144-0052 Japan

Proposed to be Used
IR DIVISION
Cl.9;Electrical cells and batteries; dry cells; wet cells; battery separators; photovoltaic cells and modules; fuel cells; 
capacitors; battery cases; auxiliary battery packs; battery chargers; charging stations for electric vehicles; electricity 
meters; frequency meters; voltmeters; ammeters; wavemeters; photovoltaic apparatus and installations for generating 
solar electricity; power amplifiers; electric converters; inverters for power supply; electric transformers; voltage 
multipliers; frequency stabilizers; voltage regulators; voltage stabilizers; surge protectors; electric current control 
devices; electric power distribution machines; electric control devices for energy management; current rectifiers; 
lightning conductors; circuit breakers; electric resistances; electric wires and cables; electrical adapters; junction boxes 
[electricity]; electrical outlets; electrical switches; electric connectors; electrical sockets; electrical plugs; electrical fuses; 
electric control panels; switchboards; electrical terminators; splices for electrical transmission lines; computer software 
for controlling self-service terminals; computer chatbot software for simulating conversations; computer software for 
authorising access to data bases; computer software for database management; computer software for application and 
database integration; fire trucks.

Cl.12;Bicycles; electric bicycles; automobiles; driverless cars; electrically powered motor vehicles; plug-in electric 
cars; fuel cell cars; two-wheeled motor vehicles; tricycles; motor scooters; electrically-powered motor scooters; self 
balancing electric scooters; mopeds; buses; electrically powered buses; racing cars; ambulances; hearses; refuse 
collection vehicles; refrigerated vehicles; motorized golf carts [vehicles]; goods handling carts; shopping carts; go-karts; 
wheelchairs; electric wheelchairs; strollers; baby carriages; wheelbarrows; sleighs for transport purposes; lorries; trucks; 
fork lift trucks; trailers; motor homes; ships; yachts; boats; water scooters; airplanes; aircraft; electrically powered 
aircraft; military drones; civilian drones; space vehicles; railway rolling stock; structural parts for bicycles; structural 
parts for automobiles; structural parts for motorcycles; structural parts for buses; structural parts for trucks; structural 
parts for boats; structural parts for airplanes; bicycle motors; electric motors for motor cars.

Cl.37;Battery charging service for motor vehicles; vehicle battery charging; repair of bicycles; vehicle maintenance and 
repair; repair and maintenance of electric vehicles; repair of trucks; repair of fork lift trucks; repair of trailers; repair or 
maintenance of vessels; yacht and boat conversion, renovation, refit and repair; repair and maintenance of aircraft; repair 
or maintenance of railway rolling stock; repair or maintenance of loading-unloading machines and apparatus; repair or 
maintenance of agricultural machines and implements; repair or maintenance of construction machines and apparatus; 
repair or maintenance of medical machines and apparatus; electric appliance installation and repair; repair of electronic 
apparatus; repair or maintenance of electric motors; repair or maintenance of power generators; repair or maintenance of 
power distribution or control machines and apparatus; repair of power lines; installation and maintenance of photovoltaic 
installations; rental of road sweeping machines; rental of construction machines and apparatus; vehicle cleaning.
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Priority claimed from 19/09/2018; Application No. : 2061 2018 ;Slovakia 

4136814    19/09/2018
[International Registration No. : 1458263]
Mesnac European Research and Technical Centre s. r. o.
Príles 573/9 SK-914 01 Trencianska Teplá Slovakia

Proposed to be Used
IR DIVISION
Cl.7;Machines and installations for the rubber industry; tire production lines.

Cl.35;Retail and wholesale services for tire production lines; advertising.

Cl.37;Installation, maintenance and repair of tire production lines.
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CORRIGENDA 
APPL 
NO

CORRIGENDA DESCRIPTION  

930058 930058 - (1341-0) - The date of user is corrected/amended to read as 31/12/1995 by virtue 
of TM-16 dated 19.10.2005. 

3275685 3275685 - (1878-0)PRIORITY COUNTRY NAME READ AS - FINLAND 
3592914 3592914 - (1892-0APPLICANT ADDRESS READ AS VISVASHRI , NEW NO. 19, OLD NO. 9, 

GROUND FLOOR, SINGARI STREET, MYLAPORE, CHENNAI - 600 004. 
PARTNERS NAME READ AS – RAMALINGAM BALAKRISHNAN, BALAKRISHNAN 
JAYASHREE. 

4071838 4071838 - (1892-0)TRANSLATION & TRANSLITERATION READ AS - AI means "having 
deep emotion"; ER means "you"; CHUANG means "begin to do something", AI ER 
CHUANG 
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Following Trade Mark applications have been Registered and registration certificates 
are available on the official website 
 
400863 716587 716590 777374 929589
930058 973440 1234335 1248794 1510548
1578239 1873006 1909039 1922081 1955838
1984393 2029914 2032916 2033627 2038755
2049548 2058654 2058655 2060302 2064338
2064339 2152292 2158866 2179411 2193659
2212872 2226316 2229758 2242808 2248213
2248296 2257724 2258751 2262486 2264377
2264760 2272131 2272132 2275583 2276620
2285403 2292919 2293561 2299821 2314055
2320972 2324632 2332084 2332508 2333273
2342173 2342783 2342784 2350795 2351438
2351790 2355807 2358203 2364401 2364977
2367676 2369002 2369216 2369883 2372271
2373360 2378387 2381679 2382070 2383445
2389213 2389215 2393392 2410900 2411968
2415691 2415692 2415693 2415694 2417356
2417359 2418036 2420534 2425965 2427234
2430113 2431341 2432711 2432713 2434444
2440872 2442897 2444184 2445792 2448739
2452311 2452631 2457115 2459749 2459946
2464129 2466164 2468443 2472772 2472928
2476631 2478223 2481017 2483127 2485188
2488484 2488816 2488970 2488971 2491747
2492223 2500764 2500981 2501422 2503499
2504452 2504528 2507325 2513185 2513188
2514514 2521941 2523694 2523695 2526077
2528726 2531043 2533555 2533556 2535533
2535534 2536015 2537115 2537121 2537666
2540318 2540417 2540418 2541694 2541945
2542164 2542243 2544696 2545816 2546690
2548043 2548044 2548253 2549108 2549900
2550101 2550261 2551127 2552334 2556101
2557937 2558150 2558151 2558637 2559475
2559653 2563436 2565642 2567344 2568221
2568643 2569254 2572371 2573124 2573181
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Following Trade Mark applications have been Registered and registration certificates 
are available on the official website  
 
2573189 2573190 2575717 2575999 2576117
2577253 2579661 2579662 2580935 2581330
2583261 2583821 2584556 2585121 2586746
2588891 2592313 2595376 2596572 2600202
2600617 2601899 2605108 2605809 2605863
2606684 2609632 2609721 2610594 2611340
2611655 2611736 2612096 2615315 2617156
2617158 2617851 2617877 2617878 2618491
2618492 2618493 2619769 2620425 2620429
2620431 2620433 2620734 2620739 2620740
2620753 2622048 2622050 2625330 2625655
2625656 2626244 2626440 2627546 2627985
2631637 2635005 2635006 2636403 2638892
2639667 2639672 2639674 2640042 2640890
2642850 2644683 2644722 2645376 2645400
2646625 2646627 2646629 2646660 2647659
2647671 2647739 2651169 2651988 2655605
2656467 2657875 2658746 2663657 2665292
2667113 2669755 2670772 2671359 2672293
2672294 2674136 2674507 2745969 2747047
2748003 2759474 2849653 2850621 2853934
2853975 2861798 2863362 2864617 2867187
2868974 2870837 2872530 2872587 2872602
2872657 2874382 2874383 2874387 2874388
2874390 2874418 2874560 2878600 2878602
2889317 2890507 2891465 2891948 2894034
2895130 2896287 2900248 2901022 2901132
2909430 2910651 2913895 2913898 2918044
2924256 2931567 2931874 2934332 2935072
2937943 2939143 2946391 2949869 2950564
2953553 2957574 2959605 2961219 2964365
2968466 2968745 2968750 2971960 2972433
2974636 2975133 2975646 2975650 2975658
2975679 2976674 3052500 3091473 3136242
3136792 3136803 3136889 3137086 3137225
3141732 3142264 3150761 3152050 3152090
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are available on the official website  
 
3153654 3156960 3156961 3157641 3158894
3161794 3162662 3162799 3163733 3163748
3165610 3168218 3168284 3168299 3168369
3168590 3168592 3169103 3170058 3171448
3173840 3174588 3174858 3174859 3174860
3174861 3175450 3175973 3176336 3176621
3176960 3177168 3177379 3177498 3177561
3177566 3177573 3177576 3177579 3177580
3177700 3177730 3178170 3178937 3179166
3179203 3179207 3179214 3179265 3179305
3179354 3179389 3180326 3180694 3181605
3181924 3181926 3182201 3182205 3182511
3182513 3182549 3182550 3183387 3183388
3183478 3183480 3183481 3183485 3183486
3183685 3183786 3183863 3184274 3184275
3184621 3184622 3184623 3184624 3184625
3184626 3184985 3185083 3185084 3185356
3185357 3185462 3185638 3185672 3185768
3185771 3185777 3185778 3186532 3186941
3187383 3188689 3188831 3188832 3188833
3188834 3188835 3188836 3188837 3188838
3188839 3188840 3188841 3188843 3188844
3188845 3189779 3190040 3190041 3190187
3190204 3190205 3190301 3191016 3191100
3191115 3191416 3191572 3191573 3192205
3192228 3192381 3192512 3192848 3192849
3193124 3193137 3193340 3193468 3193589
3193617 3193823 3193841 3194235 3194352
3195070 3195764 3196117 3196118 3196425
3196426 3196502 3196717 3196870 3196871
3197014 3197155 3197167 3197717 3198377
3199643 3199645 3199746 3199915 3200446
3200532 3200613 3200648 3200890 3201067
3201420 3201421 3201427 3201643 3202023
3202145 3202340 3202486 3202532 3202534
3202578 3202900 3202902 3202931 3203240
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3203745 3203756 3204202 3205397 3206033
3206106 3206748 3207507 3207601 3208364
3208692 3208755 3208758 3209157 3209158
3209205 3209217 3209252 3209673 3209828
3209876 3209877 3210126 3210208 3210524
3210696 3210760 3210761 3210919 3211187
3211366 3211369 3211375 3211381 3211385
3211387 3211659 3212609 3212611 3212718
3212719 3212720 3212926 3212990 3213020
3213023 3213075 3213105 3213783 3213979
3214857 3215123 3215144 3215146 3215714
3215983 3216287 3216407 3216408 3216409
3216410 3216411 3216534 3216623 3216822
3217342 3217365 3218208 3218270 3218295
3218381 3218466 3218470 3218569 3218598
3220849 3220978 3221009 3221385 3222151
3222357 3222524 3222824 3223325 3223541
3223721 3223735 3224056 3224191 3225860
3225861 3225930 3226406 3226858 3226860
3227017 3227652 3227854 3228618 3228619
3228781 3230845 3230927 3230954 3231215
3231537 3231538 3232531 3232645 3232660
3232661 3232816 3232877 3233397 3233892
3234053 3234517 3235192 3235196 3236342
3236345 3236439 3236511 3236654 3236655
3236979 3237620 3238494 3238703 3239895
3239905 3240653 3240751 3241208 3241211
3241724 3242445 3242877 3242975 3243001
3243003 3243053 3243055 3243345 3243456
3243520 3244135 3244136 3244344 3244374
3245232 3246109 3246226 3246329 3246609
3246611 3246651 3247302 3247557 3247763
3247879 3247880 3248658 3248766 3249207
3249230 3250040 3252514 3252854 3253142
3253538 3253540 3253595 3253596 3254088
3254089 3254090 3255201 3255304 3255853
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Following Trade Mark applications have been Registered and registration certificates 
are available on the official website  
 
3257197 3257750 3258927 3258930 3260680
3261263 3261447 3262014 3262082 3262088
3262381 3263666 3264037 3265281 3266209
3267488 3267623 3268021 3268605 3268608
3270685 3280146 3288726 3296304 3296305
3305564 3308101 3315508 3317020 3317159
3320780 3320800 3324979 3325223 3325224
3325225 3326842 3328403 3330515 3331399
3333315 3334148 3334756 3335691 3335694
3339305 3339306 3339977 3339978 3340201
3340305 3340307 3340348 3340604 3340751
3340825 3340826 3341263 3341266 3342148
3342151 3342165 3344935 3344936 3344937
3344938 3345462 3345464 3345466 3345470
3346052 3346252 3346398 3346404 3346405
3346511 3346945 3346946 3347319 3347404
3347413 3348251 3348252 3348473 3348474
3348563 3348668 3348675 3348676 3348812
3349580 3349598 3349713 3350876 3351001
3351026 3351461 3351508 3353844 3353869
3354545 3354621 3355714 3355715 3355716
3356218 3357130 3357131 3357760 3358209
3358612 3359202 3359203 3359235 3359255
3359259 3360613 3361172 3361559 3363031
3363032 3363036 3363041 3363582 3365401
3365813 3366374 3366377 3366405 3366761
3367840 3367841 3367842 3368361 3368362
3369370 3369373 3370105 3370692 3370919
3371061 3371745 3371746 3371844 3374148
3374149 3374150 3374151 3374152 3374154
3374156 3374450 3374994 3375177 3377215
3378373 3378374 3378378 3378391 3379727
3380747 3381011 3381012 3381015 3381550
3401655 3403885 3403887 3405472 3425142
3427071 3544137 3547950 3552849 3606300
3636844 3672422 3736103 3766609 3774400
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are available on the official website  
 
3827269 3871017
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
111862 29 19/07/2019
111863 29 19/07/2019
132667 5 25/02/2015
132752 1 03/03/2015
154207 11 28/05/2019
154753 30 11/07/2019
158790 11 13/05/2019
158791 11 13/05/2019
159344 12 22/06/2019
159377 34 25/06/2019
159420 16 29/06/2019
159837 7 29/07/2019
160008 2 12/08/2019
160153 5 24/08/2019
160439 5 05/09/2019
160440 5 05/09/2019
160441 5 05/09/2019
173403 3 01/03/2015
173621 3 19/03/2015
213388 30 19/01/2015
214451 5 22/03/2015
234904 11 23/04/2018
234906 9 23/04/2018
238094 5 10/10/2018
241479 7 06/04/2019
242258 11 20/05/2019
245305 12 02/11/2019
245471 9 14/11/2019
255397 5 15/03/2014
261318 5 16/12/2014
262172 34 28/01/2015
262254 1 30/01/2015
262256 1 30/01/2015
262257 1 30/01/2015
262477 1 09/02/2015
296836 33 12/06/2019
305179 9 06/05/2010
322165 1 15/01/2015
322239 5 18/01/2015
323051 7 15/02/2015
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
325631 34 26/05/2015
360480 34 08/04/2018
374796 3 16/04/2019
374873 29 20/04/2019
374874 5 20/04/2019
374875 30 20/04/2019
374876 32 20/04/2019
375755 3 08/05/2019
375978 12 16/05/2019
376516 3 02/06/2009
378396 25 14/07/2019
378399 25 14/07/2019
382532 29 31/10/2019
408928 9 05/08/2014
408930 9 05/08/2014
408931 28 05/08/2014
415810 8 09/01/2015
416262 5 19/01/2015
416665 5 25/01/2015
417075 5 03/02/2015
417714 9 15/02/2015
417817 5 17/02/2015
417818 1 17/02/2015
418099 5 22/02/2015
418368 11 28/02/2015
486990 9 07/03/2019
488286 24 30/03/2019
488960 9 08/04/2019
488961 34 08/04/2019
489571 5 21/04/2019
489937 30 27/04/2019
489971 10 27/04/2019
490038 30 28/04/2019
490039 30 24/04/2019
490484 34 04/05/2019
490903 9 11/05/2019
491074 5 16/05/2019
491384 16 20/05/2019
493254 2 22/06/2019
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
494926 7 26/07/2019
495452 7 04/08/2019
495453 7 04/08/2019
502600 9 20/12/2019
503208 11 30/12/2019
508463 9 11/04/2019
508540 14 12/04/2019
508541 20 12/04/2019
508892 5 20/04/2019
508909 29 20/04/2019
516615 9 22/09/2019
534146 10 26/07/2014
537867 2 05/10/2014
542911 17 03/01/2015
543039 25 07/01/2015
543048 5 07/01/2015
543525 30 14/01/2015
544417 9 31/01/2015
545144 30 11/02/2015
546028 21 25/02/2015
548189 5 01/04/2001
551399 4 21/05/2015
552492 5 11/06/2015
565814 9 20/01/2012
565814 9 20/01/2012
570849 23 08/04/2019
575115 9 15/06/2019
581132 16 15/09/2019
582418 5 06/10/2012
619794 5 17/02/2014
638082 4 25/08/2014
638083 2 25/08/2014
653806 5 31/01/2019
654015 14 01/02/2015
654016 14 01/02/2015
661583 2 05/04/2015
662307 3 17/04/2019
662309 6 17/04/2019
662310 7 17/04/2019
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
662311 8 17/04/2019
662312 9 17/04/2019
662313 10 17/04/2019
662315 14 17/04/2019
662316 16 17/04/2019
662317 17 17/04/2019
662319 21 17/04/2019
662320 24 17/04/2019
662321 25 17/04/2019
662322 29 17/04/2019
662323 30 17/04/2019
665722 11 15/05/2019
677748 7 23/08/2019
704151 20 08/04/2020
737804 5 19/03/2017
756963 3 04/08/2017
767335 9 28/08/2017
788884 1 23/01/2015
788886 1 23/01/2015
788891 1 23/01/2015
789027 32 27/01/2015
789029 34 27/01/2015
790357 30 05/02/2015
790358 30 05/02/2015
800908 5 04/05/2018
800908 5 04/05/2018
802567 16 18/05/2018
802569 9 18/05/2018
827107 9 12/11/2018
827556 34 16/11/2018
828452 7 20/11/2018
829759 19 27/11/2018
832727 7 17/12/2018
832728 9 17/12/2018
832729 11 17/12/2018
841733 11 18/02/2019
841735 9 18/02/2019
849076 5 01/04/2019
849161 20 01/04/2019
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
850047 7 07/04/2019
850048 8 07/04/2019
850088 1 07/04/2019
850089 2 07/04/2019
850090 3 07/04/2019
850091 4 07/04/2019
850093 6 07/04/2019
850094 7 07/04/2019
850095 8 07/04/2019
850096 9 07/04/2019
850097 10 07/04/2019
850098 11 07/04/2019
850099 12 07/04/2019
850100 13 07/04/2019
850101 14 07/04/2019
850102 15 07/04/2019
850103 16 07/04/2019
850104 17 07/04/2019
850105 18 07/04/2019
850106 19 07/04/2019
850107 20 07/04/2019
850108 21 07/04/2019
850109 22 07/04/2019
850110 23 07/04/2019
850111 24 07/04/2019
850112 25 07/04/2019
850113 26 07/04/2019
850114 27 07/04/2019
850115 28 07/04/2019
850116 30 07/04/2019
850117 31 07/04/2019
850118 33 07/04/2019
850119 34 07/04/2019
850312 7 08/04/2019
850360 3 08/04/2019
850406 11 08/04/2019
850407 1 08/04/2019
850511 30 09/04/2019
850512 30 09/04/2019
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
850513 30 09/04/2019
850514 30 09/04/2019
850516 30 09/04/2019
850518 30 09/04/2019
850544 30 09/04/2019
850546 9 09/04/2019
850661 30 09/04/2019
850666 22 09/04/2019
850703 30 09/04/2019
850835 25 12/04/2019
850869 11 12/04/2019
851293 5 13/04/2019
851297 5 13/04/2019
851298 5 13/04/2019
851788 34 19/04/2019
851958 21 19/04/2019
851963 11 19/04/2019
851964 6 19/04/2019
851965 7 19/04/2019
851966 9 19/04/2019
851967 12 19/04/2019
851996 12 19/04/2019
852122 25 20/04/2019
852943 24 23/04/2019
852986 1 23/04/2019
853002 11 23/04/2019
853361 19 28/04/2019
853362 19 28/04/2019
854499 9 04/05/2019
854505 16 04/05/2019
854760 30 05/05/2019
854761 30 05/05/2019
854762 30 05/05/2019
854763 30 05/05/2019
854764 30 05/05/2019
854765 30 05/05/2019
854767 29 05/05/2019
854768 29 05/05/2019
854769 29 05/05/2019
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
854770 29 05/05/2019
855903 3 12/05/2019
855904 3 12/05/2019
855905 3 12/05/2019
856066 9 12/05/2019
856099 34 13/05/2019
856100 34 13/05/2019
856508 31 17/05/2019
856801 30 18/05/2019
856802 30 18/05/2019
856803 30 18/05/2019
856804 30 18/05/2019
858851 10 01/06/2019
860321 14 09/06/2019
860323 20 09/06/2019
860461 30 10/06/2019
860557 25 11/06/2019
860753 3 11/06/2019
862004 31 22/06/2019
862005 5 22/06/2019
862006 3 22/06/2019
862169 11 22/06/2019
863416 29 01/07/2019
864214 20 06/07/2019
865353 9 13/07/2019
869066 11 02/08/2019
869605 29 04/08/2019
871606 5 17/08/2019
873748 9 30/08/2019
874852 6 06/09/2019
874853 5 06/09/2019
874854 5 06/09/2019
874855 5 06/09/2019
876233 9 13/09/2019
876953 1 17/09/2019
877078 5 20/09/2019
878330 16 27/09/2019
878332 16 27/09/2019
878333 16 27/09/2019
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
878334 16 27/09/2019
878335 16 27/09/2019
878336 16 27/09/2019
878337 16 27/09/2019
879372 34 01/10/2019
879744 24 04/10/2019
880494 20 07/10/2019
880660 5 08/10/2019
881620 5 13/10/2019
882156 29 15/10/2019
882373 1 18/10/2019
884560 21 01/11/2019
884734 34 02/11/2019
885296 3 04/11/2019
886215 5 11/11/2019
888429 5 26/11/2019
888537 5 26/11/2019
888566 5 26/11/2019
891261 7 10/12/2019
892506 5 17/12/2019
892507 5 17/12/2019
892508 5 17/12/2019
894636 6 28/12/2019
896567 25 07/01/2020
901158 10 02/02/2020
905710 11 24/02/2010
908815 34 09/03/2020
950763 5 29/08/2010
1040587 5 30/08/2011
1064500 29 03/12/2011
1173447 5 10/02/2013
1295754 9 06/07/2014
1295761 1 06/07/2014
1330106 14 05/01/2015
1330532 42 07/01/2015
1331062 5 10/01/2015
1331063 5 10/01/2015
1331934 30 13/01/2015
1332120 5 14/01/2015
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1332121 5 14/01/2015
1332831 9 18/01/2015
1333488 6 20/01/2015
1333674 6 24/01/2015
1334324 35 25/01/2015
1334542 5 27/01/2015
1335227 1 31/01/2015
1336148 99 03/02/2015
1337630 35 10/02/2015
1348555 12 04/04/2015
1354750 5 03/05/2015
1354751 5 03/05/2015
1366410 3 23/06/2015
1436871 14 20/03/2016
1497231 9 16/10/2016
1624843 30 27/11/2017
1624845 42 27/11/2017
1642138 26 17/01/2018
1673965 5 09/04/2018
1674107 3 09/04/2018
1674669 7 10/04/2018
1679625 25 23/04/2018
1683335 7 05/05/2018
1684252 9 06/05/2018
1689988 25 22/05/2018
1691723 9 27/05/2018
1734179 7 18/09/2018
1735704 25 23/09/2018
1738875 3 30/09/2018
1740244 9 06/10/2018
1740245 14 06/10/2018
1740246 16 06/10/2018
1740247 18 06/10/2018
1740248 20 06/10/2018
1740249 21 06/10/2018
1740250 24 06/10/2018
1740251 25 06/10/2018
1740252 29 06/10/2018
1740253 30 06/10/2018
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1740254 32 06/10/2018
1740255 33 06/10/2018
1740256 36 06/10/2018
1740257 39 06/10/2018
1740258 41 06/10/2018
1740259 42 06/10/2018
1740427 36 06/10/2018
1741119 32 07/10/2018
1741558 41 08/10/2018
1741880 24 10/10/2018
1746688 19 22/10/2018
1746689 6 22/10/2018
1760355 5 04/12/2018
1764586 24 17/12/2018
1764588 20 17/12/2018
1765326 35 18/12/2018
1767726 20 24/12/2018
1767727 24 24/12/2018
1773226 5 12/01/2019
1774656 35 16/01/2019
1775857 19 20/01/2019
1776460 9 21/01/2019
1781811 9 05/02/2019
1781876 25 05/02/2019
1784286 35 11/02/2019
1784407 43 12/02/2019
1787212 31 19/02/2019
1791487 43 03/03/2019
1792717 30 05/03/2019
1792887 6 06/03/2019
1792888 6 06/03/2019
1794210 41 09/03/2019
1794239 12 11/03/2019
1795815 19 16/03/2019
1796306 5 17/03/2019
1796307 5 17/03/2019
1797413 35 19/03/2019
1800030 9 26/03/2019
1800105 9 26/03/2019
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1800419 28 27/03/2019
1801426 35 30/03/2019
1801429 36 30/03/2019
1801434 42 30/03/2019
1801625 9 31/03/2019
1801626 11 31/03/2019
1801627 16 31/03/2019
1801802 35 31/03/2019
1802034 12 01/04/2019
1802127 24 01/04/2019
1802441 1 02/04/2019
1802442 1 02/04/2019
1802443 1 02/04/2019
1802523 5 02/04/2019
1802524 16 02/04/2019
1802525 5 02/04/2019
1802526 5 02/04/2019
1802527 16 02/04/2019
1802528 16 02/04/2019
1802972 34 03/04/2019
1802975 34 03/04/2019
1802977 34 03/04/2019
1802979 34 03/04/2019
1802980 34 03/04/2019
1803087 5 06/04/2019
1803088 5 06/04/2019
1803130 24 06/04/2019
1803217 5 06/04/2019
1803231 7 06/04/2019
1803232 6 06/04/2019
1803245 29 06/04/2019
1803307 3 06/04/2019
1803308 3 06/04/2019
1803309 3 06/04/2019
1803310 3 06/04/2019
1803316 9 06/04/2019
1803317 16 06/04/2019
1803318 35 06/04/2019
1803319 41 06/04/2019
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1803482 31 07/04/2019
1803483 31 07/04/2019
1803485 31 08/04/2019
1803524 37 08/04/2019
1803525 35 08/04/2019
1803562 16 08/04/2019
1803595 5 08/04/2019
1803601 24 08/04/2019
1803602 42 08/04/2019
1803629 30 08/04/2019
1803641 5 08/04/2019
1803642 5 08/04/2019
1803650 16 08/04/2019
1803666 3 08/04/2019
1803712 34 08/04/2019
1803744 35 08/04/2019
1803856 19 08/04/2019
1803857 19 08/04/2019
1803858 19 08/04/2019
1803859 19 08/04/2019
1803860 19 08/04/2019
1803901 16 08/04/2019
1803902 35 08/04/2019
1803940 7 08/04/2019
1803985 32 08/04/2019
1804023 99 08/04/2019
1804031 5 08/04/2019
1804063 34 09/04/2019
1804080 7 09/04/2019
1804120 16 09/04/2019
1804121 43 09/04/2019
1804122 9 09/04/2019
1804124 16 09/04/2019
1804126 41 09/04/2019
1804127 16 09/04/2019
1804146 25 09/04/2019
1804189 11 09/04/2019
1804198 3 09/04/2019
1804199 14 09/04/2019
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1804201 37 09/04/2019
1804219 30 09/04/2019
1804233 5 09/04/2019
1804234 12 09/04/2019
1804235 1 09/04/2019
1804238 6 09/04/2019
1804248 17 09/04/2019
1804260 41 09/04/2019
1804363 7 09/04/2019
1804364 9 09/04/2019
1804365 10 09/04/2019
1804366 11 09/04/2019
1804377 20 09/04/2019
1804378 20 09/04/2019
1804424 35 09/04/2019
1804425 16 09/04/2019
1804427 41 09/04/2019
1804436 35 09/04/2019
1804437 42 09/04/2019
1804438 35 09/04/2019
1804439 42 09/04/2019
1804442 5 09/04/2019
1804444 5 09/04/2019
1804446 5 09/04/2019
1804448 5 09/04/2019
1804449 5 09/04/2019
1804450 5 09/04/2019
1804451 5 09/04/2019
1804473 5 09/04/2019
1804484 18 09/04/2019
1804485 21 09/04/2019
1804522 3 09/04/2019
1804525 41 09/04/2019
1804545 3 09/04/2019
1804609 31 09/04/2019
1804610 34 09/04/2019
1804633 30 09/04/2019
1804638 3 09/04/2019
1804639 9 09/04/2019
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1804640 14 09/04/2019
1804642 18 09/04/2019
1804643 24 09/04/2019
1804644 25 09/04/2019
1804645 26 09/04/2019
1804646 28 09/04/2019
1804647 35 09/04/2019
1804648 43 09/04/2019
1804649 3 09/04/2019
1804650 9 09/04/2019
1804651 14 09/04/2019
1804652 16 09/04/2019
1804653 18 09/04/2019
1804654 24 09/04/2019
1804655 25 09/04/2019
1804656 26 09/04/2019
1804657 28 09/04/2019
1804658 35 09/04/2019
1804659 43 09/04/2019
1804660 3 09/04/2019
1804661 9 09/04/2019
1804662 14 09/04/2019
1804663 16 09/04/2019
1804664 18 09/04/2019
1804665 24 09/04/2019
1804666 25 09/04/2019
1804667 26 09/04/2019
1804668 28 09/04/2019
1804669 35 09/04/2019
1804670 42 09/04/2019
1804671 3 09/04/2019
1804672 9 09/04/2019
1804673 14 09/04/2019
1804674 16 09/04/2019
1804675 18 09/04/2019
1804676 24 09/04/2019
1804677 25 09/04/2019
1804678 26 09/04/2019
1804679 28 09/04/2019
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1804682 3 09/04/2019
1804683 9 09/04/2019
1804684 14 09/04/2019
1804685 16 09/04/2019
1804686 18 09/04/2019
1804687 24 09/04/2019
1804688 25 09/04/2019
1804689 26 09/04/2019
1804690 28 09/04/2019
1804691 35 09/04/2019
1804692 42 09/04/2019
1804693 3 09/04/2019
1804694 9 09/04/2019
1804695 14 09/04/2019
1804696 16 09/04/2019
1804697 18 09/04/2019
1804698 24 09/04/2019
1804699 25 09/04/2019
1804700 26 09/04/2019
1804701 28 09/04/2019
1804702 35 09/04/2019
1804704 3 09/04/2019
1804705 9 09/04/2019
1804706 14 09/04/2019
1804707 16 09/04/2019
1804708 18 09/04/2019
1804709 24 09/04/2019
1804710 25 09/04/2019
1804711 26 09/04/2019
1804712 28 09/04/2019
1804713 35 09/04/2019
1804714 42 09/04/2019
1804715 3 09/04/2019
1804716 9 09/04/2019
1804717 14 09/04/2019
1804718 16 09/04/2019
1804719 18 09/04/2019
1804720 24 09/04/2019
1804721 25 09/04/2019
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1804722 26 09/04/2019
1804723 28 09/04/2019
1804726 3 09/04/2019
1804727 9 09/04/2019
1804728 14 09/04/2019
1804729 16 09/04/2019
1804730 18 09/04/2019
1804731 24 09/04/2019
1804732 25 09/04/2019
1804733 26 09/04/2019
1804734 28 09/04/2019
1804735 35 09/04/2019
1804736 42 09/04/2019
1804745 99 09/04/2019
1804761 35 09/04/2019
1804762 36 09/04/2019
1804763 37 09/04/2019
1804764 38 09/04/2019
1804765 39 09/04/2019
1804766 40 09/04/2019
1804767 41 09/04/2019
1804768 99 09/04/2019
1804788 41 09/04/2019
1804792 20 09/04/2019
1804805 12 09/04/2019
1804817 21 09/04/2019
1804876 30 09/04/2019
1804879 19 09/04/2019
1804880 9 09/04/2019
1804882 6 09/04/2019
1804900 5 09/04/2019
1804901 5 09/04/2019
1804902 5 09/04/2019
1804920 31 09/04/2019
1804934 35 13/04/2019
1804945 5 13/04/2019
1805007 41 13/04/2019
1805092 37 13/04/2019
1805126 24 13/04/2019
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1805127 25 13/04/2019
1805137 7 13/04/2019
1805240 3 13/04/2019
1805241 30 13/04/2019
1805481 36 13/04/2019
1805496 10 13/04/2019
1805497 10 13/04/2019
1805498 10 13/04/2019
1805505 30 13/04/2019
1805506 30 13/04/2019
1805628 5 13/04/2019
1805629 5 13/04/2019
1805671 5 13/04/2019
1805702 31 13/04/2019
1805716 19 13/04/2019
1805758 31 13/04/2019
1805759 11 13/04/2019
1805829 5 13/04/2019
1805837 5 13/04/2019
1805838 5 13/04/2019
1805839 5 13/04/2019
1805844 5 13/04/2019
1805845 5 13/04/2019
1805847 5 13/04/2019
1805848 5 13/04/2019
1805849 5 13/04/2019
1805852 5 13/04/2019
1805853 5 13/04/2019
1805854 5 13/04/2019
1805857 5 13/04/2019
1805887 31 13/04/2019
1805975 30 14/04/2019
1805981 25 14/04/2019
1805986 41 14/04/2019
1806042 5 14/04/2019
1806043 5 14/04/2019
1806044 5 14/04/2019
1806045 5 14/04/2019
1806056 29 14/04/2019
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1806057 30 14/04/2019
1806058 30 14/04/2019
1806071 7 14/04/2019
1806072 7 14/04/2019
1806073 7 14/04/2019
1806074 7 14/04/2019
1806075 7 14/04/2019
1806077 10 14/04/2019
1806079 24 14/04/2019
1806125 16 14/04/2019
1806126 39 14/04/2019
1806135 12 14/04/2019
1806138 12 14/04/2019
1806141 8 14/04/2019
1806142 12 14/04/2019
1806143 6 14/04/2019
1806149 12 14/04/2019
1806151 25 14/04/2019
1806266 5 14/04/2019
1806268 44 14/04/2019
1806411 16 15/04/2019
1806494 10 15/04/2019
1806566 42 15/04/2019
1806633 99 15/04/2019
1806634 99 15/04/2019
1806642 7 15/04/2019
1806847 7 15/04/2019
1806910 20 15/04/2019
1806937 25 15/04/2019
1806938 25 15/04/2019
1807044 5 15/04/2019
1807113 43 15/04/2019
1807116 43 15/04/2019
1807172 5 15/04/2019
1807265 39 16/04/2019
1807335 7 16/04/2019
1807366 5 16/04/2019
1807561 7 16/04/2019
1807625 7 16/04/2019
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1807630 3 16/04/2019
1807633 12 16/04/2019
1807708 99 16/04/2019
1807740 3 16/04/2019
1807741 4 16/04/2019
1807742 5 16/04/2019
1807743 6 16/04/2019
1807744 7 16/04/2019
1807747 10 16/04/2019
1807752 15 16/04/2019
1807754 17 16/04/2019
1807757 20 16/04/2019
1807758 21 16/04/2019
1807760 23 16/04/2019
1807765 28 16/04/2019
1807768 31 16/04/2019
1807776 39 16/04/2019
1807779 99 16/04/2019
1807959 9 17/04/2019
1807960 9 17/04/2019
1807961 9 17/04/2019
1807971 30 17/04/2019
1807974 30 17/04/2019
1807975 1 17/04/2019
1808053 29 17/04/2019
1808163 41 17/04/2019
1808251 25 17/04/2019
1808260 24 17/04/2019
1808262 36 17/04/2019
1808263 30 17/04/2019
1808326 32 17/04/2019
1808360 99 17/04/2019
1808406 5 18/04/2019
1808430 41 18/04/2019
1808433 41 18/04/2019
1808454 21 18/04/2019
1808468 16 18/04/2019
1808508 16 18/04/2019
1808509 35 18/04/2019
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1808511 16 18/04/2019
1808662 36 20/04/2019
1808687 5 21/04/2019
1808688 5 21/04/2019
1808729 5 21/04/2019
1808732 5 21/04/2019
1808735 5 21/04/2019
1808737 5 21/04/2019
1808741 5 21/04/2019
1808747 5 21/04/2019
1808748 5 21/04/2019
1808750 5 21/04/2019
1808753 5 21/04/2019
1808754 5 21/04/2019
1808780 5 21/04/2019
1808788 9 21/04/2019
1808795 42 21/04/2019
1808796 42 21/04/2019
1808828 20 21/04/2019
1808918 35 21/04/2019
1808919 35 21/04/2019
1809005 25 21/04/2019
1809105 99 21/04/2019
1809136 5 17/04/2019
1809312 33 21/04/2019
1809313 33 21/04/2019
1809359 35 21/04/2019
1809539 25 21/04/2019
1809642 5 21/04/2019
1809669 3 22/04/2019
1809894 5 22/04/2019
1809966 43 22/04/2019
1809968 43 22/04/2019
1809971 3 22/04/2019
1809972 3 22/04/2019
1809973 35 22/04/2019
1810074 41 22/04/2019
1810113 42 22/04/2019
1810162 41 22/04/2019
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1810163 41 22/04/2019
1810164 38 22/04/2019
1810165 16 22/04/2019
1810166 9 22/04/2019
1810177 25 22/04/2019
1810181 7 22/04/2019
1810257 9 22/04/2019
1810258 16 22/04/2019
1810259 35 22/04/2019
1810392 3 23/04/2019
1810424 16 23/04/2019
1810425 35 23/04/2019
1810580 5 23/04/2019
1810583 5 23/04/2019
1810584 5 23/04/2019
1810771 9 23/04/2019
1810833 42 24/04/2019
1810834 42 24/04/2019
1810835 42 24/04/2019
1810836 42 24/04/2019
1810851 1 24/04/2019
1810852 1 24/04/2019
1810899 41 24/04/2019
1810964 25 24/04/2019
1810999 5 24/04/2019
1811000 3 24/04/2019
1811023 41 24/04/2019
1811078 17 24/04/2019
1811079 11 24/04/2019
1811222 3 24/04/2019
1811223 6 24/04/2019
1811224 8 24/04/2019
1811225 14 24/04/2019
1811226 16 24/04/2019
1811232 38 24/04/2019
1811233 40 24/04/2019
1811234 41 24/04/2019
1811235 42 24/04/2019
1811275 44 24/04/2019
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1811321 5 27/04/2019
1811322 5 27/04/2019
1811323 5 27/04/2019
1811324 5 27/04/2019
1811362 41 27/04/2019
1811437 7 27/04/2019
1811568 11 27/04/2019
1811752 9 27/04/2019
1811865 1 27/04/2019
1811902 38 27/04/2019
1811905 41 27/04/2019
1811953 25 28/04/2019
1811963 35 28/04/2019
1811997 25 28/04/2019
1812051 5 28/04/2019
1812052 5 28/04/2019
1812053 5 28/04/2019
1812054 5 28/04/2019
1812055 5 28/04/2019
1812056 5 28/04/2019
1812057 5 28/04/2019
1812077 30 28/04/2019
1812342 22 28/04/2019
1812344 27 28/04/2019
1812461 99 28/04/2019
1812474 34 28/04/2019
1812479 34 28/04/2019
1812484 34 28/04/2019
1812485 34 28/04/2019
1812488 34 28/04/2019
1812496 34 28/04/2019
1812501 34 28/04/2019
1812504 34 28/04/2019
1812515 30 28/04/2019
1812751 5 29/04/2019
1812887 16 29/04/2019
1813889 12 04/05/2019
1813890 12 04/05/2019
1813995 34 04/05/2019
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1814101 7 04/05/2019
1814102 7 04/05/2019
1814688 9 05/05/2019
1814689 42 05/05/2019
1814916 20 05/05/2019
1814971 11 05/05/2019
1815049 3 06/05/2019
1815173 9 06/05/2019
1815174 9 06/05/2019
1815333 19 06/05/2019
1815356 10 06/05/2019
1815651 42 07/05/2019
1815657 5 07/05/2019
1815664 5 07/05/2019
1815667 5 07/05/2019
1815668 5 07/05/2019
1815670 5 07/05/2019
1815800 5 07/05/2019
1815989 6 08/05/2019
1816211 30 08/05/2019
1816221 7 08/05/2019
1816260 33 08/05/2019
1816261 33 08/05/2019
1816594 35 11/05/2019
1816595 36 11/05/2019
1816596 41 11/05/2019
1816597 42 11/05/2019
1816706 5 11/05/2019
1816718 9 11/05/2019
1816794 36 11/05/2019
1816795 36 11/05/2019
1817009 40 12/05/2019
1817010 38 12/05/2019
1817011 7 12/05/2019
1817012 9 12/05/2019
1817021 37 12/05/2019
1817022 39 12/05/2019
1817023 42 12/05/2019
1817183 9 12/05/2019
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1817521 25 13/05/2019
1818308 35 14/05/2019
1818309 35 14/05/2019
1818858 35 15/05/2019
1818948 30 15/05/2019
1819171 5 18/05/2019
1819173 3 18/05/2019
1819254 23 18/05/2019
1819582 9 19/05/2019
1819678 9 19/05/2019
1819679 9 19/05/2019
1819680 9 19/05/2019
1819681 9 19/05/2019
1819682 9 19/05/2019
1819683 9 19/05/2019
1819685 99 19/05/2019
1819779 33 19/05/2019
1820173 99 20/05/2019
1820174 99 20/05/2019
1820199 35 20/05/2019
1820209 41 20/05/2019
1820334 12 20/05/2019
1820582 35 21/05/2019
1820601 43 21/05/2019
1820649 41 21/05/2019
1820739 10 21/05/2019
1820759 42 21/05/2019
1820765 9 21/05/2019
1821871 18 26/05/2019
1821872 25 26/05/2019
1821875 35 26/05/2019
1821876 35 26/05/2019
1821877 25 26/05/2019
1821878 25 26/05/2019
1821934 14 26/05/2019
1822087 35 26/05/2019
1822696 30 27/05/2019
1822790 34 27/05/2019
1822791 34 27/05/2019
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1823081 34 28/05/2019
1823320 12 28/05/2019
1823579 38 29/05/2019
1823580 41 29/05/2019
1823581 9 29/05/2019
1823670 12 29/05/2019
1824076 10 01/06/2019
1824148 41 01/06/2019
1824149 44 01/06/2019
1824150 10 01/06/2019
1824151 38 01/06/2019
1824353 29 01/06/2019
1825397 30 03/06/2019
1826509 34 08/06/2019
1826510 34 08/06/2019
1828103 22 11/06/2019
1828652 21 12/06/2019
1829124 37 15/06/2019
1829510 9 15/06/2019
1830181 99 17/06/2019
1830683 16 19/06/2019
1831082 99 19/06/2019
1831097 5 19/06/2019
1832249 5 23/06/2019
1832250 5 23/06/2019
1832844 5 25/06/2019
1833129 99 25/06/2019
1833491 2 26/06/2019
1833780 44 29/06/2019
1833782 44 29/06/2019
1833783 5 29/06/2019
1834645 16 30/06/2019
1834969 17 30/06/2019
1834970 17 30/06/2019
1835040 25 30/06/2019
1835331 5 01/07/2019
1835332 5 01/07/2019
1835344 5 01/07/2019
1835345 5 01/07/2019
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1835346 5 01/07/2019
1835442 5 01/07/2019
1835831 5 02/07/2019
1835835 3 02/07/2019
1835901 5 02/07/2019
1835972 20 03/07/2019
1836167 41 03/07/2019
1838051 9 09/07/2019
1838079 36 09/07/2019
1838126 30 09/07/2019
1838127 30 09/07/2019
1838128 30 09/07/2019
1838317 7 10/07/2019
1838448 5 10/07/2019
1838639 7 13/07/2019
1838667 42 13/07/2019
1838783 25 13/07/2019
1838784 25 13/07/2019
1839913 43 15/07/2019
1841185 35 20/07/2019
1841186 25 20/07/2019
1842597 18 22/07/2019
1842804 7 22/07/2019
1842805 7 22/07/2019
1843106 37 23/07/2019
1843143 5 23/07/2019
1843144 5 23/07/2019
1844608 3 28/07/2019
1845315 7 29/07/2019
1845677 30 30/07/2019
1845821 45 30/07/2019
1845822 41 30/07/2019
1845823 35 30/07/2019
1845824 36 30/07/2019
1846032 35 31/07/2019
1846033 39 31/07/2019
1846272 30 31/07/2019
1846280 5 31/07/2019
1847017 5 04/08/2019
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1848319 5 07/08/2019
1848352 1 07/08/2019
1848485 5 07/08/2019
1848636 21 10/08/2019
1848637 35 10/08/2019
1848913 25 10/08/2019
1848914 35 10/08/2019
1849093 5 10/08/2019
1849094 5 10/08/2019
1849097 5 10/08/2019
1849098 3 10/08/2019
1849099 3 10/08/2019
1849102 3 10/08/2019
1849114 5 10/08/2019
1849115 10 10/08/2019
1849116 16 10/08/2019
1849768 25 11/08/2019
1849809 17 11/08/2019
1849810 17 11/08/2019
1850812 30 14/08/2019
1850858 31 14/08/2019
1851822 17 18/08/2019
1851823 17 18/08/2019
1853624 5 24/08/2019
1853625 5 24/08/2019
1855571 7 27/08/2019
1855608 30 27/08/2019
1855609 30 27/08/2019
1856022 18 28/08/2019
1856023 18 28/08/2019
1856323 99 28/08/2019
1856945 99 31/08/2019
1857298 5 01/09/2019
1857634 42 02/09/2019
1857770 30 02/09/2019
1857771 30 02/09/2019
1857773 41 02/09/2019
1857774 41 02/09/2019
1857909 24 02/09/2019
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1860140 99 08/09/2019
1860601 41 09/09/2019
1861250 9 10/09/2019
1862265 3 14/09/2019
1862493 9 14/09/2019
1862494 1 14/09/2019
1862495 5 14/09/2019
1862496 10 14/09/2019
1862497 42 14/09/2019
1863594 5 16/09/2019
1863774 31 17/09/2019
1864495 7 18/09/2019
1864856 11 22/09/2019
1864857 6 22/09/2019
1865628 16 22/09/2019
1866530 99 24/09/2019
1867916 5 29/09/2019
1869750 30 05/10/2019
1871917 32 09/10/2019
1872568 19 12/10/2019
1872569 19 12/10/2019
1872570 19 12/10/2019
1875454 99 22/10/2019
1876568 18 26/10/2019
1876584 44 26/10/2019
1876585 16 26/10/2019
1876593 44 26/10/2019
1877055 18 27/10/2019
1877056 25 27/10/2019
1878160 5 29/10/2019
1878163 5 29/10/2019
1878462 35 30/10/2019
1878463 25 30/10/2019
1879849 42 04/11/2019
1881042 5 06/11/2019
1881043 30 06/11/2019
1881044 32 06/11/2019
1881689 25 09/11/2019
1883656 5 12/11/2019
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1883661 5 12/11/2019
1883662 5 12/11/2019
1884788 25 16/11/2019
1886261 31 19/11/2019
1886267 31 19/11/2019
1886269 31 19/11/2019
1886273 31 19/11/2019
1888505 5 25/11/2019
1890170 20 01/12/2019
1890957 32 03/12/2019
1891289 5 03/12/2019
1891290 5 03/12/2019
1891291 5 03/12/2019
1891750 5 04/12/2019
1891797 10 04/12/2019
1891798 10 04/12/2019
1891799 10 04/12/2019
1891800 10 04/12/2019
1892389 3 07/12/2019
1893021 5 08/12/2019
1893022 5 08/12/2019
1893983 43 09/12/2019
1893984 36 09/12/2019
1894665 5 11/12/2019
1895345 30 14/12/2019
1895346 43 14/12/2019
1896552 39 16/12/2019
1897202 5 17/12/2019
1897204 5 17/12/2019
1897248 19 17/12/2019
1897577 39 18/12/2019
1898125 5 18/12/2019
1898126 5 18/12/2019
1898127 5 18/12/2019
1898128 5 18/12/2019
1898286 35 18/12/2019
1898287 43 18/12/2019
1898288 32 18/12/2019
1898290 29 18/12/2019
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1898291 5 18/12/2019
1898292 31 18/12/2019
1898538 44 21/12/2019
1899298 5 22/12/2019
1899299 5 22/12/2019
1899300 5 22/12/2019
1899301 5 22/12/2019
1899302 5 22/12/2019
1900552 5 23/12/2019
1900631 99 23/12/2019
1902866 5 30/12/2019
1902929 6 30/12/2019
1902930 9 30/12/2019
1902931 20 30/12/2019
1902932 35 30/12/2019
1902933 37 30/12/2019
1902934 42 30/12/2019
1904517 35 04/01/2020
1904555 10 04/01/2020
1904973 32 05/01/2020
1905801 12 06/01/2020
1906027 31 06/01/2020
1906355 18 07/01/2020
1909226 39 15/01/2020
1909227 11 15/01/2020
1909271 30 15/01/2020
1912016 5 21/01/2020
1913521 11 25/01/2020
1913522 19 25/01/2020
1913523 35 25/01/2020
1917239 5 04/02/2020
1920278 9 10/02/2020
1921517 45 12/02/2020
1921518 45 12/02/2020
1923171 41 16/02/2020
1923238 16 16/02/2020
1923977 9 18/02/2020
1926501 7 23/02/2020
1932059 35 08/03/2020
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1934514 42 11/03/2020
1935052 35 12/03/2020
1939685 34 22/03/2020
1943249 1 29/03/2020
1943813 34 30/03/2020
1943837 35 30/03/2020
1943838 30 30/03/2020
1945614 29 05/04/2020
1945719 99 05/04/2020
1945720 99 05/04/2020
1947736 18 08/04/2020
1947737 20 08/04/2020
1947738 21 08/04/2020
1947739 22 08/04/2020
1947745 25 08/04/2020
1947746 99 08/04/2020
1947747 25 08/04/2020
1947748 25 08/04/2020
1947751 99 08/04/2020
1948533 5 09/04/2020
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NOTIFICATION 
SNo. NOTIFICATION 
1 3619113 in class 05 - The tag line AYURVEDIC PROPRIETARY MEDICINE is deleted 

from the representation of the mark by virtue of TM-P (ADD OR ALTER TRADE MARK) 
dated 29.10.2018. 

2 930058 in class 30 - The representation of the mark is amended as per TM-16 dated 
11.03.2008. 
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PR Section 
J/  

SUBSEQUENT PROPRIETORS REGISTERED  
1055754 - 31: Proprietor Altered to DINESH JAIN , 52/34 NAYAGANJ, KANPUR -208001 
ROHAN JAIN,
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The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
155739 5 16/04/2019 16:16:24
155758 5 18/04/2019 12:31:01
155767 5 18/04/2019 12:31:25
155797 23 18/04/2019 15:01:57
160774 31 15/04/2019 14:40:35
160775 31 15/04/2019 14:41:14
188270 34 18/04/2019 11:06:50
198244 34 16/04/2019 14:30:00
198245 34 16/04/2019 14:30:40
198337 7 18/04/2019 15:03:53
244590 5 16/04/2019 10:00:26
244642 7 16/04/2019 10:52:14
299664 29 16/04/2019 10:53:07
299699 5 16/04/2019 14:31:10
299763 24 18/04/2019 11:07:37
299791 14 18/04/2019 15:04:25
299822 16 18/04/2019 15:04:52
299827 9 18/04/2019 15:05:20
381428 34 15/04/2019 14:52:33
381487 11 16/04/2019 10:05:15
381507 7 16/04/2019 11:00:20
381529 8 16/04/2019 11:00:48
381543 24 16/04/2019 11:01:12
381574 5 16/04/2019 11:01:38
381609 3 16/04/2019 14:32:04
381619 9 16/04/2019 14:32:34
381718 21 16/04/2019 16:10:56
381789 25 18/04/2019 12:34:32
381794 21 18/04/2019 12:34:57
381797 5 18/04/2019 12:38:30
381990 9 16/04/2019 16:18:26
396027 12 18/04/2019 11:08:40
498088 3 15/04/2019 14:53:06
498318 24 15/04/2019 11:58:37
498319 23 15/04/2019 11:59:14
498331 9 15/04/2019 11:59:37
498349 7 15/04/2019 12:00:01
498386 1 15/04/2019 12:06:54
498387 1 15/04/2019 12:07:29
498388 1 15/04/2019 12:08:17
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The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
498405 19 15/04/2019 12:09:21
498411 16 15/04/2019 12:10:08
498444 5 15/04/2019 12:10:39
498453 5 15/04/2019 12:13:34
498469 8 15/04/2019 15:02:08
498481 25 15/04/2019 15:02:50
498482 1 15/04/2019 15:03:16
498484 5 15/04/2019 15:03:40
498548 5 16/04/2019 10:09:39
498551 5 16/04/2019 10:10:06
498552 5 16/04/2019 10:10:28
498553 5 16/04/2019 10:10:53
498594 13 16/04/2019 10:11:21
498614 24 16/04/2019 11:06:54
498702 9 16/04/2019 16:11:26
498760 11 16/04/2019 16:19:01
498762 5 16/04/2019 16:19:24
498798 5 16/04/2019 16:19:47
498880 11 18/04/2019 12:38:55
498967 7 18/04/2019 15:05:48
498972 34 18/04/2019 15:06:37
498981 20 18/04/2019 15:07:05
498993 8 18/04/2019 15:09:23
498997 16 18/04/2019 15:09:49
499008 9 18/04/2019 15:11:31
517839 16 16/04/2019 16:22:50
581961 5 15/04/2019 15:11:30
582336 24 18/04/2019 11:11:20
662017 3 16/04/2019 16:23:21
681631 7 15/04/2019 12:02:00
681635 12 15/04/2019 12:02:28
681636 12 15/04/2019 12:02:59
681640 25 15/04/2019 12:03:25
681695 11 15/04/2019 12:14:12
681698 11 15/04/2019 12:14:41
681699 11 15/04/2019 12:15:08
681898 5 15/04/2019 15:11:59
681916 1 15/04/2019 15:12:22
681949 7 15/04/2019 15:14:50
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The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
682139 28 16/04/2019 10:12:50
682284 7 16/04/2019 16:23:47
682285 11 16/04/2019 16:25:31
682287 6 16/04/2019 16:25:57
682288 9 16/04/2019 16:26:20
682428 11 18/04/2019 11:11:48
682453 28 18/04/2019 11:12:14
682543 24 18/04/2019 11:12:41
682596 31 18/04/2019 12:41:26
682729 6 18/04/2019 12:41:54
682730 6 18/04/2019 12:42:20
682731 11 18/04/2019 12:42:45
878289 9 15/04/2019 12:19:27
878290 25 15/04/2019 12:20:07
878291 29 15/04/2019 12:20:47
878297 11 15/04/2019 12:21:15
878298 2 15/04/2019 12:22:04
878304 2 15/04/2019 12:22:41
878306 2 15/04/2019 12:23:11
878318 3 15/04/2019 12:26:32
878322 24 15/04/2019 12:27:04
878344 5 15/04/2019 12:28:27
878346 5 15/04/2019 12:28:55
878349 25 15/04/2019 12:30:53
878353 24 15/04/2019 12:31:26
878354 24 15/04/2019 12:31:58
878355 24 15/04/2019 12:33:59
878406 16 15/04/2019 14:36:57
878432 26 15/04/2019 14:37:47
878443 10 15/04/2019 12:34:42
878444 9 15/04/2019 12:35:16
878491 30 15/04/2019 14:38:25
878492 30 15/04/2019 12:39:01
878493 3 15/04/2019 12:39:41
878494 30 15/04/2019 12:40:30
878496 2 15/04/2019 12:41:11
878500 11 15/04/2019 12:41:42
878501 9 15/04/2019 12:44:10
878502 25 15/04/2019 12:44:39
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The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
878504 25 15/04/2019 12:45:17
878545 25 15/04/2019 12:48:05
878550 16 15/04/2019 12:48:45
878570 5 15/04/2019 12:49:15
878573 26 15/04/2019 12:50:00
878575 30 15/04/2019 12:50:30
878576 29 15/04/2019 12:50:55
878582 5 15/04/2019 14:17:37
878585 32 15/04/2019 14:18:11
878586 25 15/04/2019 14:18:39
878587 21 15/04/2019 14:19:05
878589 9 15/04/2019 14:19:32
878591 9 15/04/2019 14:20:07
878595 9 15/04/2019 14:20:42
878597 16 15/04/2019 14:23:02
878607 19 15/04/2019 14:23:31
878614 6 15/04/2019 14:24:13
878615 9 15/04/2019 14:24:48
878616 25 15/04/2019 14:25:16
878620 19 15/04/2019 14:26:34
878621 3 15/04/2019 14:28:13
878622 1 15/04/2019 14:35:19
878623 1 15/04/2019 14:28:51
878624 1 15/04/2019 14:35:50
878625 1 15/04/2019 14:29:28
878632 5 15/04/2019 14:33:13
878638 12 15/04/2019 14:33:44
878639 6 15/04/2019 14:34:14
878675 3 16/04/2019 10:13:54
878726 9 15/04/2019 15:57:20
878729 7 15/04/2019 15:57:59
878730 7 15/04/2019 15:58:33
878777 5 15/04/2019 15:59:37
878778 5 15/04/2019 16:00:02
878779 10 15/04/2019 16:00:28
878809 3 15/04/2019 16:02:27
878813 34 16/04/2019 10:14:20
878815 25 15/04/2019 16:02:56
878841 25 15/04/2019 16:03:19
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The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
878852 16 15/04/2019 16:03:47
878856 3 15/04/2019 16:04:35
878863 6 15/04/2019 16:06:23
878866 6 15/04/2019 16:07:00
878867 6 15/04/2019 16:07:23
878872 7 15/04/2019 16:07:50
878875 7 15/04/2019 16:08:14
878877 9 15/04/2019 16:08:36
878879 9 15/04/2019 16:10:02
878884 11 15/04/2019 16:10:28
878886 11 15/04/2019 16:10:54
878889 11 15/04/2019 16:11:28
878944 11 16/04/2019 10:21:49
878964 3 16/04/2019 10:22:44
878965 3 16/04/2019 10:26:11
878968 19 16/04/2019 10:27:02
878973 11 16/04/2019 10:27:41
878974 29 16/04/2019 10:28:07
878979 24 16/04/2019 11:10:30
879008 9 16/04/2019 10:30:26
879011 16 16/04/2019 11:11:51
879012 9 16/04/2019 10:34:50
879023 16 16/04/2019 10:35:22
879040 24 16/04/2019 10:36:05
879041 24 16/04/2019 11:12:32
879054 1 16/04/2019 10:43:05
879062 6 16/04/2019 10:43:35
879071 5 16/04/2019 10:44:03
879077 5 16/04/2019 11:13:00
879080 5 16/04/2019 10:44:32
879081 5 16/04/2019 11:13:59
879082 5 16/04/2019 10:45:20
879119 30 16/04/2019 11:15:50
879120 30 16/04/2019 11:16:33
879131 25 16/04/2019 11:16:58
879135 1 16/04/2019 11:17:24
879136 5 16/04/2019 11:17:49
879155 33 16/04/2019 12:13:19
879156 33 16/04/2019 12:14:26
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The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
879159 21 16/04/2019 12:14:53
879162 7 16/04/2019 12:15:32
879163 6 16/04/2019 12:15:56
879241 6 16/04/2019 12:16:34
879242 11 16/04/2019 12:17:38
879243 7 16/04/2019 12:18:02
879244 99 16/04/2019 12:29:47
879245 17 16/04/2019 12:30:20
879248 25 16/04/2019 12:31:08
879250 12 16/04/2019 12:31:45
879251 7 16/04/2019 12:32:18
879252 12 16/04/2019 12:32:41
879253 5 16/04/2019 12:34:03
879254 3 16/04/2019 12:34:25
879256 12 16/04/2019 12:34:46
879258 7 16/04/2019 12:35:08
879259 12 16/04/2019 12:35:31
879261 9 16/04/2019 12:37:56
879283 16 16/04/2019 12:38:26
879301 5 16/04/2019 12:38:51
879308 12 16/04/2019 12:39:18
879317 1 16/04/2019 12:39:42
879319 7 16/04/2019 12:40:07
879326 16 16/04/2019 12:40:30
879376 16 16/04/2019 14:38:03
879380 16 16/04/2019 14:38:33
879383 7 16/04/2019 14:39:17
879385 1 16/04/2019 14:39:47
879398 16 16/04/2019 14:40:12
879401 24 16/04/2019 14:40:42
879419 32 16/04/2019 14:41:14
879426 11 16/04/2019 14:41:44
879430 30 16/04/2019 14:45:02
879431 32 16/04/2019 14:45:58
879438 2 16/04/2019 14:46:26
879439 1 16/04/2019 14:46:51
879448 16 16/04/2019 14:47:14
879523 5 16/04/2019 14:57:49
879524 5 16/04/2019 14:59:23
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not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
879525 5 16/04/2019 15:00:13
879527 5 16/04/2019 15:03:08
879591 25 16/04/2019 15:04:34
879609 19 16/04/2019 15:07:55
879621 7 16/04/2019 15:10:00
879622 32 16/04/2019 15:10:26
879635 17 16/04/2019 15:11:04
879636 12 16/04/2019 15:11:29
879637 9 16/04/2019 16:12:48
879638 11 16/04/2019 15:11:54
879644 5 16/04/2019 16:13:37
879648 3 16/04/2019 15:57:17
879659 3 16/04/2019 15:57:46
879660 25 16/04/2019 15:58:09
879661 25 16/04/2019 15:58:40
879662 24 16/04/2019 15:59:24
879663 24 16/04/2019 16:03:42
879664 24 16/04/2019 16:04:19
879665 25 16/04/2019 16:05:33
879673 30 16/04/2019 16:06:02
879674 6 16/04/2019 16:06:41
879676 6 16/04/2019 16:07:08
879697 9 16/04/2019 16:27:56
879701 31 16/04/2019 16:28:21
879715 21 18/04/2019 11:05:05
879720 12 16/04/2019 16:28:51
879721 12 16/04/2019 16:30:25
879723 12 16/04/2019 16:30:50
879724 12 16/04/2019 16:31:13
879739 5 16/04/2019 16:31:36
879740 34 18/04/2019 10:42:35
879747 17 18/04/2019 10:50:09
879748 17 18/04/2019 10:50:39
879749 5 18/04/2019 11:04:00
879759 5 18/04/2019 10:51:10
879761 5 18/04/2019 10:51:34
879770 5 18/04/2019 10:51:59
879780 34 18/04/2019 10:52:23
879784 33 18/04/2019 11:03:33
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not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
879786 33 18/04/2019 10:52:55
879790 34 18/04/2019 10:53:21
879791 30 18/04/2019 10:53:53
879792 29 18/04/2019 10:54:14
879797 16 18/04/2019 10:54:39
879817 16 18/04/2019 11:02:53
879819 5 18/04/2019 10:55:17
879820 5 18/04/2019 10:55:40
879821 5 18/04/2019 10:57:08
879831 7 18/04/2019 10:57:38
879840 31 18/04/2019 10:58:01
879843 31 18/04/2019 10:58:22
879865 34 18/04/2019 10:58:47
879866 34 18/04/2019 11:00:04
879868 34 18/04/2019 11:00:26
879869 34 18/04/2019 11:00:50
879879 34 18/04/2019 11:01:11
879907 11 18/04/2019 11:15:08
879930 7 18/04/2019 12:22:06
879932 25 18/04/2019 11:15:39
879935 21 18/04/2019 11:16:13
879939 16 18/04/2019 12:22:34
879941 32 18/04/2019 11:16:55
879942 11 18/04/2019 11:17:50
879944 7 18/04/2019 11:19:27
879946 9 18/04/2019 11:19:54
879948 32 18/04/2019 11:20:38
879958 1 18/04/2019 11:21:09
879959 2 18/04/2019 11:21:31
879960 6 18/04/2019 12:23:23
879961 11 18/04/2019 12:24:01
879962 16 18/04/2019 11:25:09
879963 17 18/04/2019 11:25:42
879964 19 18/04/2019 11:26:10
879965 24 18/04/2019 11:26:34
879966 20 18/04/2019 11:27:06
880002 14 18/04/2019 11:27:31
880003 21 18/04/2019 11:27:53
880004 19 18/04/2019 11:28:21
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not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
880005 11 18/04/2019 11:29:06
880009 21 18/04/2019 11:29:31
880011 11 18/04/2019 11:44:53
880014 11 18/04/2019 11:45:39
880015 30 18/04/2019 11:46:02
880016 5 18/04/2019 11:46:26
880017 5 18/04/2019 11:46:49
880018 5 18/04/2019 11:48:19
880021 7 18/04/2019 11:48:41
880022 16 18/04/2019 11:49:06
880024 5 18/04/2019 11:49:30
880025 5 18/04/2019 11:49:54
880027 7 18/04/2019 11:53:03
880032 25 18/04/2019 11:54:00
880033 12 18/04/2019 11:55:13
880034 7 18/04/2019 11:55:38
880035 12 18/04/2019 11:56:04
880040 7 18/04/2019 11:56:44
880042 30 18/04/2019 11:57:09
880044 7 18/04/2019 11:57:54
880051 11 18/04/2019 12:00:52
880054 16 18/04/2019 12:01:18
880055 9 18/04/2019 12:01:40
880057 9 18/04/2019 12:02:01
880059 9 18/04/2019 12:02:26
880060 9 18/04/2019 12:02:47
880063 9 18/04/2019 12:03:09
880064 16 18/04/2019 12:03:33
880068 9 18/04/2019 12:03:58
880075 9 18/04/2019 12:05:36
880080 7 18/04/2019 12:06:01
880085 21 18/04/2019 12:06:24
880090 16 18/04/2019 12:06:45
880093 25 18/04/2019 12:07:09
880107 24 18/04/2019 14:58:17
880126 7 18/04/2019 14:25:03
880134 11 18/04/2019 14:25:40
880196 9 18/04/2019 14:26:19
880213 5 18/04/2019 14:28:39
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not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
880214 5 18/04/2019 14:30:05
880215 5 18/04/2019 14:31:12
880216 5 18/04/2019 14:33:01
880217 5 18/04/2019 14:33:56
880218 5 18/04/2019 14:34:40
880220 5 18/04/2019 14:37:33
880221 5 18/04/2019 14:41:40
880223 5 18/04/2019 14:42:19
880231 2 18/04/2019 14:42:49
880232 7 18/04/2019 14:43:17
880238 5 18/04/2019 14:43:46
880239 5 18/04/2019 14:44:15
880243 5 18/04/2019 14:45:45
880245 5 18/04/2019 14:46:13
880248 5 18/04/2019 14:46:37
880255 5 18/04/2019 14:47:35
880257 5 18/04/2019 14:48:01
880258 5 18/04/2019 14:49:01
880261 20 18/04/2019 14:57:34
880275 25 18/04/2019 14:52:19
880279 25 18/04/2019 14:52:46
880280 25 18/04/2019 14:53:15
880281 25 18/04/2019 14:53:39
880285 14 18/04/2019 14:54:08
880287 25 18/04/2019 14:54:36
880288 5 18/04/2019 14:55:01
880296 17 18/04/2019 15:19:56
880316 3 18/04/2019 15:20:41
880317 3 18/04/2019 15:23:46
880319 25 18/04/2019 15:24:09
880321 21 18/04/2019 15:24:36
880387 3 18/04/2019 15:25:09
880411 16 18/04/2019 15:56:45
880412 16 18/04/2019 15:57:15
880415 3 18/04/2019 15:57:41
880464 12 18/04/2019 15:58:04
880471 30 18/04/2019 15:58:30
880477 16 18/04/2019 15:58:56
880478 16 18/04/2019 15:59:20
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880483 16 18/04/2019 16:00:54
880487 21 18/04/2019 16:01:30
880488 11 18/04/2019 16:01:55
880496 21 18/04/2019 16:17:55
880515 5 18/04/2019 16:03:54
880516 5 18/04/2019 16:04:21
880519 5 18/04/2019 16:04:45
880523 5 18/04/2019 16:18:33
880526 3 18/04/2019 16:05:18
880528 9 18/04/2019 16:07:43
880530 11 18/04/2019 16:08:09
880531 16 18/04/2019 16:08:40
880532 20 18/04/2019 16:09:03
880533 21 18/04/2019 16:09:32
880536 30 18/04/2019 16:09:57
880537 30 18/04/2019 16:10:22
880551 3 18/04/2019 16:12:35
880558 9 18/04/2019 16:12:59
880559 16 18/04/2019 16:13:27
880561 16 18/04/2019 16:13:49
880562 9 18/04/2019 16:14:36
880568 11 18/04/2019 16:15:16
880594 5 18/04/2019 16:19:58
880595 9 18/04/2019 16:23:18
880653 6 18/04/2019 16:25:18
880654 12 18/04/2019 16:26:22
880659 9 18/04/2019 16:28:26
880661 7 18/04/2019 16:28:58
880667 28 18/04/2019 16:29:28
880668 12 18/04/2019 16:29:54
880670 8 18/04/2019 16:30:23
880673 12 18/04/2019 16:30:48
880685 22 18/04/2019 16:31:22
920902 30 15/04/2019 11:55:35
920919 2 15/04/2019 11:57:52
920920 10 15/04/2019 11:58:39
920921 9 15/04/2019 11:59:30
920922 4 15/04/2019 12:00:36
920933 3 15/04/2019 12:01:29
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920974 11 15/04/2019 12:03:15
920975 9 15/04/2019 12:04:16
920980 25 15/04/2019 12:05:03
920982 29 15/04/2019 12:07:21
920984 29 15/04/2019 12:09:48
920989 29 15/04/2019 12:22:16
920990 30 15/04/2019 12:23:06
920991 31 15/04/2019 12:30:54
920996 31 15/04/2019 12:32:34
921003 9 15/04/2019 12:38:13
921015 5 15/04/2019 12:40:06
921018 25 15/04/2019 12:41:15
921059 1 15/04/2019 12:42:22
921061 5 15/04/2019 12:43:01
921089 21 15/04/2019 12:43:54
921091 3 15/04/2019 12:45:03
921095 3 15/04/2019 12:46:32
921102 16 15/04/2019 12:47:14
921108 9 15/04/2019 12:47:56
921111 16 15/04/2019 12:49:09
921124 5 15/04/2019 12:49:54
921125 5 15/04/2019 12:51:56
921129 5 15/04/2019 12:55:03
921130 3 15/04/2019 12:56:25
921133 5 15/04/2019 12:56:57
921134 29 15/04/2019 12:58:23
921150 19 15/04/2019 13:02:10
921159 32 15/04/2019 13:06:24
921186 25 15/04/2019 13:09:36
921187 25 15/04/2019 13:11:03
921188 25 16/04/2019 10:20:26
921189 25 16/04/2019 10:23:30
921190 25 16/04/2019 10:24:37
921192 31 16/04/2019 10:25:57
921199 7 16/04/2019 10:30:46
921210 9 16/04/2019 10:32:31
921216 6 16/04/2019 10:33:22
921223 30 16/04/2019 10:34:21
921230 3 16/04/2019 10:35:03
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921243 29 16/04/2019 10:36:03
921246 30 16/04/2019 10:37:18
921250 9 16/04/2019 10:38:27
921261 32 16/04/2019 10:39:18
921262 3 16/04/2019 10:40:06
921269 16 16/04/2019 10:40:53
921271 16 16/04/2019 10:41:55
921273 16 16/04/2019 10:42:28
921276 16 16/04/2019 10:43:15
921281 16 16/04/2019 10:43:53
921285 16 16/04/2019 10:44:38
921347 3 16/04/2019 10:45:17
921352 14 16/04/2019 10:45:55
921356 9 16/04/2019 10:46:32
921357 9 16/04/2019 10:47:12
921360 16 16/04/2019 10:47:45
921362 16 16/04/2019 10:48:25
921388 17 16/04/2019 10:49:00
921392 9 16/04/2019 10:49:35
921402 5 16/04/2019 10:50:36
921410 5 16/04/2019 10:52:50
921413 5 16/04/2019 10:54:39
921417 5 16/04/2019 10:55:22
921419 5 16/04/2019 10:56:03
921420 5 16/04/2019 10:56:33
921421 5 16/04/2019 10:57:10
921425 5 16/04/2019 10:57:50
921428 5 16/04/2019 10:58:27
921430 5 16/04/2019 10:58:57
921432 1 16/04/2019 10:59:36
921434 17 16/04/2019 11:00:17
921435 31 16/04/2019 11:02:50
921437 25 16/04/2019 11:04:26
921444 16 16/04/2019 11:05:26
921446 1 16/04/2019 11:06:18
921450 16 16/04/2019 11:07:09
921451 25 16/04/2019 11:07:49
921453 5 16/04/2019 11:08:35
921455 17 16/04/2019 11:09:16
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not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
921456 9 16/04/2019 11:09:55
921457 9 16/04/2019 11:10:43
921463 14 16/04/2019 11:11:35
921477 31 16/04/2019 11:12:18
921479 28 16/04/2019 11:13:07
921486 9 16/04/2019 11:13:53
921488 9 16/04/2019 11:14:42
921490 32 16/04/2019 11:15:21
921491 32 16/04/2019 11:16:42
921499 5 16/04/2019 11:17:27
921504 25 16/04/2019 11:18:50
921510 14 16/04/2019 11:20:09
921511 6 16/04/2019 11:21:12
921513 18 16/04/2019 11:22:25
921514 16 16/04/2019 11:23:11
921515 9 16/04/2019 11:24:06
921516 27 16/04/2019 11:24:49
921517 25 16/04/2019 11:25:57
921521 14 16/04/2019 11:26:35
921522 16 16/04/2019 11:27:19
921523 18 16/04/2019 11:28:17
921524 28 16/04/2019 11:29:16
921571 25 16/04/2019 11:30:33
921575 11 16/04/2019 11:31:50
921584 5 16/04/2019 11:33:02
921585 5 16/04/2019 11:33:40
921587 9 16/04/2019 11:34:36
921589 9 16/04/2019 11:36:34
921599 9 16/04/2019 11:37:32
921601 25 16/04/2019 11:38:41
921602 3 16/04/2019 11:39:39
921603 24 16/04/2019 11:40:49
921607 9 16/04/2019 11:41:29
921628 10 16/04/2019 11:42:40
921632 30 16/04/2019 11:44:03
921710 14 16/04/2019 11:45:56
921713 30 16/04/2019 11:46:57
921727 5 16/04/2019 11:47:42
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     Trade Marks Journal No: 1898,   22/04/2019

 
 

: saucanaa : 
NOTICE

vyaapar icanh ko pMjaIkrNa ko ilae Aavaodk tqaa [sako AiBakta-AaoM sao 
ivaSaoYa $p sao yah p`aqanaa- kI jaatI hO ik p~acaar krto samaya saMbaMiQat 
vyaapar icanh rijaYTI/ kayaa-laya ka saMpUNa- saMdBa- , p~ saM#yaa ,tarIK , 
Aavaodna saM#yaa tqaa saMbaMiQat vaga- ik saM#yaa ka ja$r ]llaoK kroM 
ijasasao ik p~aoM ko yaqaaSaIGa\ inapTana krnao maoM sauivaQaa haogaI 
 
Applicants for registration of Trade Marks and their agents are 
particularly requested to quote in their replies full and complete 
Reference Letter No. and date, application number and the class to 
which it relates and send to the concerned office of Trade Marks 
Registry. This would facilitate quick disposal of letters. 
             

            Aaoma Pa`kaSa gauPta          Aaya.e.esa.
mahainayaM~k ,eksva 

AiBaklp tqaa vyaapar icanh
 

OM PRAKASH GUPTA , IAS
CONTROLLER-GENERAL OF PATENTS, 

DESIGNS, TRADE MARKS & GI 
 

             Baart sarkar vyaapar icanh rijasT/I ,mauMba[- 400037 
                           Wara p`kaiSat

                   Published by the Govt. of India, 

Trade Marks Registry, Mumbai-400037
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